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REPORT OF THE TELANGANA STATE POLLUTION CONTROL BOARD 

(RESPONDENT NG. 2) IN ORIGINAL APPLICATION NO. i3 OF 2022 FILED BY 

DARA NAGARAIU, R/G.MAHABUBNAGAR DISTRICT VS UNION OF INDIA & 

GTHERS 

It is to submit that an al Application was filed before the Hon‘bie NGT, Chennai by 

Dara Nagaraju, R/o.Mahabubnagar District against the pollution caused by M/s. GTN 

Industries (Ltd., (Yarn Processing Unit), Gundiapatiapaliy (WV), Baianagar (™M), 

Mahabubnagar District. The Hon'ble NGT vide order dated 03.02.2022 directed to file 

independent response. 

in this reqara, the folowing poinis are nerewith submitted: 

i 
e The Board has issued Closure Order to M/s. GTN Engineering (india) Limited, 

(Unit: Yarn Processing), Sy. No. 51,52,53, Gundiapotiapalli (V¥), Balanagar (M), 

Manabooonagar District vide order dated 69.12.2017 with regard to the 

Comolaint filed by Sri Mohan Naik and cthers, R/o B.B. Nagar Thanda, 

Gundiapotiapally (V}, Rajour (M), Manaboobnagar District regarding discharging 

of effiuents by the industry (Ammexure —E}, 

e The Board office has directed the EE, RO, Hyderabad to launch prosecution 

against the industry for the violations. Accordingly, the EE, RO, Hyderabad has 

launched the prosecution against the industry in the Hon’bie Court of the Hon'ble 

Judicial Magistrate of First Class et Jadcherla, and the case Registered with 

C.C.No.186 of 2018. The case is posted on 29.04.7072. 

e Subsequently, this offi 

Case No.2559/20 

e has received a notice from Hon'ble HRC Case with CQ
 

©
 ad by Sri Jatavath Ravi Kumar, Rangam Bhavi Thanda, 

Rajapur (M), Manaboobnagar District regarding the water pollution caused by 

M/s GTN Engineering Cndia) Umited on 16.08.2018 and directed the 

Environmental Engineer to submit report and case was posted on 22.10.2018. 

This office has submitted status repart to the Hon'ble HRC on 01.10.2018. The 

case is pending. {Annexure — 77}, 

e The Board office has constituted special teams vide order dated 29.12.2018 to 

collect the water samples from the surraunding Agriculture Fields / villages of the 

industry with regard to the compiaints against watér pollution caused by M/s. 

GTN Engineering {india} Limited, (Uni: Yarn Processing), Sy. No. 51,52,53, 

Gundiapotiapalll (V), Balanagar (M), Mahaboobnagar District (Anmexure — FEE}. 

e The District Collector, Mahaboobnagar District nas forwarded Prajavani Petition 

filed by Si M. Brahma Chary & Gthers, R/o Gundlapotlapally (Y}, Rajapur (M), 

Mahaboobnagar District regarding ground water pollution. The Board Officials



@ 
inspected the industry and its surroundings on 05.07.2019 and collected Borewell 

samples and report submitted to the Head Office, Hyderabad on 16.07.2019 

{Annexure — TY}. 

AA 4, L mai The Board office has addressed a letter to the Collector & District Magistrate, 

Mahabubnagar District on PS, reauesting fo constitute a Multi 

Disciplinary Committ omprising officiais from Revenue, Agriculture, Ground 

water and TSPCB to carryout assessment of Crop damages, ground water 

pollution and to fix to a compensation to the affected farmers under “Pay 

Principle”, 

Accordingly, tne Cailector & District Magistrate, Mahaduodnagar has constituted a 

Committee. The Committee has inspected the industry and its ss urraunding areas 

on 13.08.2019 and 16.08.2019. This office has =
 

wi
 submitted a report to the District 

IN
 Collector, Mahabubnagar on 11.09. 

{Annexure — ¥}., 

O19 duly copy marking to the Board Office 

The Board has issued Extension of Temparary Revocation of Closure Order to the 

industry vide order dt:26.11.2019 for oe upto 29.07.2020 stipulating certain 

conditions to comply with and the same is annexed as Annexure — YI. 

Again, the Board Officials have inspected the industry and its surroundings on 

01.06.2020. A report was forwarded to Board Office on 05.06.2020 (Anmexure 

— Viz}, 

A mail was received on 04.11.2020 from the Board Office directing to submit the 

latest status report on M/s GTN Engineering (India) Limited (Unit: Yarn 

Processing) for further review of the industry and also a camoplaint was filed 

through Prajayani by Sri Syed Jainulabuddin r/o Agraharam, Potlapally and other 

villagers regarding water pollution being caused by the industry on 62.03.2026 

and another complaint was by the SEE (TF), Board Office, Hyderabad forwarding 

complaint filed by Sri Nandeshwar Reddy r/o Gundlapotlapally on 03.06.2019. 

The officiais of the Board have attended the complaint and i pected the 

industry ard surroundings on 27.11.2020 and report was submitted to the Board 

Office, Hyderabad on 07.12.2020 for review of on extensio of Temporary 

Revocation of Closure Order (Annexure — YIII}. 

The Board Office has reviewed issue of extension of Temporary Revocation of 

Closure Order before Task Force Committee meeting held on 29.01.2021. After 

detailed discussion, the Committee recommended to extension of Temporary 

Revocation of Closure Order for six months and the Board was in the process of 

preparing the Order copy of Ternporary Revocation of Closure orders.



However, it is to submit that, the industry has stopped its operations from 

15.04.2021 and submitted a letfer to the Board, stating that they have 

op 

A complaint was again received from Sri D. Nagaraju r/o Guntiapotiapaliy, 

Rajapur (M), Mahabubnager District against M/s GTN Engineering (india} 

Limited, (Unit: Yarn Processing}, Sy. No. 51,52,53, Gundilapotiapalli (V), 

Balanagar (M), Mahaboobnadar District on 17.08.2021, regarding water pollution 

caused by the industry. The Board officiais have rept the industry on 

06.09.2021. During the inspection, the industry was not in operation. The Board 

officials met the complainant and enquired about the e problem and a detailed 

report was forwarded to Board Office, Hyderabad for taking action on 20.10.2021 

(Annexure — EX}. 

The Hon'bie NGT, Southern Zone, Chennai passed an Order dated 03.02.2022 in 

the O.A. No. 13 of 2022 fled before Hon'ble NGT, Southern Zone, Chennai order 

constituting a committee comprising of os members with t 

agency as Telangana State Pollution Control Board (TSPCB). 

In compliance to the Hon‘bie NGT orders, the Member Secretary has constituted 

Committee vide letter dated 25.02.2022 consisting of following members 7) 

District Collector or nominee, Mahabubnagar District, ii) Senior Officer, TSPCB fi) 

Joint Director of Agriculture, Mahabubnagar District or his / her nominee. 

AS per the Member “— letter, the following Committee members have 

inspected the industry on 04.03.2027? consisting of )}) The Additional Collector, 

Manabubnagar District ii) Sri.D.Krupananad, Joint Chief Environmental Engineer, 

Zonal Office, Hyderabad and Additional Commissioner, Ground water 

Department, Telangana. 

all 
During the inspection, the Zonal Laboratory, Warangal officials have collected the 

following samples f} Borewell water sarnple collected from DB. Naga raju’ 

Agriculture Fieids, Gundlapotlapaly (V), Rajapur (M), Mahaboobnagar District ii) 

Water Sample collected from yagu adiacent to Agriculture fields of D. Naga Raju, 

Gundlapotiapaily (V}, Rajapur (M), Mahaboobnagar District iii) Soil sample 

collected from Vagu, adjacent to agriculture Land of BD. Naga Raju, 

Gundlapotlapaily (Vj, Rajour (M), Manabootnagar District. iv) Gpen well water 

sample collected from D, Balalah’s Agricultural Land, Gundlanctlapally (VY), 

Rajapur (M)}, Mahabubnagar District. v) Upstream of GTN Textile near Vagu 

water sample collected at Gundiapotiapally (V), Rajapur (Mi), Mahabubnagar 

District. vi} Soil sample collected from Vagu, adjacent to agricuiture Land of D. 

Naga Raju, Gundiapotlanally (V7), Rajour (M), Manabcobnagar District. vii) Open



( 
YL 

well water sample collected from D. Balaiah’s 

(V}, Rajapur (M), Mahabubnagar District 

The analysis resuits are as follows 

1) Bore well water sample collected from D. Naga tans Agricultural 
  

fields, Gundiapotlapally (V), Rajapur (M), Mahabubnagar District. 
  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

          

      

SI.No. Parameter Sample No. | Drinking water Standards IS 
10500: 2012 

03082 Max. Acceptable Limit 
Values permissible 

Limit 
1. | pa 6.77 No relaxation 6.5-8.5 

2. Electrical Conductivity 16380 -- -- 
3. Total Suspended 440 - = 

Solids 
4. Total Dissolved Solids 10320 2000 500 
5. Turbidity 2.06 5 1 
6. Chlorides 3584 1000 250 
7. Sulphates 3168 400 200 
8. Chemical Oxygen 440 -- -- 

Demand (COD) 
9. | BOD 3 days at 27°C 8 - - 
10. | Total Hardness (as 3675 600 200 

CaCO3) 
11. |Ammonia as Total 2.8 No relaxation 0.5 

Ammonia Ca** - 
|12. | Calcium as Ca** 724 200 75 

13. | Magnesium as Mg** 453 i00 30 
14. | Total alkalinity as 640 600 200 

CaCO3 

15.__| Nitrates as NO3” 5.5 No relaxation 45 | 
16. | Fluorides as F 2.0 / 1.5 1.0 
17. | Copper as Cu 0.041 No relaxation 0.05 
18. | Iron as Fe 0.134 No relaxation 0.3 
19. | Zinc as Zn 0.177 i5 5 
20. | Cadmium as Cd 0.021 No relaxation 0.003 
21. | Lead as Pb 0.194 No relaxation 0.01 
22. | Nickel as Ni 0.021 No relaxation 0.02 
23.__| Total Chromium as Cr 0.0186 No relaxation 0.05 
24. | BoronasB 1.02 1.0 0.5 

Units : All values are expressed in ma/Itr, except p", EC and Turbidity 
Note: e Results related to samples as received. 

e “-“Indicates standard not mentioned in ISI 0500:1991, 
e “*” For agricultural use Boran as B — Shall be below 1.0 ppm as per ID 

11624-1986 (reaffirmed in 2001).     

2} Water Sampie collected from vagu adjacent to Agriculture fields of D. 

Rega Raju, Gundlapotiapally (V). Rajapur (M), Mahaboobnacar District. 
  

  

        

SI.No. Parameter Sample CPCB water Quality Criteria 
No. 

| 03083 | Class-A | Class- B | Class— C | Class— D | Class— E 
Values 

1. pf 7.56 6.5-8.5 | 6.5-8.5 | 6.5-8.5 | 6.5-8.5 | 6..0-8.5              



    

  

  
  

  

  

  

  

    
  

  

  

                
      

2. Electrical 6730 _ = - : 2250 
conductivity Max 

(uS/cm) 
3. Total Suspended 26 “ - - - - 

Solids 

4. Total Dissolved 3996 = = = = - 
Solids 

5. | Dissolved Oxygen | 4.97 > 6.0 >5.0 | >40 | >4.0 - 

6. Chemical Oxygen 43 - = - - - 
Demand (COD) 

7. BOD 3 days at 1.7 < 2.0 < 3.0 < 3.0 - - 
27°C 

8. Total Coliform ii < 50 < 500 | < 5000 ~ “ 
9. Fecal Coliform 2 - - - - - 

10. Free Ammonia 0.113 - - - < 1.2 - 

11. Born as B 0.398 - - - 2 Max 

12. Sodium 788 - - - - 26 Max 
Absorption Ratio 

Units: | Al values are expressed in mg/! except p” Electrical conductivity. Total Coliform 
and Fecal Coliform 

Note: | “*” — Parameter is not analyzed due to instrument problem. 
  

Class of Water lise: 

Class-A: Drinking water source without conventional treatment but after disinfection. 

Ciass- B: Outdoor bathing (Organized). 

Class-C: Brinking water source after conventional treatment 

Class-D: Propagation of Wild life and Fisheries 

srert 
Eve 

Class-E: Irrigation, Industrial Cooling, Controlled Waste disposal. 

Below Class: Not meeting A, B, C, D anci E criteria. 

disinfection. 

3) Soii sampie coilected from _Vagu, adjacent to agriculture Land of_D. 

Naga Rai, Gundiasctianally (3, Raisur (Mi, Mahaboobnagar District. 
  

  

  

  

  

  

  

  

  

  

  

  

        

Parameter (S) Ratio Results 

03084 
Colour - Brown 
State - Solid 

p" (1:5) 7.22 
Electrical Conductivity (uS/cm) (1:5) 24670 

Chemical Oxygen Demand (1:5) 459 
(COD) (m¢/gr) 
Copper as Cu (1:100) 77 

Zinc as Zn (1:100) 18.1 
Cadmium as Cd (41:100) ND 

Lead as Pb (1:100) 11.9 

Nickel as Ni (1:100) 13.2 

Total Chromium as Cr (1:100) 16.4 
  

  

 



  

Mercury as Hg | 
  

(1:100) | 0.00407 ~— 
  

Note 

    

All values are expressed in gr/kg, except p®, EC and COD is expressed in mg/gr. | 

  

4. Open weii water sampie coliected from D. Balaiah’s Aaricuitural Land, 

Gundlapotianaliy (V}. Raizour (MM), Mahabubnaaar Dictrict. 
  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

          

        

SI.No. Parameter Sample No. Drinking water Standards IS 
105060: 2012 

03085 Max. Acceptable Limit 
Values Permissible 

Limit 
ee 7.47 No relaxation 6.5-8.5 
me Electrical Conductivity 3290 “ - | 
3.__| Total Suspended Solids 410 - 
4. __| Total Dissolved Solids —_1852_ 2000 500 
5. Chemical Oxygen 47 = = 

Demand (COD) 
6. Turbidity 170 5 1 
7. Chlorides 629 1000 250 
8. Sulphates 305 400 200 
9. Total Hardness (as 1010 600 200 

CaCO3) 

10. | Ammonia as Total 1.68 No relaxation 0.5 
Ammonia —N 

11. _| Calcium as Ca** 58 200 75 
12. | Magnesium as Mg** 210 100 30 
13. _| Total alkalinity as CaCO3 325 600 200 
14. _| Nitrates as NO3 1.17 No relaxation 45 
15. | Fluorides as F 0.975 1.5 1.0 
16. | BoranasB 0.996 1.0 0.5 
17. | Copper as Cu 0.0064 1.5 0.05 
18. | Iron as Fe 4.832 No relaxation 0.3 
19. | Zinc as Zn 0.1094 id 5 
20. | Cadmium as Cd 0.0014 No relaxation 0.003 
21. | Lead as Pb 0.0414 No relaxation 0.01 
22. _| Nickel as Ni 0.039 No relaxation 0.02 
23. _| Total Chromium as Cr 0.015 No relaxation 0.05 

Units : All values are expressed in mg/ltr, except p", EC and Turbidity 
Note: e Results related to samples as received. 

e “-“ Indicates standard not mentioned in ISI 0500:1991. 
e “*" For agricultural use Boran as B — Shall be below 1.0 ppm as per ID 11624- 

1986 (reaffirmed in 2001). 
  

en me 
5. Upstream of GTN Textile near Vagu water sample collected at 

Gundlapotiapaliy (Vj, Rajapur (M), Mahabubnacar District. 
  

  

  

  

  

  

                  

SI.No. Parameter Sample CPCB water Quality Criteria 
No. 

03086 | Class— | Class— B | Class— C | Class— D | Class— E 
Values | A _ 

1. |p" 7.46 | 6.5-8.5| 6.5-8.5 | 6.5-9.0 | 6.5-8.5 | 6.0-8.5 
2. Electrical 8030 - - - - 2250 Max 

conductivity 

(uS/cm) _ 
3. Total Suspended 34 - - = = - 

Solids    



  

  

  

  

  

  

  

  

                
  

      

4. Tota! Dissolved 4938 - = = « “ 
Solids 

5. Dissolved Oxygen 4.8 > 6.0 > 5.0 > 4.0 > 4.0 - 

6. Chemical Oxygen 35 - ~ ~ - - 
Demand (COD) 

7. | BOD 3 days at 1.6 <2.0 | <3.0 < 3.0 - - 
27°C 

8. Total Coliform 8.3 < 50 < 500 | < 5000 = - 
9. Fecal Coliform 1.8 - - - - - 
10. | Free Ammonia 0.036 - - - <1.2 - 

1i. | BornasB 0.08 - - - 2 Max 
12. | Sodium Absorption ee - - - 26 Max 

Ratio fo 
Units: | Al values are expressed in ma/! except p” Electrical conductivity. Total Coliform 

and Fecal Coliform 
Note: | “**” — Parameter is not analyzed due to instrument problem. 
  

Class of Water Use: 

Class-A: Drinking water source without conventional treatment but after disinfection. 

Class-B: Gutdoor bathing (Organized). 

Class-C: Drinking water source after conventional treatment and clisinfection. 

Class-D: Propagation of Wild life and Fisheries 

Class-E: Irrigation, Industrial Cooling, Cantralled Waste disposal. 

6. Soil sample collected from Vagu, adiacent_to agriculture Land_of_D. 

Naga Raiu, Gundilapotianally (V7), Raipur (M}, Mahaboobnagar District. 
  

  

  

  

  

  

  

  

  

  

  

  

  

      
      

Parameter (S) Ratio ~ Results 
03084 

Colour - Brown 

State - Solid 

pb" (1:5) 7.33 
Electrical Conductivity (1:5) 7200 

(uS/cm) 
Chemical Oxygen Demand (1:5) 40 

(COD) (mg/gr) 
Copper as Cu (1:100) 3.2 

Zinc as Zn (1:100) 10.5 

Cadmium as Cd (1:100) ND 

Lead as Pb (1:100) 9.0 

Nickel as Ni (1:100) 9.5 

Total Chromium as Cr (1:100) 9.3 

Note | All values are expressed in gr/kg, except p", EC and COD is expressed in mg/gr. 

  

. Open weli water sample collected from D. Balaiah’s Acricultural Land, 

Gundlanpotiavally (Vj). Rajapur (M}. Mahabubnacar District. 
  

  

SILNo. Parameter 

  

Sample No. Drinking water Standards IS 
10500: 2012 
  

03088 
  

  Values   
Max. 

Permissible 

Limit 

Acceptable Limit 

  
  

  
 



  H 

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

          

      e “-“Indicates standard not mentioned in ISI 0500:1991. 

i. Pp 7.21 No relaxation 6.5-8.5 
2. _| Electrical Conductivity 1498 4 = 
3.__| Total Suspended Solids 25 ~ 
4, Total Dissolved Solids 879 2000 500 
5. Chemical Oxygen 16 - - 

Demand (COD) 
6. Turbidity 7.66 5 1 
7. Chlorides 237 1000 250 
8. Sulphates 38 400 200 

9, Total Hardness (as 480 600 200 
CaCO3) 

10. | Ammonia as Total NIL No relaxation 0.5 
Ammonia —N / 

11. | Calcium as Ca** 88 200 75 
12. | Magnesium as Mg** 63 100 30 
13. _| Total alkalinity as CaCO3 300 600 200 
14. | Nitrates as NOz 4.91 No relaxation 45 
15. | Fluorides as F 0.475 1.5 1.0 
16. | BoranasB 0.88 1.0 0.5 
17. | Copper as Cu <0.004 1.5 0.05 
18. | Iron as Fe 2.152 No relaxation 0.3 
19. | Zinc as Zn 0.0472 i5 5 
20. | Cadmium as Cd <0.0028 No relaxation 0.003 
21. | Lead as Pb 0.018 No relaxation 0.01 
22. | Nickel as Ni 0.019 No relaxation 0.02 
23. _| Total Chromium as Cr 0.0186 No relaxation 0.05 

Units : All values are expressed in mg/ltr, except p", EC and Turbidity 
Note: e Results related to samples as received. 

e “*" For agricultural use Boran as B — Shall be below 1.0 ppm as per ID 11624- 
1986 (reaffirmed in 2001). 
  

The analysis reports indicates that there is no evidence of dye and dye intermediates 
Fey Se oe ee 

in the Borewell and ope nN well samples. Regarding the ~~ 

agriculture departments has stated that the soil is slightly acidic which can be 

managed by applying 950 kilograms of lime per acres under rain fed conditions. 

Date: 04-23-2022. 

Place: HYDERABAB 

  

 



(4) ANNEXURE 21 

oP 

— a tonne xore ——_L ae 
~ssm=s 4 JELANGANA STATE POLLUTION CONTROL BOARD 
cg ears res ma tnaeee Micersbadouv os \) : 

BY REGD. POST WITH ACK, QUE p : : wd. 
Order No. MHB-122/TSPCB/U-I/TF/2017- 9G B¢  Date:09,12.2017 

Sub : M/s GTN Engineering (India) Limited, (Unit: Yarn Processing), Sy. No. 
51,52,53, Gundlapotlapalli (V), Balanagar (M), Mahaboobnagar District - 
Water (Prevention and Control of Pollution) Amendment Act, 1988 - Air 
(Prevention and control of Pollution) Amendment Act, 1987 - Mon 
compliance of the Board directions - Closure Orders - Issued - Reg. 

  

Ref : CFO order No. MHB/TSPCB/ZO-HYD/CFO/2017 Dated 27.01.2017. 
A complaint was filed by Sri Mohan Naik and others regarding 
discharging of effluents. 
Inspection of your industry by the Board officials on 07.1 1.2017. 
Notice issued to your industry on 08.11.2017 
Inspection of your industry by the Board officials on 05.12.2017. 
Hearing held on 07.12.2017 at Board office, Hyderabad. 

ae ook 

i. WHEREAS, you are operating the Industry located at Sy. No. 51,52,53, Gundlapotlapalli (Vv), Balanagar (M), Mahaboobnagar District. 

No
e 

D
i
n
 

ha
 WHEREAS, the Board issued CFO to ‘your industry on 27,01.2017 valid upto 

31.12.2021 for production of Yarn 100% Cotton - 120 TPM and Grey Gassed 
(umprocessed) - 60 TPM. 

3. WHEREAS, the Board has received a complaint filed by Sri Mohan Naik and 
others, R/o B.B. Nagar Thanda, Gundlapotlapally (V), Rajpur (M), 
Mahaboobnagar District regarding discharging of effluents by your industry. 

WHEREAS, the Board officials inspected your industry and surroundings on 
07.11.2017. The Board Officials met the complainant Sri Mohan Naik and 
informed as follows : 

The industry is discharging untreated effluents into surrounding area and also 
ultimately joining into the Dundubi Vagu and their crops are damaging due to 
cischerge of untreated effluents. 
The complainant has shown lagoons and Dundubi Vagu where effluents were 
stagnated. 

The Board Officials observed that the boundary of industry is adjacent to the 
Dundubi Vagu which is about 500 mtrs. away from the industry, The Dundubi 
Vagu flows along the Bibinagar Thanda which is about 1.4 km away from the 
industry. 

Cc 5. WHEREAS, the Board observed the following during the inspection of your 
industry: 

i. The industry has damaged compound wall near ETP and discharging 
; effluents through compound wall and the pH value is 10. 

ii. The industry has hose pipe for discharge of effluents from pit. 
iii. The industrial effluents and domestic effluents passing through drain and 

<9 ¢5,.joining/effluents into lagoon which is near to Dundubi Vagu, 
: th g-ifdustry has laid pipe line for discharge of effluents without treatment 

a 7, Iso stored untreated effiuents in the lagoon. 
vn: stagnated colour effluents were observed in the Dundubi vagu which 
& wap "éiBcharged by the industry and also colored effluents observed about 
a 19m in the vagu. te 

fine arging rfluents into drain, 

         
   
   

   
      

@ industry is not operating STP and disch > ii. L/Avlot/of spillages were observed around the ETP ares / x ffir ne a 
By woot a domme : fot : fi 4 v 4 

5 | NB | 

c/ . era’ 
wh bo 

   

 



The industry has below ground level tanks ie., collection tank, aera™ , 

  

  

  

  
  

  

  

  

     
  

  

  

  
  

             
  

  

      
  

viii. 

; reg out and Supernatant tank. 
ix. b's Ndustry has not provided closed shed for stroage of husk and husk 

ash, 
x. The industri has pt shown records of production, water consumption, 
, Waste water generation & its treatment and soild waste details, 

Xi. bel industry has not provided flow meter before raw effluents collection 

XI, The industry has only one ton of MEE salt and about 20 Tons ETP sludge. 
Mil, The house keeping of industry is very poor. 
XIV. The industry water consumption is 1040.0 KLD viz., (Process & Washing 

pi * 660.0 KLD, Process & washes - 90,0 KLD, Boiler Feed - 50.0 
Carden in of makecup/humiditication/water spraying) - 35.0 KLD, 
generation | ee KLD and Domestic - 105.0 KLD), The wastewater 
Washings - "a _ KLD, viz., (Process & Washings - 660.0 KLD, Process 2 
KLD). As per CLO KLD, Boiler blow down - 2.0 KLD and Domestic - 84.0 
ETP ‘and eae 4 , the industry" Shall treat the effluents of 752 KLD in the 
(RO) Plant oa sHluenits shall be further treated through Reverse Osmosis 
(660 KLD), Th on RG permeate shall be recycled back into the process 
Evaporater MEE rejects (92 KLD) shall be evaporated in Multiple Effect 
bé used for sn ) and Domestic - 84.0 KLD “After treatment in STP, snail 

xv. The industry # and application / irrigation within the factory premises”. 
Bonctiesn : has ETP consisting of below ground level collection tank, 
a Ou chamber, Primary settling tanks , below ground level Supernatant tank, Aeration tank, Areation tank drain out below ground ievel trench , Multigrade filiter, Natural pond (oxidation), Sang filter and ActivatedCarbon filters, Ultra filtration/ Nano filtration, 3 Stage RO Plant MEE for waste water treatment. 

xvi The industry has Husk fired boiler of Capacity - 1 x 6 TPH, Oj) fired 
Thermic Fluid Heaters - 2 x 15 Lakh K.cal/hr. and DG, Set - 1 x 1250 
KVA. The industry has provided mechanical dust collector followed ay Bag 
filters to the boiler. oe 

xvii. The industry generates Used oil / Waste oil - 200 LPA (Shall be sent co 
Authorized waste oil Re-processors / Re-Cycling units, ETP Sludge - 19 
TPD (Shall be sent to M/s. HWMP (TSDF), Dundigal, Rangareddy district / 
sold to brick manufacturing units for incineration.), Boiler ash - 4.5 TPD 
(Shall be sold to brick manufacturing units) and Used lead acid batteries - 
8Nos./annum (Shall! be sold to authorized recyclers or to be returned co 
the suppliers/dealers on buy back basis.) 

xvill. The Board Officials have collected samples at following places in presence 
of industry representative. The Legal samples are submitted to the Central 

Laboratory for analysis. The analysis reports indicate 

11142 | Discharging effluents through loose pipe into open land from 

{ | collection pit _ 
(11143) Below ground level collection pit near husk storage 

|.11144  Stagnated effluents at open land oo 

11145 Discharging effluents into open drain passing from the industr, 

11146 | Domestic effluents discharging into open drain 

- dT | AS Per CFO 

Parameters | Unit |-— Results | Order Limiting | 

| |_| a4aa2 | 11243 | 12144 | 11145 | 11146 | Standards _ 
[pHat25°C | - |B | 83 82 | 87 | So 3.0 
| Total Suspended | 
side | mot | 239 | 247 oi_| 78 Bn 

| Dissolved - 
|Solds maf | 7,459 | 8,251 | 6,975 | 6,791 11.337 ——+ 

ical Oxygen e F Demand | mot. | 1,767 | 2,050 | 270 | 1.338} 487 = 
.-mg/ 

BOD; at 27°C cL 428 | 506 | 295 | 340 a8 = Z 7 3 0.9 0.8 BDL 10 

Qll and Grease_-_|_ma/L | "4.7 1.2 __— 
: Results related to sample 

Nere (*) Standard methods: of APHA, 22" Edition. 

ey 
“as received. 

ao



  

  

© 

  

    
  

    
  

  

  

  

  

  

  

  

  

                
  

  

  

  

  

    
  

  

  

  

          
      
  

    

11147 Effluent sample collected at hefore joining lagoon 
11148 Stagnated effluents from lagoon which Is adjacent vagu ____| 
11149 Stagnated effluents at Dundibl vagu which Is discharged by 

industry 4 

11150 Sample collected at 1.0 Km away from stagnated effluents 
_________| discharging by Industry 
11151 Stagnated effluent from lagoon ss—CSsSSCS | 

tc i. rs as = Se SG 
| t 

| Parameters Unit }-—— Results_ AS Per cro T Order Limiting | 

{ 11147 | 11148 | 11149 11150 | 11151 | Standards | 
1 > O - - es as | 

pH at 25°C _ 87 | 85 | 86 | 8,2 8.6 | 5.5-9.0 
Total Suspended =| : 7. ; 

Solids {mo/L| 74 | 69 | 361 57 49 | 200 
Total Dissolved op 

| Solids mg/L | 7,666 | 3,932 | 3,882 | 8,201 , 4,589 | - 
| Chemical Oxygen — - 
; Demand mg/L | 430 375 780 617 355 - 

3 mg/ 
BOD; at 27°C L 104 95 197 152 93 30 

_Oil and Grease mg/L | 0.2 0.2 0.3 0.3 BDL 10 

Note: Results related to sample as received. 
(*) Standard methods of APHA, 22" Edition, 

11152 ETP Inlet 

_ 11153 ETP Outlet into RO Feed _ 

;.11154 RO Permeate 

1.11155 RO Rejects 

(11156 MEE Condensate 

| AS Per CFO 
| Results 

Parameters Unit | ] Order 
\ | Limiting 

| | 11152 | 11153 | 11154 | 11155 | 11156 Standards 

' DH at 25°C | - | a4 | as, | 74 | 68 | 7.9 5.5-9.0 
| Total Suspended | | | 
| Solids [mg/L 181 | 28 11} 39 16 200 | 

Total Dissolved | | | | | 
Solids |mog/L| 7,418 | 4,628 | 349 | 5,028 | 81 ~ \ 

[Chemical Oxygen | | | 
_ Demand mg/L | 479 441 298 | 586 | 527 | : | 

mg/ | | | | 
| BOD: at 27°C L | 418 441 | 72 ~ ~| #139 128 _ | 30 

_Qil and Grease jmo/t| 0.4 | BOL | BOL | BOL_| BDL | 10 
  

6, WHEREAS, the Board issued a show cause notice to your industry on 

08,11.2017 for above non-compliances. 

WHEREAS, vide letter dated 18.11.2017 submitted a reply to the notice, The 

  

  

  

7. 
Board officials again inspected the industry on 05.12.2017 and the status is as 

follows : 

S. No. Observations on | Reply by the Observations of Board 

07.11.2017 industry officials on 

(48.11.2017) | 05.12.2017 

1. The Industry has damaged | Due to Heavy rains in | The industry has closed | 

compound wall near ETP and | the past couple of ; damaged compound 

discharging effluents through | months, there was wall, The stagnation of | 

| 
| 

  
compound wall. stagnated water along 

with our ;floor wash 
within Sthe Here 

premises; we broke 

the ETP compound   wall partially for   
effluents were observed 
outside compound wall 
which Is back side of ETP 
area. The Officials have 

collected sample and 

observed pH value is 10. 
      

 



  

Ww 

Si 

The industry has laid Pipe line 

—_s (@ a 
\ 

  
dispensing the rain 
water in open area, 
However we have 

is - | Closed and cemented 
F that portion of the wall 

and permanently 
blocked it. 

one
 

The industr 
discharge 
pit. 

y has hose plpe for 
of effluents from feed vibrating screen 

was intentlally made 
to collect. the rain 
water from the husk 
feed area (as per the 
MS Thermax Design). 
Thus rain water from 
husk storage area js 

being Sprayed in the 
open area, However, 
as per your advice, we 
would be Pumping 
back the same 
rainwater in to our 

effluent collection 
system, ts nasty effluents and | During laying of the mestic — effluents assi 

theoust dee oa Passing | recent cc approach joining | road (sanctioned by effluents into lagoon which is the Govt,) through the adjacent to Dundubi Vagu, village (they have 
utilized the sand from 
behind) some sand 
has been utilized near 
vagu. This has in turn 
formed a lagoon due 
to recent heavy rains, 
However, as per your 
‘advice same has been 

for discharge of effluents 
without treatment and also 
stored untreated effluents in 

| __} the lagoon. ‘leveled, 

pane 
The pit below the Husk 

\ - 

The sample submit ‘. 
central laboratory ‘| 
analysis, , \ 

| 
| During’ the inspection the pit below the Husk | 

feed Vibrating screen 
Was still existing with 
colour effluents. The 
Officials have collected 
sample and observed pH 
value is 10. The sample 
submitted to central | 
laboratory for analysis, | 
The reports are awaited, 

—, 

te 

    

oa 
The industry has leveled | 
drain dismantled the. 
drain which the industry | 
was discharging 
domestic effluents ; 
joining into lagoon which | 
is adjacent to Dundubi j 
Vagu. But the lagoon | 
Was not leveled, | Poe eveled. 
The industry has 
removed the pipe line | 
used for discharging of 

effluents. |   The stagnated colour effluents | 
Were observed in the Gundubi 
vagu which was discharged by 
the industry and also colour | 
effluents observed about 1.0 | 
km in the vagu. 

| 
The stagnated effluents. 
were still observed in | 
the Dundubi vagu. The | 
Officials have collected | 
sample and observed pH 
value is 10. The Sample | 
submitted to central 
laboratory for analysis. |     The industry is not operating | The STP plant is being 

STP and discharging effluents | operating for few 
into drain. hours in all 3. shifts 

depending on the 
availability of the 
sewage. On that 
particular time, the 
plant was not in 
operation due to lack 
of sewage. We have 
been regularly 
operating the STP and 

the same _ treated 
water is being used for 
our lawn maintenance 
purpose. 

During the inspection | 
the industry was not 
operating STP. After the | 
Board officials entering | 
near the STP the! 
industry staff started | 
priming the STP pumps | 

for operating the STP. 
The Board Officials 
collected samples of! 
inlet and outlet of STP 
and the sample 
submitted to central | 
laboratory for analysis. 

| 
  

i The spillageszobseryed lot of  spillages were 

ab — around the ETP | by you around the op 

eek are corrected. area. 

Spillages were observed 

around the ETP area. 

    The industry has _ below |= 

ground level tanks we 

collection tank, aeration drain     out and Supernatant tank. 

The industry has below 
ground level tanks ie, 

collection tank, aeration | 

drain out and   Supernatant tank.



  

  

  

  

        
  

  

  
  
    

9. The industry has not provided | However as per your The industry has not | 

closed shed for storage of | advice, we would be provided closed shed for 

husk and husk ash. enclosing the existing | storage of husk and 

sheds keeping in view | husk ash. 

of safety. 

10. |The industry has not shown |All records pertaining| The industry is not 

records of production, water | to production, water | submitting production 

consumption, waste water | consumption, waste | details. However the 

generation & its treatment | water generation & its | Industry is submitting 

and solld. waste details, treatment and solid | flow meter readings of 

waste, we are | water consumption and 

monitoring and | waster water details. 

submitting — every 
month to PCB, Last 
three months details 
enclosed for your kind 
reference. 

11. The industry has not provided | Flow meter before Not provided flow meter 

flow meter before raw| collection tank: being; before raw effluents 

effluents collection tank. open trench _—_ and | collection tank 

cement hume pipe, we 

are unable to provide 

water meter in inlet 

' 
but we provided 

| electronic flow meter 

| at outlet. However we 

are exploring the 

possibility of installing 

the flow meter, as the 

flow is being through 

the trench. i 

, 12 The industry has only one ton | Monthly we submitting | The industry has | 

| of MEE salt and about 20 Tons , MEE salt & ETP sludge | disposed ETP sludge | 

ETP sludge. details to PCB. Last} 25,225 Tons to M/s. | 

| 
three months disposal | TSDF on 11.07.2017. | 

details enclosed for|Now the industry has | 

| your kind reference. not disposed solid waste | 

| | to TSDF after July,2017. 

The MEE Salt and ETP 
sludge is about 25 Tons 

_ _ in the industry premises. 

13. The house keeping cf industry | Noted Sir, we will | The house keeping of 

| is very poor. definitely improve the | industry is very poor 

| house keeping of | i.e., lot of spillages were 

industry. observed near ETP area, 

boiler area with husk 

— __ | a and ash 

8. WHEREAS, the Board has re 

Committee meeting held on 07.12. 

meeting. The representatives of the ind 

there were heavy rains during that peri 

sump, the compoun 

premises. Further sta 

the lapses and assured that they will not disc! 

    
    

with the Board directions. 

The committee noted that they are discharging: 

d wall was collapse 

viewed the status of industry in the Task Force 

2017. The Complainants have not attended the 

ustry attended the meeting and informed that 

od due to rains, the water was collected in a 

d and the water was discharged out of their 

ted that they have 60 - 70 acres of land. Now, they have rectified 

harge any effluents and will also comply 

the effluents through hose pipes and 

through open drains outside the factory premises which are finally joining Dundubi 

Vagu. The same are supported with the photographs. 

The committee after detailed discussions, recommended to issue closure orders to the 

industry and also prosecute the industry for the following reasons: 

i. The industry's compound wall near ETP watt'daméled and discharging effluents 

through compound wall and the pH value of effluents was 10. .



(14) 
a 

li... The industry effluents along with domestic waste water was passing through tl 
drain and joining Into lagoon which Is near to Dundubl Vagu. 

il. The Industry has lald pipe line for discharge of untreated effluents through a pit 
below the husksfeed vibrating screen and also storing untreated effluents in the 
lagoen adjacent to Dundubi Vaqu. 

  

  

  

    
  

  

  

  

  

    
    

  

  

iv. The stagnated colour effluents were observed In the Dundubl vagu which was 
discharged by the Industry. The color was observed upto 1.0 km in the vagu. 

Ve The industry is not operating STP and discharging effluents into the drain. 
Vie The industry has below ground level tanks Je,, collection tank, aeration drain out 

and supernatant tank. 

vil. The industry has not provided closed shed for storage of husk and husk ash. 
viii. The industry has net shown records of production, water consumption, waste 

water generation & its treatment and solid waste detalls, 

IX. The industry has not provided flow meter before raw effluents collection tank. 
x. The industry has not disposed solld waste to TSDF after July,2017 and stored about 25 Tons of MEE Salt and ETP sludge. 
Ni The house keeping of industry is very poor i.e., lot of spillages were observed near ctf area, boiler area with husk and ash, 

xii, = The Board Officials collected samples on 07.11.2017 at following places and the results indicate that the values are exceeding the Board standards. The results are as follows : 

| 11142 | Discharging effluents through loose pipe into open land from 
| collection pit 

a £11143 Below ground level collection pit near husk storage 
11144 Stagnated effluents at open land 

(11145 Discharging effluents into open drain passing from the indust-, 
11146 Domestic effluents discharging into open drain 

| Results | _AS Per CFO Parameters Unit | —— Order Limiting , 
| 11142 | 11143 | 11144 | 11145 | 11146 | Standards i ah : - 

pH at 25°C | - | B81 | 83 | 82 87 | 85 | 55-3.9 
Total Suspended | 
Solids [mg/L | 239 | 247 | 61 73 86 | ___-200 
Tota! Dissolved | | 
Solids - _mo/t_| 7,459 | 8,251 | 6,975 | 6,791 | 1,337 - 
Chemical Oxygen | | 

Demand | mg/L 1,767 _| 2,050 | 1,170 | 1,338 | 187 - 
mg/ | an BOD; at 27°C L | 428 | 506 | 295 | 340 48 300 

Oil and Grease mg/L 1.7 1.8 0.9 0.8 BDL 10                 
Note: Results related to sample as received. 

(*) Standard methods of APHA, 22™ Edition. 

  

    
  

  

  

  
  

  

  

     

    

  

  

  

  

  

  

                  
    

“41147 Effluent sample collected at before joining lagoon — 

41148 | Stagnated effiuents from lagoon which is adjacent vagu 

11149 | Stagnated effluents at Dundibi vagu which is discharged by 
“industry oo Se ee ~ oe 

; 11150. ; Sample collected at 1.0 km away from stagnated effluents 

discharging by industry 
41151 | Stagnated effluent from lagoon id 

_ _ —— sy 

Tf AS Per CFO Results Fe 
Unit -———— 7 - Order Limiting 

Page : 11147 | 11148 | 11149 | 11150 11151 Standards 

pH at 25°C - | 87 | 85 | 86 | #2 ff 8.6 5.5- 9.0 
nded 

Sots mg/L | 74 | 69 | 361 BT 49 200 ~ 

Dissolved | ; | 
j yoteh mg/L | 7,666 | 3,932 | 3,882 8,201 4,589 | 

Chemical Oxygen 617 355 - 

| Demand ___L ma/t | 780        



         
  il an 
mg/L _ Note: Results related to samp 

(*) Standard methods 

  

  

152 93 30   

| 0.2 | 03 
le as received. 

of APHA, 22" Edition, 

  

    

  0.3 | BDL 10     

  

ETP Intet 
——|.ETP Outlet into RO Feed - 11154 {RO Permeate — 

11155 | RO Rejects — - 11156 _ | MEE Condensate —— [- 
— TAS Per CFO 

Results | ——— Order | Parameters | unit ~ | Limiting fae __[ 14152 | 11153 | 11154 | 11155 | 11156, Standards _| pat 25°C -_| 84 | 85 | 74 | 68 | 7.9 | 55-90 | , Total Suspended 
| Tatar biesotveg ae} ten | an] tt | 39] 46 can | Total Dissolved 

Solids ___| mg/t| 7,416 | 4,628 | 349 | 5,028 81 Chemica! Oxygen 
| -Pemand_.__|mg/t} 479 | 441 | 298 | 586 { $27 | > mg/ | BOD; at 27°C L_| 418 | a41 | 72 | 139 | 128 = (Oil and Grease mg/L | 0.4 BoL_| Bol | BOL | BDL | af         

  

The Board Officials collected samples on 05,12.2017 at following places and the results 
indicate that the values are exceeding the Board standards, The results are as follows : 
  

  

  

  

  

  

  

  

  

  

    
                

  

    

  

  
  

  

  

  

  

  

  
        

  

  

  

  

  

(12075 Inlet of ETP 

(12076 Outlet of ETPi.e., RO Feed _ 
12077 RO permeate 

12078 RO Rejects 
_12079 MEE Condensate reread 

= | AS Per CFO 
Results Order 

Parameters Unit | Limiting 
, 212075 | 12076 | 12077 | 12078 | 12079 Standards 

pH at 25°C ~ 9.0 | 7.2 | 64 8.5 5.9 5.5 - 9.0 
Total Suspended 
Solids mg/L | 257 | 176 | 5 861 64 | 200 
Total Dissolved | 
Solids mg/L | 11377 | 8321 | 455 8685 | 270 - 
Chemical Oxygen 

_Bemand imy/t| 1008 | 520 | 40 3104 8 > 
(12082 ['Stagnated sample backside of ETP a 12083 | Sample collected fram 1.0 KM away from stagnated effluents 

| idischarged by the industry = | | 12084 Below ground level collection pit near Husk Storage _ _| 

| AS Per CFO Order 
Parameters Unit Limiting 

——~ ____ Results Standards 

po B2 | 12083 | 12084 pH at 25°C / 84 | 8.6 5.5- 9.0 Total Suspended 
- 

[Solids 248 | 910 | —_200 
Total Dissolved Solids 3250 | 20720 - | 
Chemical Oxygen a ers & 4 Demand | 424 424" i :   

 



9, 

10. 

it 

To 

(U 
Gundlapotlapalli (V), Balanagear’(M), Mahaboobnagar District Moe RG 

Oy After careful Consideration of material facts of the case, the Board ra the fir, Opinion that you are net complying with the Board directions and ischarging the untreated Cffluents outside the premises causing severe air and water Pollution in the Surrounding area, Under the Powers vested with the T.S, Pollution Control Beard uhder Section 33 (A) of the Water (Prevention and Control of Pollution) Amendment Act, 1988 and under Section 31 (A) of the Air (Prevention and Control of Pollution) Amendment Act, 1987 for the reasons stated above, the Board hereby issues closure orders 0 your industry in 
the interest of Protecting public health and environment, 
You are directed to take note that if you continue to operate your industry even 
after recej this ord pt of ers, you will be liable for Prosecution in the court of 
Metropolitan Magistrate or Judicial 41(2) of Water (Prevention and Control of Pollution) Amendment Act, 1988 and 
under section 37 (1) of Air (Prevention and Control of Pollution) Amendrnent 
Act, 1987, the punishment for which includes imprisonment for a term which 
shall not pe less than One year six months which may be extended to six years 

enc with fine, 

- You are further dir 
¢ ected to take note that the TSSPDCL, has been ordered to 

is 
i 

Sd/- 
MEMBER SECRETARY 

M/s GTN Engineering (India) Limited, nit: Yarn Processing), Sy. No. 51,52,53, 

  

Copy to: 

i. 
2. 

  

The District Collector, Mahaboobnagar District for fay The Superintending Engineer (Operations), TSSPDCL, Mahaboobnagar for information and Necessary action 

Secution against the industry 
immediately for the violations under Section 24 of Water (Prevention & Control 

//T.C.F.B.0// 
ee Ve ee 

\ Senior Environmental Engineer 
(Unit -r)
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Oa TELANGANA STATE ROLLE TION CONTROL BOARD 

| Seets : ACH: “RABAD 
TEUNGR REGIONAL OFFICE: HY DI RAB: a 

i SES jin Floor, PODUPLIBITAY AN, Hyderabad Collectorate amples 5 Read, Elvderaly 

“apy” 
Phone No. 040. 2220807 mail ce-hyd-tspebie te langana 

govt 

Lr. No.U/TSPCB/ROWMBNER/2
018- oy {, 

Dates (L.10.2018 

_) / 
4 oe Ties) 

To 
fer? i 

The Deputy Registrar, 
i 13 gc 2018 

Andhra Vradesh State Human Right Commission. 
a , 

“Gruhakalpa”, M.J. Road, 

Hyderabad - 500 001. 

sin. Hied bs focath Rac Kumar, Pangan 

Sub: TSPCB - RO-Hysd he petition fice h i 

Bhavi Thanda, Rayapur 1). Mahab sabnagar District befare Hon'ble HR¢ 

regarding ground wate! pollution caused hs Mba GIN Engineering (India) 

Limited. (Unit; Yarn Processing). >) Se 31.82.53, Gundlapotlapallt (V1. 

Balanagar (M), Mahaboobnagar District Report submitted — Reg. 

f 1 TSPCB. Order No.MHB-122 PSPCBIU-VTF/2017-2984, dated 

OO. 12.2017. 

> Industry's request for Revoe ation © 

28.12.2017 

Board’s Temporary 

122) TSPCB/U-L/TE/ 2017-3793, dated 10.02.2018 

7
 

oO
 

§ Closure Order dated 

Revocation of Closure Order No MPTB- 

4, Industry’s request for Revecatian of Closure Order dated 

16.05.2018. 

Board’s Temporary Revocation af Closure Order No.MH6- 

122/TSPCB/U-1/TF/ 2017-1382, dated 27.06.2015. 

6. The Notice received from Hon’ble HRC vide HRC Case 

No.2559/2018 by Sri Jatavath Ravi Kumar. Rangam Bhavi Thanda. 

Rajapur (M), Mahaboobnagar District received in this office 

16.08.2018. 

7, 4 Complaint filed by Sri Jatavath Ravi Kumar, Rangam Bhavi 

Thanda, Rajapur (M). Mahaboobnagar District forwarded by the 

Board Office through mail on 27.08.2018 

8. Inspection conducted by the Board Officials on 04.09.2015. 

9. The Board Office forwarded Legal Services Authority letter 

enclosing capy of the representation filed by Sri J. Ravi Mumar 

tH
 

bs 

  

received in this office on 17.09.2018. 

10. Analysis report received on 29.09.2018, 

11, T.O.Lr.No.2/TSPCB/ROH/MBN
R/201 8-545, dated 28.09.2018. 

With reference to above, it Is ta submit that this office received a Hon'ble HRC Case 

fied vide H.R, Case No.2559/2018 enclosing petition filed by Sri Jatavath Ravi Kumar, Rangam 

Bhavi Thanda. Rejapur (M), Mahahoobnagar District regarding water pollution caused by M’s 

GTN Engineering (India) Limited, (( Init: Yarn Processing), Sy. No. 51,52,53, Guadlapotlapalli 

(V), Balanagar (M). Mahaboobnagar District by this office on 16.08.2018 and also directed to 

  

Environmental Engineer to submit report and case is posted on 22 1.2018. 

In this regard, it is to submit that, carlier the Board has issued Closure Order to 

Mis. GTN Engineering (India) Limited, (Unit) Yarn Processing), Sy. Ne. 31,352,353, 

Gundlapotlapalli (V), Balunagar (M), Mahaboobnagar District vide order dated 09.12.2017 on 

receiving the complaint receiving complaint from Sri Mohan Naik and others from Bibinagar 

Thanda, Gundlapotlapally village, Rajapur Mandal duly directing the EE, RO, Hyderabad to 

launch prosecution against the industry for the violations. Accordingly, the EE, RO, Hyderabad 

has launched the prosecution against the industry in the Hon'ble Court of the Hon’ble Judicial 

Magistrate of First Class at Jadcherla, and the case Registered with C.C.No.186 of 2018. The 

case is pending. 

Page 1 of f4



  

The industry h 
reference 2™ cited 
Force Committee 
detailed discussio 
Order t 

a8 submitted represent 
above. The issue of Revoc 

hearing held on 22.01 2018 
ns, the Committee re 

0 the industry for 
Temporary Revo 

ation for Revocation of Closure 
ation of Closure Order Was placed before Task ind 03.02.2018 at Board Office, Hyderabad. After © recommended to issue ’ ary Revocation of Closure na Period upto 31,05,20 ly, the Board has issued was cation of Closure Orde ide order dated 10.02.2018 for a 

Period upto 31.05.2018 with cert reference 3" cited (¢ “opy enclosed) - 

Tempor 
18, According 

rs to the industry y 
ain conditions vide 

Vide referenee 4!" cited above, the extension of Tempor 
industry has again submitted representation for ary Revocation of Closure Orders, 

re Order was placed before ” 
Board Office, Hyderabad. recommended to issue extension of Tempor Period upto 31.01.20] 9. Accordingly, 

of Closure Orders to the indus 
certain conditions vide referen 

Revocation ef Clasu 
The issue of extension Temporary 

20.06.2018 at lask Force Committee hearing held on 
After detailed discussions, the Committee 

ary Revocation of Closure Order to the industry for a 
the Board has issued Extension of Temporary Revocation 

try vide order dated 27.06.2018 for a period upto 31.01.2019 with ce 5" cited (Copy enclosed), 

Vide reference 6" Lo. cited above, it is to submit the Case led vide H.R, Case No.2550/2018 enclosing petit 
a, Raj 

Mt this office received a Hon'ble HRC Bisham Blas tee tion filed by Sri Jatavath Ravi Kumar. Sangam havi Thand apur (M), Mahaboobnagar District regarding water pollution caused ay Mis GTN Engineering (India) Limited. (Unit: Yarn Processing), Sy. No, 51.52.53. Gundlapotlapalli (V), Balanagar (M), Mahaboobnagur District. The Board Office also received complaint from Sri Jatavath Ravi Kumar, Rangam Bhavi Thanda, Rajapur (M), Mahaboobnagar District regardin 8 Water pollution caused by the industry vide reference 7" cited, T he Telanzana State Legal Service Authority, Nyaya Seva Sadhan, Purani Haweli, Hyderabd has forwarded the representation filed by Sri J. Ravi Kumar, to the Board Office vide reference 9!" cited. In this regard, the Board Officials inspected the industry on 04.09.2018. The details are as follows: 

   

  

The Board Officials met with the complainant Sri R. Anji Reddy during the inspection. The complainant shown his agricultural lands which is other side bank side of the Vagu. The 
complainant has shown total 6 Nos. of Borewells and 2 Nos. of Open Wells in his agricultural 
elds. During inspection, it was observed that, the Corn and Paddy crops are existing in part of 
his land. The Board Officials was asked to complainant to switch on motor pump of Borewell 
collect water sample. But. he replied that. there is no motor pumps to draw water from 3 
Borewells and another one Borewweil is in working condition. The 2 Nos, of Open Wells in that. 
only one well has small quantity of water and another open well is in dry condition. The Sample 
collected from Open well. It was also observed that, the complainant is not using berewell 
water, open well water for cultivation purpose. The complainant is drawing water from ate Vagu 
and using for cultivation of Paddy. The Board Officials have callzeted water sample from ite 
Vagu from where the complainant drawing the water for cultivation purpose and also collected 

water samples from Borewell which is in working condition, Open Well and submitted to the 

Central Laboratory, Board Office for analysis. The resulls mentioned below, 

The Board Officials have also met with the another complainant ie. Sri Tatas ath Ravi 

Kumar. Rangam Bhavi Thanda, He informed that, M/s. G.TLN. Engineering India Pvt. Lid. 

discharging their wastewater into the Balanagar (Dundidibi) Vague without any Restle thes 

Borewell water is contaminated due to discharge of wasteriner by Mis. G.T.N, Bugineet ns 

India Pvt. Ltd. thereby their crops are damaged. The Board Officials have sollgates ‘ peeve 

sample collected from field of P, Jatavath Ravi Naik r/o Rangam Bhavi Thanda which is loca 

500 mtrs. from the Vagu and from the industry is about 1.0 km. 

The Board Officials observed that the boundary of the industry to the Dundubi ne 

industry. The 
(Balanagar Vagu) which is located about 500 mtrs. away va te ne a baa 

A sararopotlagally about 2.0 km away and Rangam Bhavi Thanda is about 1.2 : Nay fom 
Agrahara a | Bha : | 

ne lubi (Balanagar Vagu) Vagu. Dunng the inspection, it was observed no flow of v ner vs 
made anag ; v of 

‘ rved in the Vagu, only small quantity of water stagnated at various locati 
observe , only 

a 

Orders vider’ \



C4) 
_ Vagu. The Board officials have collected borewell and Vagu at following places and submitted 

to the Central Laboratory for analysis. The results are | ihulated below 

¥ 

h) 

©) 

Borewell sample collected from field of P. daiavath Ravi Naik ro Rangam Bhavt Thanda 

which is located 500 mtrs, from the Vagu. 

Porewell sample collected from Agraharampotlapally which ts supplied to the villagers 

Rorewell samples collected from the Agriculture Fields of Sri An Reddy. 

Agraharampotlapally 

Open Well water sample from the Agriculture Fields of Sti Anji Reddy. 

Agraharampotlapally. 

Water sample collected from Dundibi (Balanagar) Vayu from where the water drawing for 

cultivation of paddy 

Staumaicd water from the Vagu downstream of the industry 

Dunne inspection, Sri Durga Prasad, Maintenance: In-charge of the industry was present 

seneral & inspeetion observations of the mdustry ar follaws 

© Ms GTN Engineering Undiay Limited, (Unit, rarn Processing) located at By. 

No. §1,52.53, Gundlapotapalli (V), Balanagar (M), Mahaboobnagar District adc 

iwolved in production of Processed Yarn 109 %% cotton ind Grey Gassed 

(Unprocessed). 

© The industry was in operation during the inspection. 

© The industry has obtained CFO of the Board vide order dated 27.01.2017 for 

production of Processed Yarn 100 % cotton ~ 120 TPM and Grey Gassed 

(Unprocessed) - 60 TPM which is valid upto 31.12.2021. The industry has 

submitted production details from the period from September, 2017 to August 

2018. As per the production records. the industry has manut factured Processed 

Yam ‘(100 % Cotton) — 1058.14 Tons i.e. an average of 88.17% TPM against the 
r 

  

permitted capacity of 120 TPM and Grey Gassed (Unprocessed) ~ 9! 2.3 

i.e. an average of 26.05 TPM against the permitted capacity of 60 TPM during 

the last one year period from September, 2017 to August, 2018, 

© The industry has obtained Amendment of CFO order on 19.04 2018 for the 

disposal of the effluents as given below: 

Outlets for discharse of effluents:     

  

    

Outlet | Outlet Max Daily | Point of Disposal Parameter 

No Description | Discharge Limiting 

i i se ee Standards 

| Process, & 460 KLD Shall be teat the pH — 35-90. 

Washines | effluents of 752 KLD Tout 

2) Process = & . OO KLD in- the ETP and the Suspended 

Washines - treated effluents shall Solids - 200.0) 

3, | Boiler Blow 2KLD be further treated ome Loot ow 

| Down through Reverse Grease - 10.0 

Osmosis (RO) Plant) my lL & 
and the RO Permeate Biochemeal 

shall be recyeled back Oxygen 

into the process (660 Demand = (3 

KLD), The RO rejects | days at 270 C 

§(92° KLD) shall be , )- 30.0 mg ‘l 

evaporated in’ Multiple | 

» Effect Evaporator 

(MEF) / Triple Effeet 

Evaporator (TRE) 4 

| | | Kiday of mother liquor, 
| | generated trom) ME 

Poperations shall be 
i disposed to M/s IL & 
| FS Environmental | 

| | Infrastructure and | 
L | | Services Ltd., | ee 
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| 4. | Domestic | 84 KLD | After treatment in STP, 
| 

| land application/ | Suspended 
| irrigation within the | Solids - 299 9 | 
| factory premises. A mg Ml, Oily 

| | | Grease - 10.0 \ 

— | | ime tN | | | | , Biochemical 
| Oxyyren 

| | Demand (3 | 

| i days at 270. C 
| y= 100.0 me A 

Further, the industry has obtained CFO Expansion of the Board vide order dated 
> e's . : 

12.06.2018 for installation of | x 3 TPH husk fired boiler with validity upto 
31.12.2021, 

The industry a consumes water for Process & washing effluents, Boiler feed, 
Cooling. Gardening and domestic purposes, The industry has consumed an 
Average OF 586.025 KLD against the permitted capacity of 1040 KLD during the 
period from September, 2017 to August, 2018, 
the industry generates wastewater of about 836.0 KLD from Process & 
Washings — 750 KLD, Boiler Blow Down - 2 KLD and Domestic - 84 KLD. 
The industry has provided ZLD system consisting of biological ETP of capacity - 
50 KLD followed by, RO (4 Stage) for the treatment of the waste water 
followed by MEE, ATFD. The resultant ATFD salt is lifted to M/s TSDF for 
secure land fill. 

The biological ETP consisting of Equalization/Stabilization Tank, Reaction Tank, 
Primary scttling tanks  - (DECANTER /MONOBELT), Supematant tank, 
Aeration tank, Secondary claritier, Natural pond (oxidation), Pressure sand filter, 

Sand filter, Cartridge filler < 10, Ultra filtration’ Nano filtration, Reverse 

Osmosis, MEE/ Triple Effective Forced Circulation Evaporation 

Sysient TEFCES)-!U0 KELD followed by ATFD - 4 KLD. The samples + 

collected from Inlet of RTP. Outlet of ETP (RO Feed), RO permeate, RO Rejee: 

(MEE Feed), MEE Reject (ATID teed), MEE condensate and ATED condensate 

and submitted to the Central Laboratory for analysis. The results are tiouluved 

below. 

As per the records submitted by the industry, during the period trom September. 

2017 to August, 2018 the industry has evaporated 15926 KL in the MEE. 

Earlier, the industry has obtaincd membership from M/s IL & FS, Environmental 

Infrastructure and Services Ltd on 02.04,2018 and lifted the mother liquor te Ms 

IL & FS from April’2018 to June, 2018. Presently, the industry has stopped the 

w, of mother liquor to M/s. IL & FS and provided ATFD to evaporate the 

The industry has lifled total 164.506 KE of mother liquor 

Zuts 

    ay, 

liltiy 

MEE concentrate. 

(HTDS) lifled to M/s. IL & tS during the months April, 2018 to sie, 

Presently, the industry 1s disposing the effluents ETP, Ee system. Fhe RO rejeets 

is feeding to MEE followed by ATED, The resultant ATED salt is lulled to M : 

TSDF. The RO permeate, MEE condensate and Al FD condensate is Pens 

recycled for process / utilities. The industry representative informed that, they 

have installed the ATFD in the month of August, 2018. “ct the 

As per the CFO amendment order dated 19.04,2018, the Board HD 

industry for mode disposal of effluents “Shall be teat the aifinents of he | m 

in the ETP and the treated effluents shall be further treated ae , i “ “ 

Osmosis (RO) Plant and the RO Permeate shall be reeyeled bach im ie ne , 

(660 KLD), The RO rejects (92 KLD) shalt be evaporated in ¥ ultiple if “ 

Evaporator (MEE) / Triple Effect Evaporator (TEE) 4 Rida of ete Ce 

generated from ME operations shall be disposed to M/s IL & FS Environme 

\ 

Dare daft ld
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The Board issued Extension of Temporary Rev 

vide order dated 27.06.2018 fora period upto 3106. 

conditions of Extension of Temporary 

follows: 

[ S.No. | Conditions of Extension of Temporary 

addition to existing system 1c 

The industry has submitte 

on 14.09,2018. The industry in its repr 

_| issued by the Board. 

is Ltd”. At present, the industry has provided ATED tn 

ETP, RO System. MEE. 

da letter submitted a representation to this oftice 

Infrastrucnire aed Service 

esentation stated that, they have 

Forced Evaporation System to handle RO Rejects. Further, they have 

taken temporary permission from PCB to send mother liquor to M/s. IL & 

FS until to install their own system to handle mother liquor and informed 

that, the 11. & FS not taking, their mother liquor for the last one month due 

to their internal problems. Hence, they have installed ATED system in the 

month August, 2018 and operating the same to treat the mother fiyuer te 

achieve the Zero Liquid Discharge System Phe same was forwarded to 

Zonal Office, Hyderabad for taking necessary achien 

sO KLD for treatment of Domest 
The industry has provided STP of capacity 

is being utilized for 
effuents, After treatment the Wreated domestic waste water 

onland gardening, The officials have collected wastewater samples from Inlet 

STP and Outlet of STP used for Onland gardening and submitted at Central 

Laboratory for analysis. The results are tabulated below. : 

The industry has installed 2 Nos. of Husk fired boilers of capacities 6 TPH & 3 

TPH respectively for which industry has provided individual dust collector 

followed by Bag filters as APCE of chimney of Height 30 Mirs. each, 

The industry has thermic fluid heater of capacity |x 15 Lakh Keal/hr. 

The industry has provided individual sheds for storage of husk and husk ash, But. 

the openings were abserved in between roof and side walls of the shed. During 

inspection, it was observed that husk and husk ash w 

The industry has obtained CFO & HWA vide order dated 27.01.2017 for only for 

ETP Sludge — | TPD, Used oil / waste oil — 200 LPA, Boiler ash - 0.5 TPD and 

Lead Acid Batteries — 8 nos/annum. 

The industry has obtained Membership from M/s TSDF, Dundigal for disposal of 

Hazardous waste. The industry is being lifted ETP sludge to M/s. TSDF » 

Cement industries, used / waste oil, During the last one year period i.e. from 

2018, the industry has lifted total ETP Sludge of 

rag stored outside the sheds. 

September, 2017 to August, 

398.51 Tons to TSDF / Cement 

TSDF. The industry has stored 1.5 Tons of MEE 

industries and 382.74 Tons of MEE salts to 

2 salts and about + Tons of ETP 

sludge within the premises. 

The industry has provided above ground level GPS tanks ~ 1 x 500 KL. 1x }oa 

KL capacity for starage ol effluents. 

Jevel raw effluents collection tink of capacity 500 KL. 

MEE salts of about 1.5 Tons stored openly. 

openings were observed to the compound wall near Vagu 

and vagu, The traces of dry Mow path observed with 

(he industry is also having below ground 

The industry has stored 

During the inspection, 

which is between industry 

ash deposition which is leading to va 

The Board Officials have collected stagnated water sample from the Vagu. The 
wu from opening of compound wall. 

analysis results are labulated below. 

ocation of Closure Order to the industry 

2019, The compliance status af the 

Revocation of Closure Order dated 27.06.2018 ave as 

Compliance Status | 

       
    

   

| Revocation af Closure Order dated 

\ 27.06.2018 __ 

| The industry shall comply with all 

| conditions stipulated in the CFO order 

a = 
The conditions wise compliance 

status is reported below. 
| 
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2, The industry shall dismantle all the | The industry js collect, " 
below ground level tanks and provide /cfflucnt in’ existing belay * SS 

| | above ground level tanks hy June, 2018 | level collection tank [rom their ea *s | | as Commilled during the meeting. , effluents to above ground level cit o | 
tanks - 500 KL capacity for Storags| \ 1 | | of effluents before sending to lurthe, \ | treatment. The industry has provided \ 

| above ground level GES tank Ls 
IO KE for storage of HO Pye, 
before sending to WEE. The ind stry 
his not dismantled below granne \ 

. level aeration drain out tank \ ‘ Vhe industry shall ensure that all the The industry has provided individual Sides of husk & husk ash storage sheds sheds for storage of husk and hus are closed to avoid dust pollution in the ash. But, the openings were observed 
| SurToUnding areas. in between roof and side walis of the 

shed. During inspeetion, it was 
) observed that husk and busk ash was 

- » stored outside the sheds 4 ' The industry shall regularly lift the solid The industry has obtained 
Waste © sludge / Hazardous waste to M/s. | Membership) from = Mis (SDF TSDF and shall submit the details to Eb, | Dundigal for disposal ot Hazardous RO-Hyderabad. waste, During the lust one year 

period te. trom Se; mer AT te 
August, 2018, the industry has iifted 
total ETP Sludve of S943! Pons 

| TSOF / Cement Industries and 
~ te 382.74 Tons Of MEF salts to SDE 3. The industry shall maintain / provide j The industry has proviged fos 

flow meter before raw — effluents ;meters to the Raw effluen: 
_ ___collectiontank _ collections tank and maintaining. 

6, The industry shall revalidate the BGs / The industry has submitted BG of Rs. 
before its expiry till further orders from | 16 Lakhs for period upto 09.62.2019 

__ ithe Board. | 

    

The condition wise compliance of Schedule —B of CRO Order dated 27.01.2017 are as 
tollows: 

‘Condition Compliance 

1. The industry shall take steps to reduce water consumption | Complied. The wate: 
to the extent possible and consumption shall NOT exceed ; consumption ts withir the 

  
ar fl ay * wn. 1 

the quantities mentioned below | | | peoitied cupacits is 

st | urpose ity ustry has consumed ah | § Purpose | Quantity | lnc y has. ned a | 2 | Purpo ' average of 380.6025 KLD || INO 

: against the — perimutted Process & 660.0 i tet 

| aa L KLD | capacity of Tado KED 

mn ni / ! during the peaod trons | 
i effluents | | a pre 

‘ | ) September, 201 u 
® “, awe Y, t | d | 

2, Poses & ' 90,0 KEL | Meas, 28 

1 washes 

{| 3. goiler feed 30.0 KLD | 
| 4, Cooling 35.0 KLD 

(makeup / 

  

| | , humidification / | 
| | | | water spraying) a5 | 

i) 5. | Gardening | 100.0 | | | * | Gar g KLD | | | 
eo | | 6. | Domestic 105.0 | ° RD | ! + 1940.0 | 4 

| i 3D | \ 

\ | TOTAL < Yelurns in Form-l as | - 
i ey Cess retu 

, el ‘y shall file the water ae | oo 

| weak ved und tion (5) of Water (Prevention and Control | ; 

| required under section (5) of Water enn 
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| of Pollution) Cess Act, 1977 on or before the 5th of every 

~3
] 

calendar month, showing the quantity of water consumed in | 
the previous month along with water meter readings. The | 
industry shall remit water Cess as per the assessment orders 

| as and when issued by Board. | 
The industry shall comply with all the Rules and | Directed to comply 

Regulations specified in Water (P&C of P) Act, 1974, Air 

| (P&C of P) Act, 1981 and Hazardous Wastes (Management, 
| Handling and Transboundary Movement) Rules, 2008 and 
' their amendments issued thereof. 
The industry should comply with the National ambient air | Directed to comply 

| quality standards as per MoEF, Gol notification dated. , 
| 18.11.2009 along the premises of the factory as prescribed 

  

  
  

  

      
    

Ihelow, 
Ss, | Parameters Standards in ug’, | | 

1 No. SU ep eg! 

| 1 | Particulate Matter 100 | 

| (PMio) | 

; 2 | Particulate Matter 60 | | 

L : (PM2.5) | 

3 SO2 80 

a NOx 80 |   
  

| Noise Levels: Day time (6 AM to 10 PM) - 75 dB | 

| (A)_ Night time (10 PM to 6 AM) - 70 dB (A). 
ew 3 ; TAs Oduction records | 
The industry shall not manufacture new products / increase | As per production records 

| the capacity beyond the permitted capacity mentioned in | submitted by the indusiry . 

this consent order, without obtaining CFE/CFO of the | the industry is 

Board. 
manufacturing consent 

products within the 

| consented capacity. As 

| per the production records. 

| the industry has 
manufactured Processed 

Yam (100 % Cotton) — 
1058.14 Tons ie. an 
average of 88.178 Tons 

|per month against the 

  

permitted capacity of 120 | 
'TPM and Grey Gassed 
| (Unprocessed) ~ 312.63 
| Tons Le. an average of 
26,05 Tons /munth against | 

| the permitted capacity of | 
60 TPM during the last |! 
/one year period from | 
heres 2017. to. 

August, 2018. j 

The industry shall treat the effluents (752 KLD) in the ETP | The industry has ETP of 

and the treated effluents shall be further treated through | capacity 750 KLD | 

Reverse Osmosis (RO) Plant and the RO Permeate shall be | follawed 4 stage of RO | 

recyeled back into the process (660 KLD). The RO rejects _ system, MEE of capacity , 

(92KLD) shall be evaporated in Multiple Effect Evaporator | 100 KLD and ATFD of | 

(MEE)/ Triple Effect Evaporator (TEE). | capacity 4 KLD. The Ro . 

| reject evaporated in the , 
MEE and RO permeate is | 

reusing into the process. 

The resultant MEE salt is | 

i lifted to M/s TSDF for 

{oe | secure land fill, 

The industry shall operate the energy meter installed to the | Complied. The industry is 

ETP, RO Plant, MEE, Air pollution control equipment | maintained energy meter 

installed to the boiler and maintain the log registers. records pertaining to the 

ETP & APCE. _ 
  

 



> 
24) / 

\ 

  

   

  

   

   

| 8 |The industry shall regularly operate air pollution control | The industry hag 

| equipment i.c., bag filter provided to the 5 TPH coal / husk | separate air oe 

fired boiler and shall meet the emission standards of the | control equipments") 

| Board i.c., SPM — 115mg/Nm’, dust collector follow 
se __ ; . bag filters, 

' 9, | The industry shall collect the hazardous waste i.c., ETP | The industry is a member 
| Sludge and MEE Salts properly and shall send the waste to | unit of M/s TSDF ane | 

| M/s. HWMP (TSDF), Dundigal for safe disposal. disposing ETP sludge and | 
| 7 MEE salts to TSDE, | 

10.) The industry shall not diseharge any waste water to outside | During inspection, — ne 
“the factory premises. | wastewater discharges 

| were observed outside the 

— | premises, 

lg) 
ed by ; 

  
  

  

   

  

I. | The industry shall not cause any air pollution / odour | The industry has provided 
_ Nuisance to the surrounding environment feyclone dust — collector 

| | followed by Bag filter te 

Tie ke eee [the Boiler 
. Industry shall develop 33% of the total area as thick | The industry has 

Srcart gine ame ne boundary of the unit and also in the | developed green belt in an 
woe s all growing wees with wide leaf area. | area of 5 Acres. 

13. The industry shall maintain good housekeeping in the The industry ne a 
factory premises. ‘ al improve Housekeeping 

i4. | The industry should maintain the followin records and the [near MEE at ar | le meusity:s aintain the tollowing records and the | The INGUST 
during the ingpetin available to the Board Officials , maintaining che sccords 

= . pertaining tM the 

| | 4) Daily production details, RG-I records and Central | production, walter 
Excise Returns. | consumption, Wastewater 

_ b) Quantity of trade effluents generated, treated in ETP, | gencration and solid waste 
| reused and force evaporated | generation and its 
_ ¢) Quantity of domestic effluents generated, treated in disposal. 

STP. reused and forced evaporated | 
d) Log Books for pollution control systems, 
cy Daily solid waste venerated and details of the disposal. 

15. The industry shali submit Environmental Statement in Form Submitted forthe year, 

  

ry J aath e 
V before 30" September every year as per Rule No.{4 of 2017. 

Environmental (Protection) Aci. L986, 

16. The industry shall tike necessary measures to control | Directed to comply 
fugitive cmissions, 

    

  

the industry shall take all precautionary and safety) 

measures during process operations. | 

  

s. | The “industry shall comply with the ambient air quality 
  

| ls | 

standards in respect of noise, as stipulated in the 

| Environment (Protection) Rules, 1986, | 

19. The industry shall construct separate rain water drains, | The industry has provided 

i oo | Separate rain walter deans. 

20. ‘The industry shall comply with all the directions issued by Directed to comply 

the Board from time to time. 

21. | Concealing the factual data or submission of false) -- 

information / fabricated data and failure to comply with any | 

of the conditions mentioned in this order may result in 

withdrawal of this order and attract action under the 

provisions of relevant pollution control Acts. 
| 

pt 

The Board reserves its right to modily above conditions or | -- | 

stipulate any further conditions in (he interest of | | 

foo. . | 

| environment protection. 
| 4 

  

33. | The conditions are without prejudice to the rights and | -- | 

contentions of this Board in any Hon'ble Court of Law. a 

- _ 

cL



  

Y, 2, 
5 }\ 
2 

% aN 
oN 

7 Wy , 
4 “7 Special Conditions of CFO amendment order dated: 19.04.2018: 

a a Mons { —_ Complianee 

\. Vhe industry shall treat the effluents (752) ‘The industry has ETP af GiNpacily 750 

KLD) in the ETP and the treated cllucnts | KLD lollowed 4 stage af RO system, | 

shall be further treated through Reverse | MEL of capacity 100 KLD. The Ro 

Osmosis (RO) Plant and the RO Permeate | reject evaporated in the MEE and RO 

shall be recycled back into the process (660 | permeate is reusing into the process. The | 

KLD). The RO rejects (92KLD) shall be | resultant MEE salt is lifted to M/s TSOF 

| evaporated in Multiple Effect: Evaporator ‘for secure land fill. The industry inos. 

(MEE) / Triple Effect Evaporator (TER). disposed mother liquor generated fram 

' ! The industry shall dispose 4 KL /day of | the MEF. operations to M/s IL & FS) 

mother liquor generated from) ME) Payironmental Infrastructure and 

Operations to Mis IL & FS Environinental Services Ltd. upto June, 218. Now. the | 

Infrastructure and Services Ltd duly meeting | industry has installed ATPD 0 for 

the inlet standards of CETP prescribed by , evaporation mother Mit concentfats ana 

the Board for a period af One year from date, resultant ATED salts 1s being disposed 14 

| of issue of this order. | M/s, TSDF. 

The industry — has submitted 4 

representation to this office on 

14.09.2018 and the same was 

forwarded to Zonal Office, 

Hyderabad for taking necessary 

- faction, 
The industry shall obtain membership from The Industry has obtain membership 

Mis IL & FS. Environmental Infrastructure from Mis [IL & FS. Environmental 

and Services Ltd. For disposal of effluents. | Infrastructure and = Services 

| 02.04.2018, But, now the indy 

| made representation stating that they ave 

' not sending the mother liquor to Mies. (LE 

'@ PS, as they have provided ATFD 

_ system for treatment, 

, {No | Conditions 

  

ty
 

    

  

3. | The industry shall operate the energy meter “The industry is maintained energy meter 

installed to the ETP, RO Plant, MEE, Air records pertaining to the ETP & APCE. 

"pollution control equipment installed to the | 

____| boiler and maintain the log registers. __{_ ese peg ep 

4. The industry shall have minimum of 7 days | The industry has provided above ground 

effluents on above | level GFS tanks - 500 KL, 1 x 100 KL 

‘capacity for storage of effluents. The 

j industry is also having below ground 

jJevel raw effluents collection aink ot 

‘capacity 500 KL 

  

storage capacity of 

ground level, with-in-the premics. 

j. Analysis results of Staunated water sample Collected fram Potlapallywagu 

(Dundhubi) used for Agriculture: 
  

r 

    

  

  

    

  

  

Parameter _ {Unit Rests 

p aomrenrsih — pec ce ea oe 746 7 | 

Electrical conductivity fl wSfem IS 

‘Vutal Dissolved Solids —_ mg/L ee 918 | 

- Chemical Oxygen Demand Ud _ aT 

| BOD at 27°C me/L ; _ 3 | 

| Chlorides as CT my L tA a 

» Sulphate Oy _ mel | + | 

Total alkalinity as CaCO _ | my!L. | é 1360 _| 

Total Hardness as CaCO3 me/L BAS 

Calciumas Car. jimp/L. es 30 dt 

| Magnesium as My+2_ Tmt 
| Sodium as Na_ mg 200 | 

| Potassium as K_ my/L. = 5 
| % Sodium OT 55,3 | 

(SAR canna il 47 
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. 
% tN 

DO, . aciat Canditions of CFO ; 
ee special Conditions of CFO amendment order dated: 19.04.2018: 

an TNO \ egy 

1, The industry a f “s | _ Compliance _ 

/KLD) in the ETP and the we fhuents (752! The industry has ETP of capacity 799 

‘shall be further tenet those oitiweiite KLD followed 4 stage ef RO system, , 

[pate (RO) Plant and ba one MEF of capacity 100 KLD. — The Ro | 

shall he reeyeled hack into the pr ees reject ornpened in in MEE and RO} 

KLD). The RO tejects OLD) ah (660 permeate is reusing into the process. The | 

evaporated in Multiple tees ) alan be resultant MEE salt is lited to M/s TSDF 

| MMEE) / Triple Effect ving ‘vaporator | for eccure land fill. The industry has 

| Fhe industey shall be Vaporeon (TEP). | disposed mother liquor generated frem 

“nother liquor ae 4 KL Alay af the MEE operations io Mis IL & FS 

Operations lo M/s generated from ME) Environmental Infrastructure and 

Perations to M/s IL & PS Environmental Services Ltd. upto June, 2078. “ene. the 

Infrastructure and Services Ltd duly mecting | industry has installed = ATFO fer 

ihe inlet standards of CE TT prescribed by evaporation mother MEE concentrate a 

te Board fora period of One year from date resultant ATED salts is being disposes ! 

_ of issue of this order, M/s, TSDF : 

| 
The — industry — has submitted 4 

/ representation — to this office on 

| 
1 44.09.2018 and the same was 

forwarded to — Zonal Office, 

Hyderabad for taking necessary 

= atin. 
>. The industry shall obtain membership fram | The Industry has obtain membership 

Vs IL & FS, Environmental Infrastructure from M/s 1. & FS. Eov rtal 

and Services Ltd. For disposal of effluents. Infrastructure and = Servi on 

02.04.2018, But. now has 

made representation stating “1 are 

not sending the mother liquor to * Vs, IL 

& FS, as they have provided ATFD 

- [ee ee ___. system for treatment, 

3. The industry shall operate the energy meter | The industry is maintained energy meter 

installed to the ETP, RO Plant, MEE, Air | records pertaining to the ETP & APCE. 

pollution control equipment installed to the | 

__{ boiler and maintain dhe log registers, | ee 

} | The industry shall have minimum of 7 days | The industry has provided above ground 

 orage capacity of effluents on above | level GFS tanks - 500 KL. 1 x 100 KL 

wround level, with-in-the premites, | capacily for storage of effluents. The 

Findustry is also having below ground 

‘devel raw effluents coilecuon tank of 

_ - | capacity S00 KL, 

i. Analysis results_of Stagnated water sample Collected from Potlapallyvagu 

(dundhuhi) used for Agriculture: 
Parameter | — Unit | Results _ _ 

yf - [ 746 

electrical conductivity _ps/em 
he ee 

Yotal Dissolved Solids _me/L —— __ 4 ee | 

Chemical Oxyzen Demand ping _ | 27 | 

BOD at 27'C | my/L 
<3 ' 

| Chlorides as CT ome/L | A | 

Sulphates as SO mu L 3 

‘Total alkalinity as Cat ‘On mpl 136 

| Total Hardness as CaCO3 mh 
348 — 

/Calemm as Ca2 jmp! a ee 

_ Magnesium as Mgt? _ [mile ee 49 

| Sodium as Na_ ; I my/L 200 — 

“olusium as ft 
% Sodium _ 
SAR - 
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{ Boron | mg/L 
| Nitrates as NOy mg/L 
Phosphates as PO,” my/L 
Ammonical Nitrogen {mg/L 
Free Ammonia ng/L 
Dissolved Oxygen 00 tye   
* Acceptable limit 
**permissible limit in the absence of alternate souree. 
ND: Nat detected 

CPCB - Water criteria : ee Terre. 

  

\ 
  

  

  

Designated S| Classof | ==———S~S~S*«SCrverih” 
best use Water 

Drinking water source withour | A > Total coliform organisms _ 1 
) Conventional (MPN*/100 ml) shail be 50 or \ 

_ treatment but after disinfection 
less 

\ ~ pH between 6.5 and 8.5 

| » Dissolved Oxygen 6 mg/I or 
' | more, and 

| 7 Biochemical Oxygen Dernand 2 
et my/Lar less 

\ Outdoor bathing | 3... > Totalcoliform 

(organized) | organisms(MPN/100 mil) shall 
be 500 or less 

| | > pH between 6.5 and 8.5 | 

| 

  ~ Dissolved Oxygen 5 mg/! or 
more, and 

|  # Biochemical Oxygen Demand 3 
| mg/1 or less 

» Total coliform 
organisms(MPN/100 ml) shall | 
be 5000 or less 

7 pH between 6 and 9 

| » Dissolved Oxygen 4 mg/l or 
| more, and } 

i » Biochemical Oxygen Demand 3 | 
| Hee en flores 
| Propagation of wildlife and D | » pH between 65 and 8.5 
| fisheries |  » Dissolved Oxygen 4 mg/l or 

| more, and 
| > Free ammonia (as N) 1.2 me/l or | 

| | Fess 
Irrigation, industrial cooling, | E | 7 pH between 6.0 and 8.5 
and controlled | 7 

Disposal | 

Drinking water source with | Cc - 
conventional 

Treatment and disinfection 

     

  

Electrical conductivity less than 

2250 micro mhos/ cm, 

| ~ Sodium Aborption Ratio less 

| than 26, and Boron less than 2 

{oomph 
! “BelowE | Not meeting ABCD & ECriteria   

Remarks: a 

1. The water quality falls under Class ‘D’ and *E’ as per CPCB water quality criteria, 

> The water can be used for Propagation of Wild Life and Fisheries and Irrigation, Industrial 

Cooling, Controlled waste disposal. 

Il. Water sample collected from Open Well near paddy fields of Sri Anji Reddy: 

Parameter 
~ Unit | Results As per Drinking 

rane | | Water Standards 
| i" - . 4 

IS 10800 20 
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“eae [ORS 
eS x 164 (20008) 

Chemical ati ¢ mand Ime, : e | . 7 

7 = __ “mel ye! Sey" FD" * 

es as ' | res | why 

a phat , - a 3 204d") 
myrt 249 200*(H00"*) 

s LACOS i imesl : Ah ann ano") 
> t—* { - , 7 

Ic realcium a as Carl a “mpl i 107 754(2008") 

em Mys2 2 mel 5] —— ante }o08*) | 

Sodium as Na bin t \ 
a met | 174 i = - 

Potassium a ask Impl 174 i 

tos Sodium —_ _ ad — — 

SAR _ | . +5) t : . 

~ — = ' comes 

| Boren ae _ mph | ND . 

Fluonde pmeb | 0.95 1orc.3**) 

Ni tates as NO mel 15 45 

Phosphates as PO." jmy'l 01.59 | - 

* Acceptable limit 
“permissible limit in the absenee of alternate source 

): Not Detected. 

HL. Borewell located at Field of Sri Anji Reddy 

Parameter “Unit Results | ‘As per I Drinking Water 
| Standards IS 10500 : 

_ | 1 
ee 6.02 658.5 

— 912 | __500%(2000%*) 

334 | 250711 000) 
i | —g 200*1 400" 4} 

— Te 200600"*) 
~ 458 oe 7 

is 758200") 
~ a 30% (oor) 

= __ 124 | — 

_ 3 po 
37.1 : _ 

: 2.5 | - 

- ND - 
0.40 7 

10 

  

   ©0009 

Mul ceplable limit 

‘peninis sible limit in the absence of alternate source, 

ND: Not Detected. 

IV. Borewell located at Agraharam Poth: ypally_ village 
      

    

   

  

Parameter | Unit Results | As per Drinking , Water 

| | | | Standards 1S 10500 : 2012 

p |. | 6,69. | 6.58.5 - 

Total Dissolved Solids my | —_—=898 t— ~ 500% 20008*) | 

: Chemical Oxypen Demand my | 2 | : _ 

Chlorides as CT | my/l | 20) 250*( 10008") 

_Sulphates as SOy | my/L 78 200% 400**) - 

Total alkalinity as CaCO3s ; omy h ad | 200*(O00"*) | 

    

Total /Hardness as CaCO3 —fmyl | 496 | — 200% (ou0"*) 

     
      

LC Caleium as Ci - ; | —75*(200%*) 

i Maxnesium as. ; Mut? 2. . nL Ob SO 100) 

| my/L, | M4 oe 

Potassium as K myL | 2 | 3 |   
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| % Sodium |- — | 33.4 = 

| SAR |- | 22 _—— _ ee a a 
Boron ee ND | 
[Fluoride myl =| 0.90 Cd LOWS) 
| Nitrates as NC , my I : Ww 45 | 

_ Phosphates as POY | mall “16 | a 

* speeentaltle Nimit 
**permissible limit in the absence of alternate source 
ND : Not Detected, 

VY. Borewell of A griculture fields h 

  

elongs to Smt. datavath Laxmi 
  

      

Parameter - | Unit y 

aT ec = 
_ 4 ae ; - 

. { 

Dissolved Solids mil -femiical Oxyeen Demand hime 
merides gs Cj 

nw 
uphaies as SQ, 

met botal Lalkalinit as CaCO3 my Total Hardness g as CaCO3 3 | met Cc icum as s Cat? — ‘ 
q Maznesium ¢ as Mgx2 
Sodium: as Na 

Potassium as K 

a Sodium 

  

  

  

  

Results | As per Drinking 
Water Standards 

IS 10500: 2042 
6.54 65-545 

1024 SO0*!) 20G4° 

3 

478, 2508 LOGE) 
4 _ SUE diy s+ 

256 20040600") 
49% 200 0002} 

_75*12n0 
30*( 10G4*) 

  

  

es as Pl 

able limit 

“permissible limit in the absence of alternate source, 
ND: Not Detected. 

  

  

    

  

    

        

_. _ Parameter _ __t Unit 

“Electrical con “ysiem — 

Total Dissolved Sol Solids a i myL | 
c her: nical Oxygen Dernand mh 
Chlondes as CV sme b 

Sulphates as SO, pmek 
Total alka lity as Cat 03 mp L 

Fotal Hardness as CaCO3 | my/I 

Calciuin Hardness Lm 

Calcium as Ca+2 ; | mu/L. 

| Magnesium Hardness _ : img L 

_ Magnesium as My+2 ; | my/L 

| Sodium as Na_ - | mg/h 

- — ny! 

Boron my/L. 

Flowide tk 
“ites BNO, 
f “Phosphates a asPO nae 

ie ‘Ammonical } Nitrogen _ TnL — 

Free ec Ammonia_ - eo a 

Dissolved Oxygen oe _—_—— 

  

——- + 

  

_0. 002 

VL. Stagnated water collected from the Vagu which is Down Stream of the industry 

  
| Results. 

8 31 
| a597 

1200, 

Nu 
320 

a 

Lou 

208 

{20 

| AS 

“84 
NIL 

___ 6.6 
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fee atable Jimit 

- & missible limit in the ab 
5 Not detected 

Me a 

i 
f OS 

| cr Designateq ~~~ 

[| best use 
} | 

| ‘prinking water sources 
| 

‘ater sour thant 
{ auth, Ource without 

/, conventional 
| 

{ treatment but afte | 

ft ' 

| 

( 

r disinfection 

  

Outdoor bathing a 

(organized) | 

  

Se Nec of altemate    

   
Source, 

, 

Criteria 

Total colifor mo (MPN*/100 mt) 
ess 

ryanisms 

shall be 50 or 

PH between 6.5 and 8,5 
Dissolved Oxygen 6 mg/l or 
More, and 
Biochemical Oxygen Demand 2 

____my/lor less 

    Drinking water source with 

, conventional 
| Treatment and disinfection 

| i 

      

B » Tolalcoliform 

organisms{MPN/100 ml) shall 
' be 500 or less 

| > pH between 6.5 and 8.5 

| | * Dissolvecl Oxygen 5 mg/| or 

| | more, and 
| » Biochemical Oxygen Demand 3 

| a mg/l or less | 

| Cc | > Total coliform 

| organisms(MPN/100 ml) shall 

be 5000 or Jess 
» pH between 6 and 9 
> Dissolved Oxygen 4 mg/I or 

| | more, and 

> Biochemical Oxygen Demand 3 

i | __my/Lor less oe 2 

D >» pH between 6.5 and 8.5 
Propagation of wildlife and 

fisheries 

“Irrigation, industrial cooling, \ E 

and controlled 
| 

Disposal 
| 

| 
! _ ee ae Re low E [ Ne 

Remarks: 
a 

1 The water quality falls under cl 

2 The water can be used for Prop 

vil. Analysis results of f 

| Parameters | 
| | 
pret 25% | 
“Total Suspended Soli

ds | ng/L | 

| 

Feat Dissolved Solids mg/L] 4697 
" “Oxygen | mg/L | F Ghemical 

Units | 

| 

7 ‘Results | 

“ETP Inlet 

90 

73 

718 

  

» Dissolved Oxygen 4 mg/1 or 

more, and 

> Free ammonia (as N) 1.2 mg/1 or | 

_ tess 
> pl between 6.0 and 8.5 | 

> Electrical conductivity less than 
2250 micro mhos/cm, 

> Sodium Aborption Ratio less 

than 26, and Boron less than 2 

my/t 

  

tmeeting A,B.C,D & E Criteria 

ass ‘D' as per CPCB water quality criteria. 

agation of Wild Life and Fisheries. 

eTP Inlet_& ETP outlet RO Feed): 

  

  

Parameter | 

perros | | 
| Be 90 | 

po j2iimg/ 
; 3,100 - 

ee



  

   

  

  

  

  

  

aw lL 

| 104 10 mg/l 

ATFD 
Condensate | 

451 

1) 

ZI 
OD i 

51 

ND 

Parameter 

limiting 

standards 

153-90 

| 200 mg/1 

30 my! 

| Demand | Oe of | BODs at 27°C mg/L. | 173 25 
Oil&Grease | ng/L 0.6 BDL. \ - seach i | 

VU Analysis results of RO permeate, RO Rejeets(MEE Feed), MEL Reject 
Keed), MEF Condensate and ATED ¢ ondensale } 

_ Parameters | Units Results 
| RO RO | MEE [MEE 

i | permeate  Rejects(MEE | Reject | Condensate | 7 | | / Feed) (ATED | 
| Feed) | 

PH at 25 Ra | 79 SAG 8.53 

Total mg/L} 4 28) yawn |g Suspended | 
Solids 

bated mg/L) 40 4313 $0,000 505 Dissolved 
| 

Solids 
| - a | | | ! = ; ———}-—_____ meses a iL _ Chemical mg/L | 20 2407 | 23,999 a4 Onvgen | | | 

Demand | 
| _ 
| BOD: at2 2S mg/L L ND 21 | 2990 ND 

IX. Analysis results of STP Inlet & STP outlet 

Parameters | Units | Results _ 
_ STPiniet | STP Outlet 

pHat25°C 73 
‘Total Suspended Solids mg/L 3000~COSSOSOSCSQT a — as eS “Total Dissolved Solids | mg/L | 1451 1,313 | . nn j;}——____ Chemical Oxygen | | mg/L 196 106 
Demand 

BOD. at 2c | my/L Mo | “17 

Onl & Grease : oan /L. BDL BDL 

The detailed report is submitted to the Member Secretary, 
tl taking necessary action vide relerence 11" cited, 

Submitted. 

Enel: As above 

Copy submitted to: 

N 
unvincSgh 

D 

0 mee | 

Yours faithfully 

Scce 

| L ENGINEER 

TSPCB, Board Oftice tor 

1) The Chief Environmental Engineer, TSPCB, Bont Olfice, Sanathnagar, Hyderabad for 
kind information. 

2) The JCEE (UH-H), 

and necessary action. 

TSPCB, Board Office, Sanathnagar, Hyderabad for kind information
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Anne Xv ve — Il 
Foora” TELANGANA STATE POLLUTION CONTROL BOARD 

ee Paryavarana Bhavan, A-III, Industrial Estate, Sanathnagar, Hyderabad-500 018 

Phones ! 040-23887500 Fax: 040 ~ 23887519 

ay rbe'| 

  

re/2018 —2-560-2 JAN 20 pate:29.12.2018 

sub : TSPCB - Unit - 1 - Complaints recelyed on M/s GTN Textlles Pvt., Ltd., 

Gundlapotla pally (V), Balanagar ( behest District from the 

nearby thandas / villagers on water poll Sréclal Teams constituted 

for samples collection and reporting - Reg. 

K* 

M/s GTN Textiles Pvt., Ltd., Gundlapotla pally 

District from the nearby thandas / villagers 

on and thelr agricultural lands / crops are 

Order.N SPCB/U-I 

   

The Board has received complaints on 

(V), Balanagar (M), Mahabubnagar 

stating that the industry is causing pollutl 

badly effected there by effecting their lively hood. 

Special teams are constituted with the following officers of TSPCB to collect the 

samples from the following locations: 

    

  

  

  

  

  
  

    

  

      

    

S.No. | Location 

i. Grampanchayat borewell, Agraharam potlapally (V), Balanagar (M), | 

Mahabubnagar District. 
: 

1 2. Borewell water of Sri S Lakshma Reddy, Agraharam potiapally (V), Balanagar 

(M), Mahabubnagar District, 

3. Stagnated water from Balanagar Vagu, near Srl Lakshma Reddy borewell, 

Aaraharam potlapally (V), Balanagar (M), Mahabubnagar District. 

4, Water collected from open well of Sri Wyed Flyazuddin, S/o Syed Zainulabeddin, 

Sy No, 5,6,7,8,9,10,11,12 & 13, Agraharam potlapally (V), Balanagar (M), 

| Mahabubnagar District. 

5. Borewell water of Syed Fiyazuddin,- Agraharam potlapally (V), Balanagar (M), | 

Mahabubnaaar District. 
__| 

; 6. Borewell water of Syed Arifuddin, Agraharam potlapally (V), Balanagar (M), | 

i Mahabubnagar District, 
j 

7. Borewell water of Smt Shantamma, W/o Bala Chennaiah, Agraharam potiapally 

(V), Balanagar (M), Mahabubnagar District. 
| 

8. Borewell water of smt Shiyamma Madiga, Sy No. 74 & 75, Agraharam potlapally 

(V), Balanagar (M), Mahabubnagar District. 
“, 

9, | Borewell water of Smt Lakshmamma, W/o Ramulu Madiga, Agraharam 

| potlapally (V), Balanagar (M), Mahabubnagar District. 

/o Ramaiah, Agraharam potlapally     
10. Borewell water of Sri Chakall Venkataiah, S 

LL (V), Balanagar (M), Mahabubnagar District. 

; ii. Open well water of Sri 7 Lakshman, S/o Bhadriya Rangambai Thanda, 

Gundlapotlapally (V), Balanagar (M), Mahabubnagar District 

12. Open well water of Sri Narasimhulu S/o Bhadru, Rangambai Thanda, 

Gundlapotlapally (V), Balanagar (M), Mahabubnagar District 

13. | Borewell watér of Sri J Bhimla, S/o Varshlya, Rangambal Thanda, 

} | Gundlapotlapally (V), Balanagar (M), Mahabubnagar District 

14. | Borewell water of Sri J Venkatalah S/o Somla, Rangambai Thanda, 

Gundlapotlapally ‘V), Balanagar (M), Mahabubnagar District 

Handpump (Govt, Borewell), Rangabal Thanda, Gundlapotlapally (V), Balanagar 

(M), Mahabubnagar District 

16. | Borewell water of Sri Nanya, S/o Mansingh, Rangabal Thanda, Gundlapotiapally 

(V), Balanagar (M), Mahabubnagar District 

17, Borewell water of Sri J Hanimya, S/o Seveya Rangambal Thanda, 

* | Gundlapotlapally (V), Balanagar (M), Mahabubnagar District 

18. Borewell water of Sri J Ketlya, S/o Bhadru, Rangambal Thanda, Gundlapotlapally 

(V), Balanagar (M), Mahabubnagar District . 

19. | Borewell water of Srl ] Umbya, S/o Hanya, Rangambal Thanda, Gundlapotlapally 

(V), Balanagar (M), Mahabubnagar District 

20. | Borewell water of Sri ) Badya, S/o Saveya, Rangambal Thanda, Gundlapotlapally 

(V), Balanagar (M), Mahabubnagar District 

21, | Borewell water of Sri J Kishan, S/o Nanya, Rangambal Thanda, Gundlapotlapally 

(V), Balanagar (M), Mahabubnagar District 

Borewell water of Sri J Lakshmi, W/o Kishan, Rangambai Thanda, 
22. 

Gundlapotlapally (V), Balanagar (M), Mahabubnagar District 

23. | Borewell water of Sri J Hirya, S/o Gonya, Rangambal Thanda, Gundlapotlapally 

(V), Balanagar (M), Mahabubnagar District 

  

  

  

  
15, 

  

  

  

  

  

  

  

         



Team — A (Sample col f jons 1 = 5)i 

1. B.Rajender, AEE, RO, RR-I 

2. B. Jeemuthavahana, AES, RO, SRD-II (RCPuram) 

-2 llection i = 

1. P.Suresh Babu, AEE, RO, RR-II 

2. S.Sreenivas, AES, ZO, Hyderabad * 

T -3(S l lectio ations - 16): 

1. Ramappa Siddi, AEE, RO, RR-I 

2. Vidhyullatha, AES, RO, Hyderabad 

Team — 4 (Sampl | ion f locati 47 - 23): 

1, B.Ravinder, AEE, BO 

2. CH, Srinivas, AES, RO, RR-II 

The team shall contact the complainant Sri Ravi Kumar @ 9550143573 during the 

sample collection and additional samples from the borewells shown by the 

complainants shall also be collected. 

The teams shall collect the samples on 04.01.2019 and the samples collected shall 

be submitted to the Central Lab for analysis. 

Sd/- 
MEMBER SECRETARY 

To 

1. B.Rajender, AEE, RO, RR-I 

2. B. Jeemuthavahana, AES, RO, SRD-II (RC Puram) 

3. P.Suresh Babu, AEE, RO, RR-IT 

4, S.Sreenivas, AES, ZO, Hyderabad 

5. Ramappa Siddi, AEE, RO, RR-! 

4, Vidhyullatha, AES, RO, Hyderabad 

7. B,Ravinder, AEE, BO 

8. C.H. Srinivas, AES, RO, RR-II 

Coy to: 

1. The JCES (FAC), Central Lab for extending facilities for collection of samples and 
ensuring sample analysis by deputing officials & staff during the holidays. 

2. The JCEE, ZO, Hyderabad / RC Puram for information and extending necessary 
facilities and relieve from regular duties to the team for inspection and sample 

collection. 
3. The SEE, Unit-I, Board office for providing transport facilitles for the team 

members. 
4. The EE, RO, RR-I / RR-II / SRD-II / Hyderabad for Information and necessary 

action. 
5. Concerned File 

[1 T.C.F.B.O// 

Senior Environmental Engineer 

(Unit - I)



  

  

  

  

  

    
  

  

(30) ANNEX UF 

oo, 

—= THIN KOTE-VV 

Tors TELANGANA STATE POLLUTION CONTROL BOARD 

ar REGIONAL OFFICE: HYDERABAD 

tae 4th Floor, PODUPU BHAVAN, Hyderabad Collectorate Complex S.Road, Hyderabad-300 001. 

(yy Phone No.:040-23205367, e-mail: ce-hyd-tspcb@telangana.gov.in | 

Lr. No.2/TSPCB/ROH/MBNR/2019- Us a Date:10.07.2019 

To 

The Member Secretary, 
T.S. Pollution Control Board, 

Board Office, Sanathnagar, 
Hyderabad. 

Sir, 

Sub: TSPCB - RO ~ Hyd - Complaints received against M/s. GTN 

Engineering (India) Limited, (Unit: Yarn Processing), Sy. No. 51,52,53, 

Gundlapotlapalli (V), Balanagar (M), Mahaboobnagar District 

regarding water pollution - Report submitted - Reg. 

Ref: 1. Board’s Closure Order No.MHB-122/TSPCB/U-1/2017-2984, dated 

09.12.2017. 

2. Board’s Extension of Temporary Revocation of Closure Order 

No, MHB-122/TSPCB/U-I/TF/ 2017-195, dated 22.04.2019. 

3. The industry request for Permanent Revocation of Closure Order 

received in this office on 24.06.2019. 

4. Complaint received from Sri K. Shiva & Others, Gundlapotlapally 

(V), Rajapur (M), Mahaboobnagar District forwarded by the Board 

Office vide Endorsement dated 17.06.2019 received in this office on 

24.06.2019. 

5. Complaint filed by Sri M. Nandeshwar Reddy, Gundlapotlapally 

(V), Rajapur (M), Mahaboobnagar District forwarded by the Board 

Office vide Endorsement dated 17.06.2019 received in this office on 

24.06.2019. 

6. The District Collector, Mahaboobnagar forwarded the Prajavani 

Complaint filed by Sri M. Brahma Chary & Others, r/o 

Gundlapotlapally (V), Rajapur (M), Mahaboobnagar District 

through mail dated 25.06.2019. 

Complaint filed by Sri K. Nagaraju & Sri K. Krishnaiah t/o 

Gundlapotlapally (V), Rajapur (M), Mahaboobnagar District 

received in this office on 05.07.2019. 

& The Board Officials inspected on 05.07.2019. 
tke 

MN
 

With reference to 1% cited above, the Board has issued Closure Order to 

M/s. GTN Engineering (India) Limited, (Unit: Yarn Processing), Sy. No. 51,52,53, 

Gundlapotlapalli (V), Balanagar (M), Mahaboobnagar District with regard to the 

Complaint filed by Sri Mohan Naik and others, R/o B.B. Nagar Thanda, 

Gundlapotlapally (V), Rajpur (M), Mahaboobnagar District regarding discharging of 

effluents duly directing the EE, RO, Hyderabad to launch prosecution against the 

industry for the violations. Accordingly, the EE, RO, Hyderabad has launched the 

prosecution against the industry in the Hon'ble Court of the Hon'ble Judicial Magistrate 

of First Class at Jadcherla, and the case Registered with C.C.No.186 of 2018. The same 

was communicated to the Board Office, Hyderabad vide letter 13.06.2018. The case is 

pending. 

It is to submit that, a Hon'ble HRC Case filed vide H.R. Case No.2559/2018 filed 

by Sri Jatavath Ravi Kumar, Rangam Bhavi Thanda, Rajapur (M), Mahaboobnagar 

District regarding water pollution caused by M/s GTN Engineering (India) Limited, 

(Unit: Yarn Processing), Sy. No. 51,52,53, Gundlapotlapalli (V), Balanagar (M), 

Mahaboobnagar District by this office on 16.08.2018 and also directed to Environmental 

Engineer to submit report and case is posted on 22.10.2018. This office has submitted 

status report to the Hon'ble HRC on 01.10.2018. The Case is pending. 
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Y 
\ 

\ 

Further, it is to submit that the Board Office forwarded complaint filed by Sr 

Jatavath Ravi Kumar, Rangam Bhavi Thanda, Rajapur (M), Mahaboobnagar District 

against the industry on 27.08.218 regarding ground water pollution and discharge of 

effluents by M/s. G.T.N. Engineering India Pvt. Ltd, into the Vagu and also the Board 

Office forwarded the Legal Services Authority letter by enclosing representation filed 

by Sri J. Ravi Kumar on 17.09.2018 and with a direction to submit a report. This office 

has submitted detailed report to Board Office (1 egal Cell), Hyderabad on 28.09.2015, 

The Board has issued Latest Extension of Temporary Revocation of Closure 

Order to the industry vide order dt:22.04.2019 for period upto 30,06,2019 stipulating, 
certain conditions to comply vide reference 2"! cited. 

nH star, 74 1 1 j i Vide reference 3" cited, the industry has submitted a representation, requesting 
for permanent revocation of Closure Orders. 

Vide reference 4" & 5" cited, the Board Office forwarded a complaint filed by Sri K. 
Shiva & Others from Gundlapotlapally Village and Sri Nandishwar Reddy, 

Gundlapotlapally Village, Rajapur (M), Mahaboobnagar District regarding water 

pallution. 

Vide reference 6" ited, the District Collector, Mahaboobnagar District has for. 

Prajavani Petition filed by Sri M. Brahma Chary & Others, r/o Gundlapotlapaily (V), 

Rajapur (M), Mahaboobnagar District regarding ground water pollution. 

  

In this regard, the AEE ~ J along with Asst. Scientist of this office has inspected 
the industry and its surroundings on 05.07.2019. During inspection, the Board officials 

have contacted the complainant's Sri Brahma Chary, Sri K. Shiva, Sri Shekar, Sri 

Anjaneyulu and others and they informed that, their Borewell water contaminated due 

to water pollution caused by the industry. The Board Officials have collected Borewell 

water from the complainants fields at the following locations: 

e Sample collected trom Gundlapotlapalli Grampanchayat borewell (About 

1 Km distance from M/s.GTN Engineering (India) Linuced, 

(Unit:YarnProcessing) . 

« Sample collected from Sri Anjaneyulu boreweil (About 1 Km distance 

from M/s.GTN Engineering (India) Limited, (Unit:YarnProcessiny). 

» Sample collected from Sri Shekar borewell (About 1.5 Km distance from 

M/s.GTN Engineering (India) Limited, (Unit:YarnProcessing). 

e Sample collected from Sri Goverdhan borewell (About 1 Km distance 

from M/s.GTN Engineering, (India) Limited, (Unit:YarnProcessing). 

e Sample collected from Sri Shiva Kumar borewell (About 1.5 Km distance 

from M/s.GTN Engineering (India) Limited, (Unit:YarnProcessing). 

e Sample collected from Sri Sailu borewell (About 1 Ke distance trom 

M/s.GTN Engineering (India) Limited, (Unit:YarnProcessing). 

The above Borewell samples were submitted to the Central Laboratory, Board Office for 

Vide reference 7" cited, it is to submit that, Sri K. Nagaraju & Sri K. Krishnaiah, 

Gundlapotlapally (V), Rajapur (M), Mahaboobnagar District against the industry regarding 

pollution on 05.07.2019. The Board Officials have visited the Borewell which is not in working 

condition. Hence, sample could not collected. The Board Officials instructed to them to inform 

after erecting the Motor pump in the Borewell for collecting samples. 

Te
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Ge) 

on 
xore-lW [ 

ri Dure. 7 88 Prasad, Industes «: and in : * ‘Naustry repre i Spection observation sete Sen " s: Ngineering (India) Limited, (Unit: y 

During the j The det spection, § ails of the industry 
* M/sGINE 

as present. 

arn Processing) located at 

ba 

Grey Gasseq ( 
On the day of 
The industry 

Gassed ( 
The industry h 

(Unprocessed) 

has obt, 
for production of P 

inspection, the industry 
ained CFO of th 
Tocessed Yarn 100 % Unprocessed) ~ 60 TPM w 

as submitted production det July, 2018 to June, 2019. As per the 
Manufactured Processed Y 
against the permitte 

an average of 39.39 TPM 
60 TPM during the from July, 
The industry has obtained Amendment of CFO order on 19.04.2018 for 

2018 

Was in operation, 

gar (M), Mahaboobnagar ction of Processed Yarn 100 % cotton and 

e Board vide order clated 27.01.2017 
cotton - 120 TPM and Grey 

hich is valid upto 31.12.2021, 

to June, 2019. 

disposal of the effluents as given below: 
Outlets for discharge of effluents: 

ails from the period from 
Production records, the industry has 

arn (100 % Cotton) an average of 82.91 TPM 
d capacity of 120 TPM and Grey Gassed 

against the permitted capacity of 

the 

  Outlet 

No 
Outlet 
Description 

  

Max Daily 
Discharge 

  

Point of Disposal | Parameter 
| Limiting 

Standards 
  

1. | Process 

_Washings 
| Process 

| Washings 

2, 

oh 

Down 

  

& 

& 660 KLD 

' 90 KLD 

Boiler Blow | 2KLD 

Shall be treat the 
effluents of 752 KLD in 
the ETP and the treated 
effluents shall be 
further treated through 
Reverse Osmosis (RO) 
Plant and the RO 
Permeate shall be 
recycled back into the 
process (660 KLD), The 

RO rejects (92 KLD) 
shall be evaporated in 
Multiple Effect 

| Evaporator (MEE) / 

| Triple 
| Evaporator (TEE) 
Kl/day of mother 

liquor generated from 
ME operations shall be 
disposed to M/s IL & 
FS Environmental 
Infrastructure and 

Services Ltd., 

  
Effect | 

4. 

pH - 5.5-9.0, : 

Total 
Suspended 
Solids - 200.0 
mg /1, Oil & 

Grease - 10.0 
mg /l & 
Biochemical 
Oxygen 
Demand (3 
days at 270 C | 

)-30.0 mg /1 | 

  
  

Domestic 

  

~|84KLD 

  

After treatment in 

on land application/ 

irrigation within the 

| factory premises. 

  
  

| pH - 5.5-9.0, 

STP, shall be used for | 

| Suspended 
Total 

Solids - 200.0 

mg /1, Oil & 
Grease - 10.0 
mg /l & 
Biochemical 

Oxygen 
Demand (3 
days at 270 C   ) - 100.0 mg 

/\   
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has obtained CFO Expansion of the Board vide die, 
Further, the industry 613 TPH husk fired boiler mn 

dated 12.06.2018 for installation 0 

validity upto 31.12.2021. ye 

The he consumes water for Process & washing a Baller feed, 

Cooling, Gardening and domestic purposes: The industry "as Seen 

an average of 462.0 KLD (Fresh water is 127 KLD and Recyciee Ww a is 

335 KLD) against the permitted capacity of 1040 KLD during the period 

from from July, 2018 to June, 2019. . 

The industry generates wastewater of about 836.0 KLD from Process & 

Washings ~ 750 KLD, Boiler Blow Down - 2 KLD and Domestic - 84 KLD. 

The industry has provided above ground level GFS tanks - 1 x 500 KL, 1 x 

100 KL capacity for storage of effluents. The industry is also using existing 

below ground level raw effluent collection tank for collection of effluents 

and pumping to above ground level GFS tank for final storage. 
The industry has installed water flow meter to the Raw effiuent collection 

tank. 

The industry has provided ZLD system consisting of biological ETP of 

capacity -750 KLD followed by, RO (4 Stage) for the treatment of the waste 

water, followed by MEE, ATFD. 

The biological ETP consisting of Equalization/ Stabilization Tank, Reaction 

Tank, Primary settling tanks - (DECANTER /MONOBELT), Supernatant 

tank, Aeration tank, Secondary clarifier, Natural pond (oxidation), 

Pressure sand filter, Sand filter, Cartridge filter < 10, Ultra filtration/ 

Nano filtration, Reverse Osmosis, MEE/ Triple Effective Forced 

Circulation Evaporation System(TEFCES)-100 KLD followed by ATED - 4 

KLD. The RO permeate, MEE condensate and ATFD condensate is 

reusing into the process / utilities. The resultant ATFD salt is lifted to 

M/s TSDF. 

During the inspection, ETP, RO, MEE and ATED were in operation. 

The samples were collected from Inlet of ETP, Outlet of ETP (RO Feed), 

RO permeate, RO Reject (MEE Feed), MEE Reject (ATFD feed), MEE 

condensate and ATFD condensate and submitted to the Centrai 

Laboratory for analysis. The results are awaited. 

As per the records submitted by the industry, during the period from 

from July, 2018 to June, 2019 the industry has evaporated an average 

338KLD in the MEE followed by ATFD. 

The industry has provided STP of capacity 80 KLD for treatment of 

Domestic effluents. After treatment the treated domestic waste water is 

being utilized for onland gardening, Samples were collected trom Inlet 

STP and Outlet of STP and submitted at Central Laboratory for analysis. 

The results are awaited. 

The industry has installed 2 Nos. of Husk fired boilers of eaparities 6 TPH 

& 3 TPH respectively for which industry has provided individual separate 

d by Bag filters to each boiler as APCEs. The 
lector followe 

nae 
chimneys of height 30 Mtrs. to 

industry has provided individual separate 

each boiler. 

The industry has Thermi 

The industry has provided separate S 

ash. The industry has closed the open 

c Fluid Heater of capacity 1x 15 Lakh Keal/ hr. 

heds for storage of husk and husk 

gs of the sheds with G.I. Sheets.



  

° The industry gene 
TPD, Used oi] /w 
Batteries ~ 

rates solj : 

ast " _ / Hazardous waste such as ETP Sludge - | 
aste oil - 200 LPA, Boiler 3 rat AG 

PA, rash = 0.5 TPD and Lead Ack 
8 nos/annum, 

| The in du "yr a 

“try hos provide 
Waste. 

. 
d separate shed . a parelrvuis 

The ; Parate shed for storage of Hazardous 

4 industry has 
rorage of 

storage 

azardous , 
, 

S Waste . 
, 

aste within the premises. The industry has not provided 

shed and C * ‘ 

lechate collection system to the Hazardous waste storage 

e concreted 

also provided concreted platform for 

  

platform. : . 

The stagnated water sample was collected near th 

plattor cilanat 
oo 

Plattorm and submitted to the Central Laboratory, Board Office for 

analysis. The results are awaited 
M/s TSDE, Dundigal for 

° a 3 . 

The industry has obtained Membership from 

lifted total rr sludge of 

disposal of Hazardous waste The industry has 

Q ~~ 7 486.83 Tons and ATED salts of 810.85) Tans to rsDF, 

2019. The industry has 

sludge within the 

luring the jast one 

vear period ie trom Tuly, 2018 te fone, 
stored 

about 10 Tons ef MEE salts and about 12 fons of ETP 

premises. 

e On the day of inspection, the Board Officials inspected the Dunclubhi 

vagu down stream of the industry premises. No water fl 

and it is in dry condition. Hence, the samples could not be 
low was observed 

in the Vagu 

collected from the Vagu. 

© The Board Officials have inspected 

he Vagu. No discharge of efflu 
along, the compound wall of the 

industry near tl 
ents was observed outside 

the industry premises. 

f Closure Order dated 22.04.2019 

The compliance on_the Temporary Revocation of Closur
e “= 

  

conditions are as below: 

S$. No. ~~“ €onditions of Temporar
y Compliance Status 

ure Order dated 

    

Revocation of Clos 

=22,08.2019 
> The industry shall comply with all 

in the CFO| to the Sche 

  

     The conditions wise compliance 

dule - B conditions of 

conditions stipulated 

| order issued bY the Board. CFO Order dated 27.01.2017 1s 

reported below. ___ 

The industry is not dismantled 
Shall dismantle all the | 

below ground tanks and) below groun 

provide above ground level tanks by collection tank. 

lune, 2019 as committed during the | The industry 

meeting. 
| effluent in existing below ground j 

level callection tank from there 

pumping to above ground level | 

GFS tanks - 100 KL & 500 KL 

i capacities for final storage. 

4. The industry shall ensure that all the iThe industry has provided 

| sides of husk & husk ash storage | individual sheds tor storage of | 

I sheds are closed to avoid dust | husk and husk ash. | 

[ | valjution in the surrounding, areas. : 

4. The industry shall regularly lift the | The 

i solid waste / sludge / 

| waste to M/s. TSDF and shall submit Dundigal — for 

the details to EE, RO-Hyderabad. Hazardous waste. The industry 

| 
has lifted total ETP Sludge of 

486.83 Tons and ATED salts of 

| 

= “The industry d level raw etfluent 
level 

is collecting raw 

industry has obtained | 

lazardous | Membership trom) M/s TSDF, | 

disposal of | 

  

      

    819.85 Tons to TSDF, during the 

last one year period i.e. from July, 
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(394 

  

       

      

   
    

     

a 4018 to June, 2019. 

| 
{| ral The industry has provided flow 

5, The industry — shall maintain / ats to the Raw effluec 

provide flow meter before Taw 

effluents collection tank 

| 6. | The industry shall revalidate the BGs 

collections tank. 
| 

the industry has submitted BG of | 

Rs, 16 Lakhs for period upto | 

Fg.02.2020, 
der dated 27.11.2017 are as 

The condition wise compliance of Schedule - B of CFO Order dated se 

follows: 

  
| before its expiry Ul further orders 

| trem the Beard 
  

5. _ Condition 
| Compliance 

No. | 
OS 

Oe 
ty hats 

1. |The industry shall take steps to reduce water | The — industry a 

  

| r 

| consumption to the extent possible and consumption | consumed an average 

  

  

  

  

      

    

shall NOT exceed the quantities mentioned below of 462.0 KLD (Fresh | 

| is | Purpose Quantity 
water is 127 KLD and 

1) Process& |) 060.0 Recycled water Is 

washing KLD KLD) against the 

ee etfluents | permitted capacity OF 

| 2. | Process & 90.0 KLD | 1040 KLD during the 

— washes period from from July, 

8. Boiler feed 50.0 KLD | | 2018 to June, 2019. 

1, 4. Cooling 35.0 KLD 
| (makeup / 

1 | humidification 

| / water 

| ___ spraying) | | 

1! 5. Gardening 100.0 | 

| i LD | 
i 6. | Domestic | 105.0 

|_KLD__ 
' 1040.0 | 

i; , TOTAL | KLD 
  
  

2. | The industry shall file the water Cess returns in Form- i 

|] as required under section (5) of Water (Prevention 

| and Control of Pollution) Cess Act, 1977 on or before 

| the 5th of every calendar month, showing the quantity 

| of water consumed in the previous month along with 

| water meter readings. The industry shall remit water 

| - Cess as per the assessment orders as and when issued 

| ep ae eee 
3” The industry shall comply with all the Rules and | Directed to comply 

| Regulations specified in Water (P&C of P) Act, 1974, 

| | Air (P&C of P) Act, 1981 and Hazardous Wastes 

i(Management, Handling and I ransboundary 

| Movement) RuJes, 2008 and their amendments issued 

thereof. 

  
  

  

4. |The industry should comply with the National | Directed to comply 

ambient air quality standards as per MoEF, Gol 

notification dated, 18.11.2009 along the premises of 

the factory as prescribed below. 7 _ 

      
8: Parameters Standards in 

No. g/m 
1 | Particulate Matter 100 

Lee PM) | 

2 Particulate Matter 60 

(PM25) [oS   

  

      {Lt 
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Noise Levels: D 8 . > “ay time 2 A) Night time (10 py meine to 10 PM) - 75 gp 
The industry shal] me man - 70 dB (A), 
increase the aivans 

. apacj mentioned jin Pacity beyond the Permitted capacity this co 
CFE/CFO of the Board, nent order, without Obtaining 

  

       

   

The industry has 
submitted production 

details from the period 

from July, 2018 to June, 

2019, 
As per the production 

the industry 

has manufactured 

Processed Yarn (100 % 

Cotton) an average of 

82.91 TPM against the 

permitted capacity of 

records, 

  
    

    
      

  

  

| 120 TPM and Grey 

Gassed (Unprocessed) 

an average of 39.39 

| TPM against _—the 
permitted capacity of 60 

TPM during the from 

July, 2018 to June, 2019. 

| 
| 6. | The industry shall treat the effluents (752 KLD) in the I The industry has ETP of 

| ETP and the treated effluents shall be further treated | capacity 750 KLD 

| | through Reverse Osmosis (RO) Plant and the RO followed 4 stage of RO 

| | Permeate shall be recycled back into the process (660 | system, MEE of capacity 

KLD). The RO rejects (92KLD) shall be evaporated in | 100 KLD and ATFD of 

| Multiple Effect Evaporator (MEE) / Triple Effect | capacity 4 KLD. The 

| Evaporator (TEE) Ro reject evaporated in 

| | the MEE and RO 
| | permeate is reusing into 

the process. The 

| | resultant MEE salt is 

lifted to M/s TSDF for | 

| | - secure land fill. | 

Fr [ The industry shall operate the energy meter installed The industry has | 

| to the ETP, RO Plant, MEE, Air pollution control | installed energy meter 

equipment installed to the boiler and maintain the log | to the ETP and APCE 

reeisters, and maintaining the 

| : records, 

~"g. |The industry shall regularly operate air pollution The industry has 

j control equipment i.e, bag filter provided to the 5| provided separate air 

| 'TPH coal / husk fired boiler and shall meet the pollution control 

| ‘emission standards of the Board ie, SPM -| equipments ie. dust 

115mg/Nm*. collector followed by 

| | bag filters to control air 

{ | pollution. 

| 9, | The industry shall collect the hazardous waste ie.,| The industry is a 

"ETP Sludge and MEE Salts properly and shall send | member unit of M/s 

‘the waste to M/s. HWMP (TSDF), Dundigal for safe | TSDF and disposing | 

| clisposal. ETP sludge and MEE | 

__| 
salts to TSDF regularly. 

10. | The industry shall not discharge any waste water to | During inspection, no 
        wastewater discharges 
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outside the factory premises. 

“eT 

were observed outsacy e 

the premises. ‘ 
    

11. The industry shall not cause any air pollution / odour 
nuisance to the surrounding environment 

The industry shall develop 33% of the total area as 
thick green belt all along, the boundary of the unit and   

The sly el 
provided cyclone dust 

collector followed — by 

Bay filter to the Boiler to 

control air pollution, 
IThe industry has 

| developed green belt in 

    
| 

    

  

  

  

also in the vacant places with all tall growing, trees | an area of 5 Acres. 
with wide leaf area. 

| | 
| 13. | The industry shall maintain good housekeeping in the ! Good housekeeping 

| factory premises. maintained. | 
14. | The industry should maintain the following records | The industry is 

| and the same should be made available to the Board | maintaining the records 
| Officials during the inspection. pertaining to the | 

a) Daily production details, RG-l records and 1 production, wanes | 
Central Excise Returns, | Con H ation | b) Quantity of trade effluents generated, treated in | eae ann 
ETP, reused and force evaporated andl : solid | ~~ | ¢) Quantity of domestic effluents generated, treated Gnernan anes 
in STP, reused and forced evaporated disposal. 

| d) Log Books for pollution control systems. | | | &) Daily solid waste generated and details of the 
| | disposal. 
_ 1. The industry shall submit Environmental Statement in | Submitted for the vear, 

Form V before 30!" September every year as per Rule | 2018, 
| | No.14 of Environmental (Protection) Act, 1986, 

16 The industry shall take necessary measures to control | 
| fugitive emissions, | 

17. | The industry shall take all precautionary and safety | 
| measures during process operations. 

Directed to comply 

  

      

  

  
  

    

  
      
  

18. | The industry shall comply with the ambient air | — 
| quality standards in respect of noise, as stipulated in 
| the Environment (Protection) Rules, 1986. 

"19. | The industry shall construct separate rain water} The industry has 
{ | drains. provided separate rain | | — : __ water drains. - 
120. | The industry shall comply with all the directions | The Board has issued | 

issued by the Board from time to time. Extension of Temporary: | 
Revocation of Closure | 
orders latest vide order | 

| 
dated 22.04.2019 for al 

ee —_| period upto 30.06.2019, | | 21. | Concealing the factual data or submission of false | — | 
information / fabricated data and failure to comply 
with any of the conditions mentioned in this order 

| may result in withdrawal of this order and attract 
action under the provisions of relevant pollution 
control Acts, 

22. | The Board reserves its right to modify above } -- rs 
| conditions or stipulate any further conditions in the 

interest of environment protection. 

23, | The conditions are without prejudice to the rights and | -- 

| contentions of this Board in any Hon'ble Court of |   
Page 8 of 9
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_ 

° See TELANGANA STATE POLLUTION CONTROL BOARD A Aba 

aS A REGIONAL OFFICE: HYDERABAD Annex Ye- 

Nar a by 4" floor, PODUPU BHAVAN. Hyderabad Collectorate Complex.N.8.Road 
lyderabad- 500001. = 

NUP Phone: 23205367, c-mail.ce-hyd-tspebvajtclangana.gov.in 

. 
fe. 

Lr, No.L1/PCB /ROH/MBNR/2019-684 
Date:11,09.2019 

To 

The Collector & District Magistrate, 

Mahabubnagar, 
= 

Mahabubnagar District. We 
Adds V1 

Sir, 

Sub: TSPCB - RO-Hyd - Constituted Multi Disciplinary Committee for 

assessment of crop damage and fixing of compensation - Report 

submitted - Reg, 

Ref: Collector, Mahabubnagar File No.Rev/C1/POLN/0003/2019-C- 

Section, dated 06.07.2019. 

With reference to above, it is to submit the Collector & District Magistrate, *” 

Mahabubnagar has constituted a Multi Disciplinary Committee with officials 

from Revenue, Agriculture, Ground Water departments, TSPCB to study the 

impact / effects of pollution being caused by Gundlapotlapalli village . 

Balanagar (M), that M/s GTN Engineering (India) Limited., factory situated in 

Sy.No.51, 52 and 53 of Gundlapotlapalli (V), Balanagar (M) is discharging 

effluents of contaminated water causing gorund water pollution and crop 

damage to the surrounding village for assessment of crop damage and fixing of 

compensation. 

In this regard, the RDO Mahabubnagar, JD Agriculture , Dy. Director 

Ground Water Department Mahabubnagar, Assistant Hydrologist (Ground 

Water Department) and Assistant Scientist, TSPCB RO-HYD visited M/s GIN 

Engineering (India) Lirnited., and Gundlapotlapalli village surrounding areas 

and contacted villagers on 13.08.2019 and 16.08.2019. 

The inspection report along with analysis results are herewith submitted 

for kind information and necessary action. 

Yours faithfully, 
/ 

ay ft Rp 
ENVIRONM ENTAL ENGINEER 

P 

ed to the Member Secretary, TSPCB, Board Office, 

Advanced copy submitt 
for kind information and necessary. 

i] | 

Sanathnagar, Hyderabad



a
 

ence 

INSPECTION REPORT OF M/S _GTN__ ENGINEERING __(INDIA) 

LIMITED. SY.NO.51, 52 AND 53 OF GUNDLAPOTLAPALLI (V), BALANAGAR (M 

, MAHABUBNAGAR DISTRICT AS PER PROCEEDINGS OF COLLECTOR AND 

DISTRICT MAGISTRATE. 

The Member Secretary TSPCB has acldressed a letter on 17.04.2019 to the 

Collector and District Magistrate, Mahaboobnagar District with requesting to constitute 

a multi Disciplinary Committee comprising Revenue, Agriculture, Ground waterand 

TSPCB to carryout assessment of Crop clamages, ground waier pollution and to fix a 

compensation to the affected farmers under “Polluter pay Principle”. 

Accordingly, the Collector & District Magistrate, Mahabubnagar has constituted 

a Multi Disciplinary Committee with officials from Revenue, Agriculture, Ground 

Water departments, TSPCB to study the impact / effects of pollution being caused by 

Gundlapotlapalli village , Balanagar (M), that M/s GTN Engineering (India) Limited., 

factory situated in Sy.No.51, 52 and 53 of Gundlapotlapalli (V), Balanagar (M) is 

discharging effluents of contaminated water causing gorund water pollution and crop 

damage to the surrounding village for assessment of crop damage and fixing of 

compensation. The Multi Disciplinary Committee with the following members: 

Joint Director, Agriculture jMahabubnagar. 

Dy.Director, Ground Water Department, Mahabubnagar. 

Revenue Divisional Officer, Mahabubnagar. 

Environmental Engineer, TSPCB, Mahabubnagar. P
Y
 

N
P
 

In this regard, the Multi Disciplinary Committee visited M/s GTN Engineering 

(India) Limited., factory situated in Sy.No.51, 52 and 53 of Gundlapotlapalli (V), 

Balanagar (M) and Gundlapotlapalli village surrounding areas on 13.08.2019 and 

16.08.2019.The RDO Mahabubnagar, JD Agriculture , Dy. Director Ground Water 

Department Mahabubnagar, Assistant Hydrologist (Ground Water Department) and 

Assistant Scientist, TSPCB RO-HYD were contacted villagers and visited surrounding 

area for collecting samples. The villagers of gundlapotlapalli informed that the 

surrouding ground water polluted and crops are not growing due to effluents of this 

unit. 

Committee has inspected Effluent Treatment Plant and 

the industry is having ZLD System (Zero Liquid Discharge)for treatment of effluents. 

The ETP is consisting with ° The biological ETP consisting of 

Equalization/ Stabilization Tank, Reaction Tank, Primary settling tanks - (DECANTER 

/MONOBELT), Supernatant tank, Aeration tank, Secondary clarifier, Natural pond 

(oxidation), Pressure sand filter, Sand filter, Cartridge filter < 10, Ultra filtration/ Nano 

filtration. Reverse Osmosis, MEE/ Triple Effective Forced Circulation Evaporation 

System(TEFCES)-100 KLD followed by ATFD - 4 KLD. The RO permeate, MEE 

condensate and ATFD condensate is reusing into the process / utilities. The resultant 

ATED salt is lifted to M/s TSDF. 

cals has collected section wise samples from Effluent 

The Multi Disciplinary 

i. The TSPCB Offi 

Treatment Plant and following results are as below. 

oe 

  

       

    

   
    

      
   
  

Results     
  
  

      

  

                

Parameter | Unit 

s GFS | Primary | Aeration MEE | MEE MEE Param 

Tank | Treatmen Tank Feed Reject | Condensate eter 

| t Plant 
(RO - (ATF Limiti 

Reject) D ng 

| | 
Feed) Standa 

| 

rds as 

| | 
ver 
CFO 

Order 

[pH at 25°C | - 11.62 6.33 7.12 7.45 8.0 9.27 9.18       
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(Au) 

Th
e 

§ 

-— 
rot 

  

  

  

                      

Total Mg! | 295 195 205 <5 295 505 <5 
Suspended | L 
Solids 

Total Mg/ | 8,287 7,420 6750 233 20,370 1,32,5 354 ~ Dissolved =| L 
00 | Solids 

(TDS) 
| 

Chemical Mg/ 984 774 226 8 790 1,760 8 i Oxygen L 
| | [Demand __| | 

li. The Bo ard Officals has collected borewell water samples within the industry premises. The Analysis results as below: 

  

  

  

  

  

  
  

  
    

    

    

  
  

        
  

    

  

  

  

  

  
    
    

  

    

  
  

  

      
          
      
  

[ SLNo.] Parameter Units Borewell | Borewell Drinking water | 
sample sample standards IS | collected | collected 10500:2012, | 
from | near main | | GTN gate to 

Quarters | from GIN 1 
-I Quarters - i 2 - | 

i [= | 7 6.97 6535. . | Electrical uS/em 2094 9870 _ 
conductivity 

_ 3. | Total Suspended es 
_Solids 

4. Total Dissolved Mg/l 1560 7440 500*(2000**) | 
| Solids 

5. Chlorides Mg/l 352 2873 250* (1000**) [6 Suplhates Mgil 87 347 200* (400**) | 7, Total Hardness (as Meg/l 636 3800 200* (600**) i { CaCOs) 
| 

| 8. Calcium as Ca * Mg/l| 120 976 75* (200**) | | 9. Magnesium as Me/l 82 340 30* (100**) Me® — 
10. Total Alkalinity as Mei | 308 432 200* (600**) 

CaCO; | | 

1), Nitrates as NO; | Mel | 4 | 39 a5 
12. SodiumasNa" | Mai | 139 271 : | 

| 13. Potassium as kK” Mg/l | 3 6 ~ | 
| 14. Phosphates as POY Mel | 03 BDL os | 

__45. FluorideasF | —sMg/l_ =| BDL | BDL Loads) 
"16. | % Sodium - - | = = 

17, | SAR = 240 | 19 - _ 
! 

18. [Copper L— Mg/l__ | BDL BDL 0,05* a.5**) 
19. [Nickel Mel | O11 0.101 0.02 
20. Zine My/l BDL BDL | 3* (is) 
21. | Lead Mp/l 0.287 0.374 0.01 | 

Note: | Results related to sample as received. 
* Acceptable limit | 
** Permissible limit in the absence of alternate source. \ 
BDL: Below Detectable Limit | 

Pr
em
is
 P:



  

iii, The Board Officals has collected Stagnated water samples outside the industry 

premises. The Analysis results as below: 

  

  

  

  

      

    
        

  

  

        
    

        
    

  

  

      
        
  

              
  

        

  
    

    
  
    

      
  

  

              
      

  

  

          

        

              

rs. | Parameter Units Stagnated water sample 

No. 
collected from 

Potlapallivagu (Dundubhi) | 

1} p" = 7.9 

2. | Electrical conductivity uS/cm 14430 

3. | Dissolved Oxygen Mg/L 5.8 

4. | Chemical Oxygen Mg/L 22 

Demand (COD) 

| 5. | Total Suspended Mg/L 36 

| Solids 

6. | Total Dissolved solids Mg/L 909] 

7. | Ammonical Nitrogen Me/L BDL | 

| 8. | Free Ammonia Mg/L BDL | 

9._| % Sodium % 26 | 

10. | SAR - 3.8 __| 

| 11. | Boron Mg/L BDL 

| 12. | Total Colifonn MPN / 100 ml 17 

13. | Fecal Coliform MPN / 100 ml Nil 

| Heavy Metals 

14. | Copper Me/L BDL 

15. | Nickel Mg/L 0.106 

16. | Zine Mog/L BDL 

17. | Lead Mg/L 0.243 

| Note: Results related to sample as received. 

| BDL : Below Detectable Limit. 

! CPCB Water Quality Criteria 

| Parameters A B Cc D E 

| pH 6.5-8.5 6.5-8.5 6.0-9.0 6.5-8.5 6.5-8.5 

| Electrical - . | - - Max2250 

| conductivity 
1 

| Dissolved Oxygen _| 6 or? 6 5or>5 | dor>4 4or>4 ° 

| BOD 3 at 270C 2or <p N3or<d” 13 or<3 - - 

| Free Ammonia 
oO 12o0r<1.2 

SAR ees ee Max 26 

© Boron _ | Max 2 

Total Coliform 50 or < 50 500 or <500 | 5000 or < 5000 | - n   
Below E: Not Meeting A,B,C,D,E Criteria. 

iv. Stagnated water collected from outside the compound wall of the industry 

(Nagaraju Agriculture land) sample. 

                    

Stagnated water collected from outside the com pound 

     

  

  

    

            

            

          
        

cc 

° 

| Parameters Unit 

__ wall of the industry (Nagaraju Agricultural Land). 

pH at 35°C -- _ 8.44 

| Total Suspended Solids Mg/L 

| Total Dissolved Solids (TDS) Me/L 
AY 

Chemical Oxygen Demand My/L 228 

BOD 3 at27°c Me/L 23 “| 

Oil and Grease Megi/L. 0.2 |         
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panchyat borewell Waten 

Drinking \ 
Water 

v. The Board Officals has collected surrounding gram samples. The Analysis results as below:    
Units ‘| PathlavathPo | Pathlavath Gundlapotl | Fayaz, ndu, near BB Etya, near apalli 

    

   

  

Parameter 

    

    

     

  

   

  

Agarharam | 
NagarThanda BB village, | , Potlapalle. Standard y back side of NagarThan Grampane 

SIS 
| 

GTN da, back hayat 
| 10500:20 | 

| 
Industry side of 

;  W2, 
| 

GTN 
| | ee 

—— 

Lit —— | 
721 | 6585, 

| «| Electrical 
conductivity 

' Total 
| Suspended 

  

2049 

    
| 

<5 | | Sali 

i 
4, Toa Disa hy 

oe 
Solids 

|” " 

= Chlariges ~~ a ~~ 100t 395 ee 

Oxygen (400+) 
Le Demand (COD) 

| 
| 8 | Total Hardness Mg/L J . 01 
| (as CaCO;) 

     
| 200* 

| O04#* 

Calcium as | Me/L 

200 a 

Ca 

| (200+) i 

Magnesium as 
7\ 158 133 | 73 30* 

Mg 

| 
Hh. Total Alkalinity | MeL | as CaCO; 
12. | Niwates as Noy 

_13. | Sodium as Na’ 
14. | Potassium as 

| K" 

  

  

      

      
% | 2 Ott 34. i] a 

18. | SAR | o- | 1s | 30 | 32 [ 28} 
19. | Copper Me/L BDL BDL | BDL a fat | C.stty | 

20. Niel gt So [eo Spe Mt gp Boat is vee head at ap hoes T0387 ao 
Note: Results related to sample as received, 

— * Acceptable limit     ** Permissible limit in the absence of alternate source, BDL: Below Detectable Limit _ Selectable Limit 

Ea:



  

% Analysis res 

MAAICUIS Nag ¢ 
ults as below: 

4?) 
LL 

Ollected Surrounding 

    

    
  

® Agriculture borewell yw: ater samples, The 

  

  
          

    
    

      

  

    

  

    
    

    

  

  

  

    

Sri [SH] SP se ) ee 
—————— 

Jat an hd Sri Sri 
K | The srijat Drinking 

i 1 ut Chen Shan Many Ram indu | awan water 

i 1) nna hyal Miah, | karaj a Sy un, stry | this Standards 

mbya, Jang u, Sy | ah, No: | Sy no pre | han Is 

hat | aiah | sy Not | gy | gg, 107, | mise | near 10500:201 

thand Sy | No:9 36, | Nosy Thim fund | 5 than 2. | 

a Nort} 4, Gund | ag, / mare lapotl i whic} da | | 

| 
Gund | o0, Gan | lapott | Gund | dy | apaltii) 4 is | Gun 

| 
Apatla | Gun Map | apan [lapott isang Villa comi | Mapo | 

pally Map | ott, YY) | apan oa ge ong | tlapa | 

| 
(V) | otla pall yy, Than fro} ly | 

1 

pall y | | oda, mo} (VY) | 
y 1 | | Malle outsi | | 

| i (VY) | pally de i 

j 

Gra 
| bore | 

| 
mpan | -well 

\ 

chaya | (usi 
| 

t | ng 
| for 

| 

| 
| 

i indu | | 

bo 
| 

stry | | | | pur | 
| i | pose | | | 

| | | oe 
—T P| aa a [10 7a 93a as 2ST | 6Sas 
| 2 Electrical  uSie | e301 Spa 7320 "2641 | 2961 j 10120 1380 413 

conductiv | im | 
| 

i | | _| 

in 
\ 

~ es bap 4 5 

Hi | 
[<5 <5 

3. | Total | Mg/ So<S [<5 TSS = 3 4 

3. 
pos 

| 

Suspende | | | 

| 
| 

_¢ Solids | 
— 

| 2760 500°(2000 

; Tost Mg/ | 2392 13853 | 4758 | 1769 | 1895 | 3546 | 6470 | 980 my 
"| Dissolve | 1} 

| 
roe 

¢ Solids | | att 
3363 | 177 | 925 230 

5. | Chlorides | Me’ 805 | 1653 | ah | 751 | me | 980 ° | (1000%*) 

. Lor ! ant 59 186 1 ae 42 | 356 anc 

6.  Suplhates “Mg 1 300 | 310 | 492 | 9 86 
ee 400%) 

6 > 
, | i i fait 

= 3640 | 376 | 1400 200 

San oan 51 0 1204 | 1640 | 36 
yay 

7 Total Me 1200 | 2384 3008 | 1040 
(o00**) 

Hardness ! 
| 

i | 

ene 

(as | 
; at 

ry Be 

i i: CaCOs) | 58 420 | 960 | 80 139 | 464 | 832 
(200**) _ 

e Calcium | Mg/ 

Oe he 30° 
as Ca™* ! 324 | 148 | 204 | 208 | 117 

(100*) | 

5 Magnesiu | Mg/ | 257 

- 

. 
2 

| | 

rr 
200* 

| 

44 2 

| m ae | \ 
296 276 376 428 488 ‘ (600**) 

Mg Me | 472 | 384 | 328 | 296 
| 

Total | Mg 

i 

0. Alkalinit | | 

to ar Pot 45 

yas 
_ 

jn 1 40 4| 4 | 

CaCO, 36.1 34 | 35 40 
Teepe poe 

ih | Simates (iy | 46 | 3G | MOP 42 135 Fav 
as NO; 

102 | 138 | 46 49 | poo a 

12. | Sodium” | Me/ |} 272 sya 2 parte P23 | 

as Na" | j 3 3 2 . 
ft 7). 

13. | Potassiu ae 
0.2 | 03 | 0.08 | BDL | BDL} 02 

mas K 
BDL | BDL! 0.2 . i4. |Phosphat | Mg/ | 0.3 

- a 

es as | 

ee 
PO,”                   
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Fluoride | Mg/ | 0.218 [0.08 | BDL] 0.28 | 0.20 | 05 | 0.7 | ial 
as F I 

% : - : - - 24 20 
Sodium 
SAR ~ | 34 | 99 | 11 | 06 | 04 | 26 | 3.0 

Heavy Metals _ a 
j 18) Copper Me T BDL | BOLT BDL.) BDL | BDL | BDL | BDL [BDL T 0.058 |_| i} | | | ast) ) 18 Nickel [Mer | BOL Pod | Od ROL O4OT | OL 0.166 | = 10.166) 0.05 
—— tj | | | | | La My | BDL | BDL] 0.15) BDL | BDL | BDL | BDL [ = fe SH(1S**) | te tty | 6 | | | 

21. | Lead Me’ | | 9.374 | 0.37 | 0.37 | 0.287 | 0.287 | 0.330 | 0417 7 . 7 “0200 O01 | } fect 4 4 | 
Note: Results rel related | to ‘sample ¢ as ‘reeeived. 7 a 1 | | * Acceptable limit 

| ** Permissible limit inthe absence of alternate source. 
| BDL: Below v Detectable able Limit. 

x Parameter | Units Banu | Yadhireddy, Sy | Drinking water 
Agriculture No 107, | standards [S 

Field, Sy.Na:72, Agarharam, 10500:2012. | | Agarharam, potlapalle 
—_>.c LL Potlapatte | 

ss [ 7.08 7.04 65-85 , 2 Electrica] HS/em 3550 4910 | = L_ | conductivity | 
| 3. | Total Suspended Me/L <5 <5 j ~ 

Solids | 
4. | Total Dissolved Mg/L 2284 3092 500*(2000**) |_| Solids 
5. | Chlorides Mo/L 763 1254 250* (1000**) 

6. Suplhates | Me/L 361 238 200* (400**) 7. Chemical Oxygen Mg/L 23 61 - 
Demand(COD) |” 

| 8: Total Hardness (as Me/L 1390 1900 200* (6007*) 
CaCO;) _ _ 

9. Calcium asCa* | Me/L ___ 312 260 75* (20074) 
10. " Magnesium as MgL | 148 304 30* (100°) 

Mg™ | ————_— 
LI. | Total Alkalinity as MeL 472 440 » 200" (600**) 

CaCO; LL 
i2, | Nitrates as NO; Mg/L 21 25 33 
13. Sodium as Na’ Me/L 322 415 = 
14,__| Potassium as K* My/L. __ 3. 6 = 
15. | Phosphates as Me/L 0.2 BDL ~ 

| PO” - +i] set 16. | Fluoride as F My/L 0.4 0.6 LO" 3") 
17, |%Sodium ~ B a el ps dee ~ 
oe Mel | BbL | BDL |_(0.05* (1 S**) 19._| Co opper th . iil BDL 002 

20. | Nickel My/l. 0.111 ee vio 
21, | Zinc Me/l | BDL _ BDL _)___] 
9 | Lead ~ Mel. 0200 | 0.287 sit 

Note: ‘Results Geis ehaed to sample as received. — 

* Acceptable limit | 

** Permissible limit in the absence of alternate source. | 

BDL: Below Detectable Limit        



It is to submit that the water quality monitoring, both inside and outside of the industry was 

carried out by way of collecting surface & ground water samples. 

The industry is having ZLD system for treatment of effluents and results found within the 

limits as per CFO Order. 

The quality of the water (surface & — bore wells) found not to be permissible quality and 

stagnated water al Dundubhi comes under below F & Not meeting A,B.C, DE criteria. 

This is submitted for kind information. 

Your's Faithiily 

esa, 

Envinénivental Engineer, 

TSPCB, RO-HYD.



( 5D) 

  

  

| Law. 
    

special Conditions of CFO amendment order dated: 19.04.2018: 
  

3INo Conditions Compliance 
  

1. | The industry shall treat the effluents (752 
vane in the ETP and the treated 

nts shall be further treated through 
Reverse Osmosis (RO) Plant and the RO 

Permeate shall be recycled back into the 
process (660 KLD). The RO rejects 

(92KLD) shall be evaporated in Multiple 

Effect Evaporator (MEE) / Triple Effect 

| Evaporator (TEE). The industry shall 

dispose 4 KL /day of mother liquor 

| generated from ME Operations to M/s 

IL & FS Environmental Infrastructure 

| and Services Ltd duly meeting the inlet 

| standards of CETP prescribed by the 

| | Board for a period of One year from date 

_ of issue of this order. 

| 2, |The industry shall obtain membership 

from M/s IL & FS, Environmental 

Infrastructure and Services Ltd. For 

disposal of effluents. 

operate the energy 
3. | The industry shall 

| meter installed to the ETP, RO Plant, 

| MEE, Air pollution control equipment 

| installed to the boiler and maintain the 

isters. 

    

  

      | log re TT 

| The industry shall have minimum of 7 The industry has provided above 

The industry has ETP of capacity 750 

KLD followed 4 stage of RO system, 

MEE of capacity 100 KLD followed 

by ATFD. The outlet of ETP is sent 

to 4 stage RO System, The RO Rejects 

is further sent to MEE followed by 

ATED for evaporation. The RO 

permeate, MEE _ condensate and 

ATED condensate is reusing into the 

process / utilities, The resultant 

ATED salt is lifted to M/s TSDF. The 

industry has applied for amendment 

of CFO and it is under process at 

Zonal Office, Hyderabad. 

The Industry has stopped lifting of | 

mother liquor to M/s IL & FS, 

Environmental Infrastructure and 

Services Ltd from July, 2018. 

Presently, they have installed ATFD 

and operating the same from August, 

2018. 
The industry has installed separate | 

energy meter records pertaining to | 

the ETP & APCE and maintaining log 

registers. 
| 
1 

  

  

   

      

ground level GFS tanks - 500 KL, 1 x 

100 KL capacity for storage of 

effluents. The industry is also having 

below ground level raw effluents   4. 
| days storage capacity of effluents on 

| above ground level, with-in-the premies. 

| 

In view of the above, 

Committee and industry’s request for p 

examined. 

ted for kind information 

ai 

This is submit! 

Encl: As above 

Copy submitted to: 

1. The Joint Chief Environment 

Begumpet, Hyderab 

The Senior Environme 2. 
Sanathnagar, Hyderabad 

    

the industry may be c 

ermanent Revoca 

collection tank of capacity 500 KL. 

alled for hearing before Task Force 

tion of Closure Order may be 

and necessary action. 

Yours faithfully 

ENVIR ENTAL ENGINEER 

al Engineér, TSPCB, Zonal Office - Hyd, 

ad for kind information. 

ntal Engineer (UH-I), 

for kind information and necessary action. 
TSPCB, Board Office, 
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Ref : 

WHEREAS, you are operating the i 

Gundlapotlapalli (V), Balanagar (M), 

processing of Yarn 100% cotton and Grey Gass 

WHEREAS, the Board issued CFO for produ 

and Grey Gassed (unprocessed) - 60 TPM wi 

WHEREAS, the Board vid 

  

   

    
    

    
   

ANNE 

JSR Z 
[Sr eA A ) 

TELANGAR E-POLLUTION CONTROL BOARD 

A vai ASHEN NN ij 
Hyderabad-500 018 

Phones  G40-22887500 Fax: 040 - 23887519 ~~ 

: fh nnenure-V 
7 

Sa 
MHB-122/TSPCB/U-i/TF/

2019 - |79'{ pate:26.11.2019 

M/s GTN Engineering (India) Limited, (Unit: Yarn Processing), Sy. Nos. 

51,52,53, Gundlapotlapalli (V), Balanagar (M), Mahaboobnagar District 

- Water (Prevention and Control of Pollution) Amendment Act, 1988 - 

) Amendment Act, 1987 - 
Air (Prevention and Control of Pollution 

Extension of Temporary Revocation of Ciosure Orders - Issued — 

Reg. 

CFO order No. MHB/TSPCB/ZO-HYD/CFO/2017 
dated 27.01.2017. 

Order No. MHB-122/TSPCB/U-I/TF/2017-195 
dated 22.04.2019, 

Your unit letter dated 24.06.2019. 

Complaint received against the 

pollution in the area, + 

Inspection of your industry by the Board officials on 05.07.2019. 

Hearing held on 15.11.2019 at Board office, Hyderabad. 
ARK 

s
e
n
 

industry regarding ground water 

a
n
 

ndustry located at Sy. Nos. 51,52,53, 

Mahaboobnagar District and involved in 

ed (Unprocessed). 

ction of Yarn 100% Cotton — 120 TPM 

hich is valid upto 31.12.2021, 

e order dated 09.12.2017 issued closure order to the 

unit for non compliance of the Board directions. 

WHEREAS, the Board vide order date 

temporary revocation of closure order: 

WHER 

permanent revocation of ¢ 

_ WHEREAS, the Board 

Village Rajapur (M), Mahaboob 

pollution from the unit. 

WHEREAS, the Distri 

Prajavani Petition filed by Sri M. 

Rajapur ( (V), 

d 22.04.2019 issued extension of 

¢ which was expired on 30.06.2019. 

EAS, vide letter dated 24.06.2019, you have represented the Board for 

losure orders. 

nas received complaints filed villagers of Gundlapotlapally 

nagar District on 05.07.2019 regarding water 

ct Collector, Mahaboobnagar District has forwarded 

Brahma Chary & Others, r/o Gundlapotlapally 

M), Mahaboobnagar. District regarding ground water pollution 

being caused by the industry. 

WHEREAS, the Board Offi 

Krishnaiah, which Is no 

collected. The Board Officia 

Nagaraju & Sri K. 

sample could not 

after erecting the 

cials visited the Borewell of Sri K. 

t in working condition. Hence, 

Is instructed to them to inform 

Motor pump in the Borewell for collecting samples. 

WHEREAS, the Board officials insp ustry and its surroundings on 
ected your ind 

fficials have contacted the 
the Board o 

05.07.2019. During inspection, 
Sri K. Shiva, Sri Shekar, Sri Anjaneyulu and 

complainant's Sri Brahma Chary, 

others and they informed that, their Borewe 

pollution caused by the industry. The Boar 

water from the complai 

Sample 

code 

7194 

|| water contaminated due to water 

d Officials have collected Borewell 

nants fields at the following locations: 

Sample details / collection point 

ell 

- Water sample collected from Gundlapotlapalli Grampancayat borew 

 



oot 

(62) 
ee 

  

(About 1 km distance from M/s. GTN Engineering (India) Limited, (Unit ae 

YarnProcessing) 
Water sample collected from Sri. Anjaneyulu borewell (About 1 km 

  

  

    
  

      

  

  

  

  

  

    
  

  

  

  

    
  

  

      

7195 - distance from M/s. GTN Engineering (India) Limited, 

(Unit: Yarn Processing) \ 
#46 Water sample collected from Sri. Shekar borewell (About 1.5 km distance \ 

196 - from M/s. GTN EngIneering (India) Limited, (Unit: Yarn 
Processing) 

[ Results Drinking water 
Parameters Unit | standards as per 

L | 7194 | 7195 | 7196 1S 10500; 2012 

ppm 7.23 6.90 7.03 6.5-8.5 _| 
Electrical conductivity | yS/c ~ 7 

L m 2021 2436 1752 # 

| Total Suspended mg/ |. . 
_Solids L | <8 <5 <5 . 
Total Dissolved Solids ma/ = 

L 1222 1455 1008 500* (2000**) 

Chlorides as Cl’ mg/ 
L 435 535 368 250* (1000**) 

Sulphates as SO,% mg/ 4 
L 106 185 37 200* (400**) 

| Total Alkalinity as m * 
| eacas a 228 136 240 200* (600**) 
| Total Hardness as mg/ 
_caco3 ‘ 672 988 716 200* (600**) 
' Calcium as Ca+2 mg/ 
| L 171 270 131 75* (200**) 

| Magnesium as Mg+2 = mg/ 
- “es fo 59 76 94 30* (100**) 

| Nitrates m of | 16 18 4. | 45 | 
Fluoride mg/ | | o | 0.66 0,39 0.003 | 1.0* (1.5**) 

| Phosphates | mg/ 
| cL 0.09 0,10 0.12 - 

| Sodium as Na mg/ ; 
| | LI 426 72 50 - 

Potassium as K mg/ | [ L_| 4.0 2.0 1.0 - 

| SAR a “| 26 | 1.0 0.8 
Chemical Oxygen mg/ | | 

| Demand Lt | a - =       
Note: Results related to sample as received. 

* Accepta ble limit. 

*+* Permissible limit in the absence of alternate source. 

Sample 

code 

7197 - 

7198 = 

7199 s 

——— r 

Parameters 

pH 
po 

Sample details / collection point 

Water sample collected from Sri Goverdhan borewell (About 1 km 

distance from M/s. GTN Engineering (india) Limited, (Unit 

YarnProcessing) 

Water sample collected from Srl Shiva Kumar borewell (About 1.5 km 

distance from M/s. GTN Engineering (India) Limited, (Unit 

YarnProcessing) 

Water sample collected from Sri, Sallu borewell (About 1 km distance 

from M/s. GTN Engineering (India) Limited, (Unit: Yarn 

Processing) 
  

  

  

  

      
  

    Total Suspended 
Solids — 

Results | Drinking water | 

Unit : standards as per 

7197 7198 7199 IS 10500; 2012 

. 6.79 6.99 7.25 6.5-8.5 | 
| Pet 

1 

Electrical conductivity | pS/cm | 1769 2006 1564 a 

mg/L <5 <5 <5 - |           
  

 



  

      

TT 

500* (2000**) | 

      

  

  

  

  

  

  

  

      

      

  

      
    
                
  

  

  

  

    

  

  

      
  

        
    

    

  

  

  

      

  

      

“Total Dissolved Solids |_mg/L 997 1140 910 

(* Jorides as Cr mg/L | __343 469 362 250* (1000**) 

| Suyphates as SO," mg/L 36 41 104 200* (400**) 

toe 

ae 

| Total Alkalinity as mg/L 336 12 gd 200* (600**) 

CacO3 

Total Hardness as mg/L 712 836 624 200* (600**) 

Caco3 

| Calcium as Ca+2 mg/L 187 186 170 75* (200**) 

| Magnesium as Mg+2 mg/L 59 50 49 30* (100**) 

Nitrates mg/L 43 41 12 45 

| Fluoride mg/L 0.97 0.24 0.25 1.0* (1.5**) 

| Phosphates mg/L 0.09 0.07 0.02 | 2 

| Sodium as Na mg/L 43 41 12 : 

| Potassium as K mg/L 2.0 1.3 2.0 - 

| SAR - 0.8 0.8 07 | 

\ Chemical Oxygen mg/L | * 

Demand 26 12 13 | | 

Note: Results related to sample as received. 

* Acceptable limit. 

** Permissible limit in the absence of alternate source. 

Sample : Sample details / collection point 

code 

8250 - Sample collected from GFS Tank. 

8251 - Sample collected from primary Treatment Plant. 

8252 Sample collected from Aeration Tank. 

8253 Sample collected from RO-Permate. 

[ | 
| Method 

Results 

Parameters (*) Unit 

\ No. 8250 8251 8252 8253 

| pH at 259°C 4500-B - 11.62 6.33 7.72 | 7.48 

[Total Suspended Solids 2540-8 mg/L 295 | 198 205 <5 

| Tatal Disselved Solids | 25q0-¢ | mg/L! 8,287 7,420 6,750 233 
(TDS) 
Chemical Oxygen £3908 ase Sj 

{Demand ce - pmare | aaa iA 226 5 

Note: Results related to semple as received. 

(*) Standard methods of APHA, 23° Edition. 

Sample Sample details / collection point 

code 

8254 Sample collected from MEE Feed (RO-Reject). 

8255 - Sample collected from MEE Reject (ATFD Feed). 

8256 Sample collected from MEE Condensate. 

__ 

| 
Results 

Parameters ii (“) Unit 

| . 8254 | 8255 8256 

pH at 25°C | 4500-8 | 8.0 | 9.27 9.18 

Tota! Suspended Solids | 2540-B mg/L 295 | 505 <5 

Total Dissolved Solids | 2540-C mg/L 20,370 | 1,32,500 354 

Chemical Oxygen 
| 

| Demand | _5220-B mg/L 790 1 1,760 8         
  

Note: Results related to sample as received. 

(*) Standard methods of APHA, 23% Edition. 

" Sample Sample details / collection point 

code ‘ 

  
 



  

8260 - Stagnated water collected from outside the campound wall of iy \ 

industry (Nagaraju Agricultural land). : 

  

  

  

  

    
              

Method Result 
Parameters (*) Unit *) 8260 

pH at 25°C 4500-B - SAG 
Total Suspended Solids 2540-B mg/L 175 
Total Dissolved Solids oa 2540-C mg/L 4,169 
Chemical Oxygen | 

| Dermand 5220-B mo/L 228 
BOD 3 ° IS 3025, | es at 27°C 1993 mg/L 23 . 

| Oil and Grease 5520-B | mg/L 0.2 =| 
  

Note: Results related to sample as received. 

The details of the industry and inspection observation are as follows: 

° On the day of inspection, the industry was in operation. 

e The industry has submitted production details from the period from 
July, 2018 to June, 2019. As per the production records, the industry has 
manufactured Processed Yarn (100 % Cotton) an average of 82.91 TPM 
against the permitted capacity of 120 TPM and Grey Gassed (Unprocessed) 
an average of 39.39 TPM against the permitted capacity of 60 TPM during 

the from July, 2018 to June, 2019. 

e The industry has obtained Amendment of CFO order on 19.04.2018 for the 

disposal of the effluents as given below: 

Outlets for discharge of effluents: 
  

  

  

      
  

Outlet | Outlet | Max Daily | Point of Disposal Parameter 

No Description | Discharge | Limiting 

a Standards 

1. | Process & | 660 KLD Shall be treat the effluents | pH - S.5-9.0, 

| |_| washings | of: 752 KLD in the ETP and | Total 

2. | Process & 90 KLD the treated effluents shall | Suspended 

| Washings further treated through | Solids - 200.0 

3 “Boiler Blow Down | 2 KLD Reverse Osmosis (RO) Plant} mg /I, Oil & | 

| . | 
i 

and the RO Permeate shall | Grease - 10.0 | 

be recycled back Into the | mg A &! 

process (660 KLD), The RO | Biochemical 

rejects (92 KLD) shall be | Oxygen 

| evaporated in Multiple| Demand (3, 

Effect Evaporator (MEE) / | days at 270C | 

Triple Effect Evaporator | ) - 30.0 mg /I | 

(TEE) 4 Ki/day of mother 

| 
liquor generated from ME 

operations shall be j 

disposed to M/s IL & FS | 

Environmental 
| \ 

| 
Infrastructure and Services 

| ) - —\ ate treatment in STP, | pH 5.5-9.0, | 
4, , De i 

After trea , - 5.5-9.0, | 

4. | Bomesie ea shall be used for on land | Total | 

application/ irrigation within ; Suspended 

    
remises. Solids - 200.0 

| 
the factory P' a On & 

| 

Grease - 10.0 

m fi &! 

Biochemical | 

Oxygen 

Demand (3     days at 270 C 

| at. 
\ _



a 

t 

\ 
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Further, the industry has obtained CFO Expansion of the Board vide order 
dated 12.06.2018 for installation of 1 x 3 TPH h il ith validi upto 31.12.2021, usk fired boiler with validity 

euolin ae Consumes water for Process & washing effluents, Boiler feed, 
coling, Gardening and domestic purposes. The industry has consumed an 

average of 462.0 KLD (Fresh water is 127 KLD and Recycled water is 335 KLD) 
against the permitted capacity of 1040 KL i i 
O18 to lune sone pacity D during the period from from July, 

The industry generates wastewater of about 836.0 KLD from Process & 
Washings - 750 KLO, Boiler Blow Down - 2 KLD and Domestic - 84 KLD. 

The industry has provided above ground level GFS tanks - 1 x 500 KL, 1 x 100 
KL capacity for storage of effluents. The industry is also using existing below 
ground level raw effluent collection tank for collection of effluents and 
pumping to above ground level GFS tank for final storage. 

The industry has installed water flow meter to the Raw effluent collection tank. 

The industry has provided ZLD system consisting of biological ETP of capacity - 
750 KLD followed by, RO (4 Stage) for the treatment of the waste water, 

followed by MEE, ATFD. 

The biological ETP consisting of Equalization/Stabilization Tank, Reaction Tank, 
Primary settling tanks - (DECANTER /MONOBELT), Supernatant tank, 
Aeration tank, Secondary clarifier, Natural pond (oxidation), Pressure sand 
filter, Sand filter, Cartridge filter < 10, Ultra filtration/ Nano filtration. Reverse 
Osmosis, MEE/ Triple Effective Forced Circulation Evaporation 
System(TEFCES)-100 KLD followed by ATFD - 4 KLD. The RO permeate, MEE 
condensate and ATFD condensate is reusing into the process / utilities. The 

resultant ATFD salt is lifted to M/s TSOF. 

During the inspection, ETP, RO, MEE and ATFD were in operation. 

The samples were collected from Inlet of ETP, Outlet of ETP (RO Feed), RO 

permeate, RO Reject (MEE Feed), MEE Reject (ATFD feed), MEE condensate 

and ATFD condensate and submitted to the Centra! Laboratory for analysis. 

The results are awaited. 

As per the records submitted by the industry, during the period from from 

July, 2018 to June, 2019 the industry has evaporated an average 338KLD in 

the MEE followed by ATFD. 

The industry has provided STP of capacity 80 KLD for treatment of Domestic 

effluents. After treatment the treated domestic waste water is being utilized 

for onland gardening. Samples were collected from Inlet STP and Outlet of STP 

and submitted at Central Laboratory for analysis. The results are awaited. 

The industry has installed 2 Nos. of Husk fired boilers of capacities 6 TPH & 3 

TPH respectively for which industry has provided individual separate dust 

collector followed by Bag filters to each boiler as APCEs, The industry has 

provided individual separate chimneys of height 30 Mtrs. to each boiler. 

The industry has Thermic Fluid Heater of capacity 1 x 15 Lakh Keal/hr. 

The industry has provided separate sheds for storage of husk and husk ash, 

The industry has closed the openings of the sheds with G.I. Sheets. 

The industry generates solid / Hazardous waste such as ETP Sludge -1 TPD, 

Used oil / waste oil - 200 LPA, Boiler ash - 0.5 TPD and Lead Acid Batteries - 

8 nos/annum. 

The industry has provided separate shed for storage of Hazardous Waste. The 

industry has also provided concreted platform for storage of Hazardous waste 

within the premises. The industry has not provided shed and lechate collection 

system to the Hazardous waste storage platform. The stagnated water sample 

was collected near the concreted platform and the analysis indicate. 

  

  

  
[ | Results On land | 

i Parameters Unit for 
| | 7193 Irrigation | 
\ 

. 
  

  

LA _|



  

  

  

  

    
  

  

  

  

  

  

  

  

  

  

  

  

    
      

Te 

pH q 

Electrical conductivity yS/em 

Total Suspended mg/L 

Solids 
Total Dissolved Solids | mg/L 

Chlorides as Cl’ mg/L 

Sulphates as SO,” mg/L 

Total Alkalinity as mg/L 

(\CacO3_ an 
, Total Har ma/L rots dness as mg/L 400 

Calcium as Ca+2 mg/L 24 : 

Magnesium as Mg+2 ma/L 19 | : _ 

Nitrates mg/L 41 | : ll 

Fluoride mg/L 0.40 | . 

Phosphates mg/L 0.79 | i" | 

Sodium as Na mg/L 536 : 

Potassium as K mg/L 22.0 : 

SAR * 19.8 - 

Chemical O: | 
ar xygen mg/L "154 -   
  

Note: Results related to sample as received. 

. * Acceptable limit. 
“ . _ 

Permissible limit in the absence of alternate source. 

« The industry has obtained Membership from M/s TSDF, Dundigal for disposal 

of Hazardous waste. The industry has lifted total ETP Sludge of 486.83 Tons 

and ATFD salts of 819.85 Tons to TSDF, during the last one year period i.e. 

from July, 2018 to June, 2019. The industry has stored about 10 Tons of MEE 

salts and about 12 Tons of ETP sludge within the premises. 

e On the day of inspection, the Board Officials inspected the Dundubhi vagu 

down stream of the industry premises. No water flow was observed in the 

Vagu and it is in dry condition. Hence, the samples could not be collected from 

the Vagu. 

e The Board Officials have inspected along the compound wall of the industry 

near the Vagu, No discharge of effluents was observed outside the industry 

premises. 

e The condition wise compliance on the directions issued in Temporary 

Revocation of Closure are as below: 

7 Conditions 
     

    

Compliance Status 
  

           
    

  

    

   
The conditions wise compliance to the | 

Schedule - B conditions of CFO Order dated | 

27,01.2017 is reported below. 

The industry is not dismantled below | 

ground level raw effluent collection tank. 

| and provide above ground level | The industry is collecting raw effluent ia 

existing below ground level collection tank ! 

tanks by June, 2019 45 

| committed during the meeting. | from there pumping to above ground level 

| 
| GFS tanks - 100 KL & 500 KL capacities for | 

| . | The industry shall comply with 

| all conditions stipulated in the 

_CFO order issued by the Board. 

+7, | The industry shall dismantle all 

' the below ground level tanks 

     

        

   

  

final storage. 

"The industry Shall ensure that | The industry has pro 

all the sides of husk & husk ash for storage of husk ani 

storage sheds are closed to 

avoid dust pollution in the 

surrounding areas. 

vided individual sheds | 

d husk ash. 

   

          

    

    

      

The industry has obtained Membership from | 

‘ industry shall regularly lift 
é 

| * Tre cota 
/\ M/s TSDF, Dundigal for disposal of | 

Hazardous waste. The industry has lifted | 

the solid waste / ae : 

| dous waste to M/s. D 

‘ond 
total ETP Sludge of 486.83 Tons and ATFD | 

hall submit the details to 

and en iyderabad. 
salts of $19.85 Tons to TSOF, during the 

| 

; last one year period i.e. from July, 4 

June, 2019. i — 

NS Oo a
 o °



  

5, |The industry shall maintain / 
| provide flow meter before raw 

effluents collection tank | 

The industry has provided flow meters to | 
the Raw effluent collections tank. 

  The industry shall revalidate 
| the BGs before its expiry till 

further orders from the Board.     
The condition wise compliance of Schedule - B of d 27.01.2017 are 
as follows: 

  Ss. | Condition 
No. | 

Compliance 

  

| 
\ 

1. The industry shall take steps to reduce water 

consumption to the extent possible and consumption 
shall NOT exceed the quantities mentioned below 

Purpose Quantity 
  

  
Process & washing 

effluents 

Process & washes 

Boiler feed 

Cooling (makeup / 
| humidification / 

water spraying) 

Gardening 

Domestic 

660.0 KLD 

  

90.0 KLD 

50.0 KLD 
35.0 KLD 

  

  

  

100.0 KLD 
105.0 KLD 
1040.0 KLD 

  

              | TOTAL 

The industry has consumed an 
average of 462.0 KLD (Fresh 

water is 127 KLD and Recycled 
water Is 335 KLD) against the 

KLD during the period from 
from July, 2018 to June, 2019. 

  The industry shall file the water Cess returns in 

Form-I as required under section (5) of Water 
(Prevention and Control of Pollution) Cess Act, 1977 | 

| on oF before the Sth of every calendar month, | 

| showing the quantity of water consumed in the | 

previous month along with water meter readings. 

The industry shall remit water Cess as per the 

assessment orders as and when issued by Board. 
  

The industry shall comply with all the Rules and 

Regulations specified in Water (P&C of P) Act, 1974, 

Air (P&C of P) Act, 1981 and Hazardous Wastes 

(Management, Handling and Transboundary 

Movement) Rules, 2008 anc their amendments 

issued thereof. 

Directed to comply 

  

| 

{|__| (A)_ Night time (10 PM to 6 AM) - 70 dB (A). 

    The industry should comply with the National 

ambient air quality standards as per MoEF, Gol 

| notification dated. 18.11,2009 along the premises of 

| the factory as prescribed below. __   

  

  

  
  

1S, Parameters Standards in | 

, No. | asm’; ' 

| ‘7 Particulate Matter 100 

1} (PM yo) 
t 2 | Particulate Matter | 60 

i (PM2 5) | 

13 | S02 80 

iT 4 | NOx 80 |   
  

Noise Levels: Daytime (6 AMto 10 PM) - 75 d8 

5. The industry shall not manufacture new products / 

| increase the capacity beyond the permitted capacity 

mentioned in this consent order, without obtaining 

| CFE/CFO of the Board. 

Directed to comply 

The industry has submitted 

production details from the 

period from July, 2018 to June, 

2019. 
As per the production records, | 

the industry has manufactured | 

Processed Yarn (100 % Cotton) 

an average of 82,91 TPM 

against the permitted capacity 

of 120 TPM and Grey Gassed 

(Unprocessed) an average of 

39.39 TPM against the   permitted capacity of 60 TPM   

permitted capacity of 1040; 

The industry has submitted BG of Rs. 16! 

Lakhs for period upto 08.02.2020, 
| 

 



in the from July, on 
* 

during the from July, ays 
‘\\ 

  

  

The industry shall treat the effluents (752 KLD) in 

the ETP and the treated effluents shall be further 

treated through Reverse Osmosis (RO) Plant and the 

RO Permeate shall be recycled back into the process 

(660 KLD). The RO rejects (92KLD) shall be 

evaporated in Multiple Effect Evaporator (MEE) / 

Triple Effect Evaporator (TEE). 

    
   
    
     

   

June, 2019. 

   The industry has ETp 

capacity 750 KLD followed 

stage of RO system, MEE of 

capacity 100 KLD and ATFD of 

capacity 4 KLD. The Ro! 

reject evaporated in the MEE 

and RO permeate is reusing 

into the process. The resultant 

MEE salt is lifted to M/s TSODF | 

for secure land fill. | 

of 
4 

  
The industry shall operate the energy meter 
installed to the ETP, RO Plant, MEE, Air pollution 

control equipment installed to the boller and     
9. 

maintain the log registers. 
The industry shall regularly operate air pollution 
control equipment: i.e., bag filter provided to the 5 

_ TPH coal / husk fired boiler and shall meet the 
| €mission standards of the Board i.e., SPM - 
115mg9/Nm?. 

| The industry shall collect the hazardous waste i.e., 
ETP Sludge and MEE Saits properly and shall send 
the waste to M/s. HWMP (TSDF), Dundigal for safe 
disposal, 

The industry has _ installed 

energy meter to the ETP and 

APCE and maintaining the 

records, 

The industry has provided | 

separate air pollution control ; 

equipments i.e. dust collector | 
followed by bag filters to | 
control air pollution. } 

The industry is a member unit 
of M/s TSDF and disposing ETP 

sludge and MEE salts to TSDF 

regularly. 
  

10. The industry Shall nat discharge any waste water to 
outside the factory premises. 

i During inspection, no | 
wastewater discharges were | 
observed outside the premises. 

  di, 

12. 

The industry shall not cause any air pollution / 
odour nuisance to the surrounding environment 

The industry shall develop 33% of the tatal area as 
thick green belt all along the boundary of the unit 

and also In ihe vacant places with all tall growing 

trees with wide leaf area. 

The industry has provided | 
cyclone dust collector followed | 
by Bag filter to the Boiler to | 

_control air pollution. _| 
‘The industry has developed | 
green belt in an area of 5° 
Acres.     

  

13. 

14. 

  

  

15. The industry shall submit 

  

The industry shall maintain good housekeeping in 

_the factory premises, _ 
' The industry should ma 

' and the same should ¢ 
Officials during the inspe 

| a) Daily production detaiis, 

Central Excise Returis. 

Quantity of trade effluents generated, treated 

in ETP, reused and force evaporated 

Quantity of domestic effluents generated, 

treated in STP, reused and forced evaporated 

Lag Books for pollution control systems. 

Daily solid waste generated and details of the 

disposal. 

  

    the following records 

iade available to the Board 

    
records and RG-I 

b) 

c) 

qd) 
e) 

Environmental Statement 

in Form VY before 30" September every year as per | 

| Rule No.14 of Environmental (Protection) Act, 1986. 

“The industry shall take mecessary measures to 

control fugitive emissions. 

The industry shall take all precautionary and safety 

measures during process operations. 

The industry shall com T 

quality standards in respect of noise, as stipulated in 
ply with the ambient air 

| Good housekeeping | 
i_maintained. | 
| The industry is maintaining the | 
| records pertaining to the 
| production, water | 
consumption, wastewater | 

generation and solid waste | 
generation and its disposal. 

| Submitted for the year, 2018. 

Directed to comply — 

  the Environment (Protection Rules, 1986. 

The industry shall construct separate rain water The industry has provided 

separate rain water drains. 
  drains. 

_ 

The industry shall comply with all thi 

issued by the Board from time to time.   e directions   The Board has issued 

Extension of Temporary | 

| Revocation of Closure orders | 

‘latest vide order dated | 

22.04.2019 for a period upto 

30.06.2019. ; 

 



  

Special Conditions of CFO amendment order dated: 19.04.2018: 
  

1! NO | Conditions 

| * 1, | The industry shall treat the effluents (752 

| | KLD) in the ETP and the treated effluents 

| | shall be further treated through Reverse 
| Osmosis (RO) Plant and the RO Permeate 
| | shall be recycled back Into the process 

| | (660 KLD). The RO rejects (92KLD) shall 
| ‘be evaporated in Multiple Effect 

| Evaporator (MEE) / ‘Triple Effect 

| : Evaporator (TEE). The Industry shall 

| dispose 4 KL /day of mother liquor 

| generated from ME Operations to M/s IL & 

| FS Environmental Infrastructure and 

Services Ltd duly meeting the inlet 

| standards of CETP prescribed by the Board 

for a period of One year from date of issue 

__ of this order. 

2. |The industry shall obtain membership 

‘from M/s IL & FS, 

| | Infrastructure and Services 

i | 
| 
disposal of effluents, 

|The industry shall operate the energy 

! | meter installed to the ETP, RO Plant, MEE, 
Air pollution control equipment installed to 

the boiler and maintain the log registers. 

| The industry shall have minimum of 7 days 

| ‘storage capacity of effluents on above 

ground level, with-in-the premises. 

! 

Ltd. 

  

  

if 

  

Environmental | 

For | 

  

Compliance | 

The industry has ETP of capacity 750 | 

KLD followed 4 stage of RO system, 

MEE of capacity 100 KLD followed by 

ATFD. The outlet of ETP is sent to 4 

stage RO System. The RO Rejects is | 

further sent to MEE followed by ATFD 

for evaporation. The RO permeate, MEE 

condensate and ATFD condensate is 

reusing into the process / utilities. The 

resultant ATFD salt Is lifted to M/s 

TSDF, The Industry has applied for | 

amendment of CFO and it is under 

process at Zonal Office, Hyderabad. 

oe 

The Industry has stopped lifting of } 

mother liquor to M/s IL & FS, | 

Environmental Infrastructure and | 

Services Ltd from July, 2018. Presently, | 

they have installed ATFO and operating 

the same from August 2018. 

The industry has installed separate | 

energy meter records pertaining to the | 

ETP & APCE and maintaining log | 

registers. 
| 

The industry has provided above | 

ground level GFS tanks - 500 KL, 1 x 

100 KL capacity for storage of | 

effluents, The Industry is also having | 

below ground level raw effluents , 

__ | collection tank of capacity 500 KL. _ 

The following samples were collected during the inspection on 05.07.2019. The analysis 

reports indicate the following : 

  

  

  

    

  

          
    

  

  

  

    

Sample Sample details / collection point 

code 

7184 - Inlet of ETP. 

7185 - Outlet of ETP (RO-Feed). 

pe 
ne i a 

| Results 

| Parameters Unit — 
' 7184 7185 

pH at 25°C | >| 10.7 7.68 
pale ee _— 

Total Suspended Solids mg/l 288 182 

Total Dissolved Solids ~ | \ 
TOs) mg/L | 9,734 B,179 

' Chemical Oxygen | | 
| Demand mg/L 1,275 956 

Note: Results related to sample as received. 

(*) Standard methods of APHA, 23 Edition. 

Sample : Sample details / collection point 

code 
7186 - RO Permeate. 

7187 MEE Feed (RO Reject). 

| | Results 

Parameters | Unit | T 

\ 7186 7187 

— + 
| 

pH at 25°C ; oe 6.34 9.19 

Total Suspended Solids mg/L 12 479 

    
  

    
 



  

    

    

      

Total Dissolved Solids 
| TDS) mg/L | 830 _ | 

a 2200 Note;   
  Results related to sample as received, ~ (*) Standard methods of APHA, 23" Edition. 

Sample + Sample detalls / collection point code 
7188 ~ MEE Concentrate, (ATFD Feed), 7189 ~ MEE Condensate, 7190 - ATFD Condensate. 

     
    

Results 

   

   
     

  

  

    

| 7189 | 7190 PH at 25°C ; 
9,66 7.93 8.59 Total Suspended Solids 742 2 12 | ‘Total Dissolved Solids | six, | | | 

70s) | mo/t 1,33,131 454 | 363 | | sealer Oxygen mg/L| 11,955 16 | |   32 i — amc bea Note: Results related to sample as received, 
(*) Standard methods of APHA, 23" Edition. 

  

  

  

  

  
    

  

  

  

  
  

Sample : Sample details / collection point code 
7191 - STP Inlet. 
7192 - STP Outlet. 

Parameters Unit Ranuits Limiting Standards | 7191 7192 as per CFO Order _ 
| pH at 25°C - | 9,10 7.210 | 5.5-9.0 

Total Suspended Solids | mg/i. | 85 |. 357 200mg/L a 

| Total Dissolved Solids mg/L! 1,772 1,205 . 
I(TDS) 
| Chemical Oxygen mg/L ! 151 116 . 
| Demand oomeh 

| BOD 3 at 27°C ma/L 37 17 mg 

BDL 10mg/L ' Oil and Grease mg/L 0.2         
  

oN f ived, Note: Results related to sample as rece! 

* (*) Standard methods of APHA, 23” Edition. 
BDL: Below detectable Iimit 

10. 

- permanently.During the yea 

i f industry in the Task Force oard has reviewed the status o} ) 

cornnieis nesting held on 15.11.2019. The representatives of the ea 

ond the complainants have attended the nee me Rpmeleinesite stated § ‘ 

it i i ere water pollution in the are el 

thelr land sre. polluted and could not cultivate and requested to direct the eir ‘ 
industry to pay crop damage compensation. 

unit commenced its operations in The industry representatives stated that the San Dune the em 

1997 In an area of 80 acres with suariton oungs with FE system to handle i ed solar evapor jane 

soe tre tnatee Te unit is not discharging any waste Weeaten ponds 

oe he eal has dismantled the Solar Evaporatio! nate 

pret any r 2018, the unit upgraded 7 ae ed 

i - 500 KLD & 100 an 
collection tank: 50 ener 

ground level GFS ae No,).Presently, the industry ne aoe tane) Fat 

So is nological ETP of capacity -750 KLD followed by, 
consisting © 

ATFD 
treatment of the waste water, followed by MEE, 

the tre



4 “a Cc =
 a oO
 

<
 

a 2 unt cay at present, on request of the year and ng compensation to 676.5 acres J also fang Iso Providing drinking water for Cilitating school transportation, 

ally villagers an 

The committe 
Pollution bein 

dischargi 
NQ pretreated premises.7; €d HTDS effiue es he Board recelved oo nts into lagoons / on-land within the ‘. am uring the inspection b mplaints against the Industry in Decemb scharged outside the or y the Board Officials, the effluents w ‘fae spillages & stagnated of emlses ultimately joining the nearby Dundubivagu, 

uents were observed on open land within the premises 
indus) ae issued closure orders to the 

- No. 186/2018 o 12. ‘ ard has also launched prosecuti 
n 26, x j ici ef 1* clase at adhere tes pa eoae at Hon’ble Court of Judicial Magistrate of 

ging In Illegal discharge of effluents. 

The Boar d has again received complaints on ground water pollution in the 
Gundl Mahabebne ey Agraharam Potla Pally &Rangambaithanda, Rajapur Mandal, 
<ovnglathts g istrict causing crop damage & reduction of yield. Based on the 

same (pestis be. teams were constituted to collect the samples from the 
Sea atdiens i ie rom where samples were collected on 27.05.2003 to ascertain 

4.9 of ground water. The teams collected samples from the locations on 
‘01.2019. As per the analysis, the parameters are not meeting the drinking 

var 2 srandards. However, the concentration levels decreased compared to the 

The Board has reviewed in the status and issued extension of revocation of 

closure orders on vide order dated 22.04.2019 expired on 30.06.2019. The 

Board has requested the District collector to constitute Multi-disciplinary team 

to assess the damage and recommend for the crop darnage compensation. The 

committee noted that the District Collector is yet to furnish the report. 

The Committee opined that the Board shall collect the samples from the same 

locations frorn where samples were collected on 27.05.2003 to ascertain the 

present status of ground water. The committee after detailed discussions 

recommended to extend the temporary revocation of closure orders for a 

further period upto 29.02.2020 with certain conditions. The Committee also 

recommended that the Board shall collect the samples from the same locations 

from where samples were collected on 27.05.2003 to ascertain the present 

status of ground water. 

11. After careful consideration of material facts of the case, the Board hereby 

extend the temporary revocation of closure orders for a period upto 

29.02.2020 with the following conditions: 

The industry shall comply with all conditions stipulated in the CFO order issued 

by the Board. 

(i The industry shall dismantle all the belaw ground level storage tanks except 

_’ for collection of effluents. 

(ii. \ The industry shall ensure that husk & husk ash shall be stored in sheds to 

“avoid dust pollution in the surrounding areas. 

i 
treat the effluents 

iv. The industry shall regularly operate the ZLD system to 

” generated and shall maintain records regarding operation of the system. The 

same shall be submitted to the Regional Office on monthly basis. 

i 
{ t of Domestic effluents. 

he industry shall regularly operate STP for treatmen m 

afer treatment the treated domestic waste water shall be utilized for onland 

gardening duly meeting the prescribed standards. 

i 
i ludge/Hazardous waste to M/s. 

ij. The industry shall regularly lift the solid waste/s 

" TSDF and shall submit the detalls to EE, RO-Hyderabad. 

SIP > Corunnut 

 



  

Kir) The industry shall maintain / provide flow meter before raw effluents collectia,, 
tank. Provided. C gre) Moco 

viii. The industry shall revalidate the BGs before its expiry till further orders from 
the Board, ) 

12. The T.S.S.P.0.C.L has been directed to restore the power supply to your industry temporarily for a further period upto 29.02.2020. 

13. These orders are issued under Section 33(A) of the Water (Prevention and Control of Pollution) Amendment Act, 1988 and under Section 31(A) of the Air (Prevention and Control of Pollution) Amendment Act, 1987, 

14. You are hereby directed to note that, should you misuse these orders to operate the unit Violating any of the conditions mentioned above, your unit will be closed under section 33(A) of Water (Prevention and Control of Pollution) Amendment Act, 1988 and Section 31(A) of the Air (Prevention and Control of Pollution) Amendment Act i i i 

: der section 37(1) of the Air (Prevention and Control of Pollution) Amendment Act, 1987, the punishment for which includes imprisonment for a term which shall not be less than one year six months and which may be extended to six years with fine. 

Sd/- % 
MEMBER SECRETARY oO 

M/s GTN Engineering (India) Limited, 
(Unit: Yarn Processing), Sy. Nos. 51,52,53, 
Gundlapotlapalli (V), Balanagar (M), 
Mahaboobnagar District 

Copy to: 

1. The District Collector, Mahaboobnagar District for favour of information. 2. The Superintending Engineer (Operations), Rangareddy - South / Greater Hyderabad, TSSPDC., “Mettugadda, Mahabubnagar, 
3. (The JCEE, 20, Hydershad for information and necessary action. 

_4~ The EE, RO-Hyderabed for information and necessary action. The RO shall ensure that the industry extend the BGs before its expiry till further orders from the Board. The RO shall collect the samples from the same locations from 
where samples were collected on 27.05.2003 to ascertain the present status of 
ground water 

5. Concerned file. 

/[T.C.F.B.0// 
A fae" 

Ly AF . 

Senior Envirdnitiental engined (this? 
oX (UH - V)
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oo TELANGANA STATE POLLUTION CONTROL BOARD 

=e REGIONAL OFFICE: HYDERABAD 

SRB 4th Floor, PODUPU BHAVAN, Hyderabad Collectorate Complex $.Road, Hyderabad-500 001. 

v Wy Phone No.:040-23205367, e-mail: ee-hyd-tspeb@telangana.£o¥.!0 

Lr. No.2/ISPCB/ROH/MB
N 2020-11) 

Date:05.06.2020 

To 

The Member Secretary, 

T.S. Pollution Control Board, 

Board Office, Sanathnagar, 

Hyderabad. 

Madam, 

Sub: TSPCB - RO - Hyd - M/s. GIN Engineering (India) Limited, (Unit: 

Yarn Processing), Sy. No. 51,52,53, Gundlapotlapalli (V), Balanagar 

(M), Mahaboobnagar District- Industry's request for revocation of 

Closure Order - Report submitted - Reg. 

Ref: 1. Board’s Closure Order No.MHB-122/TSPCB/U-1/2017-2984
, dated 

09.12.2017. 

Board’s Extension of Temporary Revocation of Clo 

No.MHB-122/TSPCB/U-I/TF/2019, dated 26.11.2019. 

3. Industry request for Permanent Revocation of Closure Order 

forwarded by the Board Office on 21.05.2020. 

4. Inspection of the industry by the Board Officials on 01.06.2020. 

nee 

sure Order 

Nv
 

With reference to 1% cited above, the Board has issued Closure Order to 

M/s. GTN Engineering (India) Limited, (Unit: Yarn Processing), Sy. No. 51,52,53, 

Gundlapotlapalli (V), Balanagar (M), Mahaboobnagar District with regard to the 

Complaint filed by Sri Mohan Naik and others, R/o B.B. Nagar Thanda, 

Gundlapotlapally (V), Rajpur (M), Mahaboobnagar District regarding discharging of 

effluents by M/s. GTN Engineering (India) Limited, (Unit: Yarn Processing), Sy. No. 

51,52,53, Gundlapotlapalli (V), Balanagar (M), Mahaboobnagar District duly directing 

the EE, RO, Hyderabad to launch prosecution against the industry for the violations. 

Accordingly, the EE, RO, Hyderabad has launched the prosecution against the industry 

in the Hon'ble Court of the Hon’ ste judicial Magistrate of First Class at Jadcherla, and 

the case Registered with C.C.No. tse of 2018. The same was communicated to the Board 

Office, Hyderabad vide letier 13.06 2018. The case is pending, 

It is to submit that, a Hon'ble HRC Case filed vide H.R. Case No.2559/2018 filed 

by Sri Jatavath Ravi Kumar, Rangam Bhavi Thanda, Rajapur (M), Mahaboobnagar 

District regarding water pollution caused by M/s GTN Engineering (India) Limited, 

(Unit: Yarn Processing), Sy, Na. 51,52,53, Gundlapotlapalli (V), Balanagar (M), 

Mahaboobnagar District by this office on 16.08.2018 and also directed to Environmental 

Engineer to submit report and case is posted on 22.10.2018. This office has submitted 

status report to the Hon'ble HRC on 01.10.2018. The Case is pending. 

Further, it is to submit that the Board Office forwarded complaint filed by Sri 

Jatavath Ravi Kumar, Rangam Bhavi Thanda, Rajapur (M), Mahaboobnagar District 

against the industry on 27.08.218 regarding ground water pollution and discharge of 

effluents by M/s. G.T.N. Engineering India Pvt. Ltd. into the Vagu and also the Board 

Office forwarded the Legal Services Authority letter by enclosing representation filed 

by Sri J. Ravi Kumar on 17.09.2018 and with a direction to submit a report. This office 

has submitted detailed report to Board Office (Legal Cell), Hyderabad on 28.09.2018. 

The Board office has constituted special teams vide order dated 29.12.2018 to 

collect the water samples from the surrounding Agriculture Fields / villages of the 

industry with regard to the complaints against water pollution caused by M/s. GTN 
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india) Limited, (Unit: Yarn Processing), Sy- No 51,52,53, Gundlapotlapalii 
Engineering ( Phe 

. obnagar District. 
(V), Balanagar (M), Mahabo 

t Collector, Mahaboobnagar District has forwarded Prajavani 

r/o Gundlapotlapally (V), Rajapur (M), 

pollution. The AEE - I along with 

dustry and its surroundings on 

the Head Office, 

Subsequently, the Distric 

Petition filed by Sri M. Brahma Chary & Others, 

Mahaboobnagar District regarding ground water 

Asst. Scientist of this office has inspected the in 

05,07.2019 and collected Borewell samples and report submitted to 

Hyderabad on 10.07.2019. 

to the Collector & District 

to constituted a Multi 

Ground water and 

Subsequently, the Board office has addressed a letter 

Magistrate, Mahabubnagar District on 17.04.2019 with requesting 

Disciplinary Committee with comprises Revenue, Agriculture, 

TSPCB to carryout assessment of Crop damages, ground water pollution and to fix toa 

compensation to the affected farmers under “Pay Principle”. Accordingly, the Collector 

& District Magistrate, Mahabubnagar has constituted a Committee. The Committee has 

inspected the industry and its surrounding areas on 13.08.2019 and 16.08.2019. The 

Report submitted to the District Collector, Mahabubnagar on 11.09.2019 and Board 

Office. 

The Board has issued Extension of Temporary Revocation of Closure Order to 

the industry vide order dt:26.11.2019 for period upto 29.02.2020 stipulating certain 

conditions to comply vide reference 2™ cited. 

Vide reference 3" cited, the industry has submitted a representation, requesting, 

for permanent revocation of Closure Orders. 

In this regard, the AEE - | of this office has inspected the industry and its 

surroundings on 01.06.2020, During inspection, the Board Officials inspected the 

Dundubhi vagu, which is down-stream of the industry premises. It was observed that, 

the Vagu is in dry condition, no oftiuent stagnation was observed. Hence, the samples 

could not be collected from the Vagu. 

tion, the industry was in operation. Sri. Gopal Rao Vice 

President of the industry was present. The industry representative informed that, they 

have not operated the industry from 23.03.2020 to 19.05.2020 due to lockdown and 

restarted operations from 20,05.2020. The General & inspection details of the industries 

On the day of inspec 

are as given below: 

° M/s GTN Engineering (India) Limited, (Unit: Yarn Processing) located at 

Sy. No. 51,52,53, Gundlapotlapalli (V), Balanagar (M), Mahaboobnagar 

District and involved in production of Processed Yarn 100 % cotton and 

Grey Gassed (Unprocessed). 

e The industry has obtained CFO of the Board vide order dated 

27.01.2017for production of Processed Yarn 100 % cotton - 120 TPM and 

Grey Gassed (Unprocessed) - 60 TPM which is valid upto 31.12.2021. The 

industry has submitted production details from the period from 

November, 2019 to April, 2020. 

e As per the production records, 

Yarn (100 % Cotton) - 421.93 Tons i.e. an average of 84.38 TPM against the 

permitted capacity of 120 TPM and Grey Gassed (Unprocessed) - 125.5 

95,1 TPM against the permitted capacity of 60 TPM 

the industry has manufactured Processed 

Tons ie. an average of 

during the from November, 2019 to March, 2020. 
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» The industry has obtained Amendment of CFO order on 19.04.2018 for the 

disposal of the effluents as given below: 

Outlets for discharge of effluents: 
  

Outlet | Outlet Max Daily 
No Description | Discharge 

Point of Disposal Parameter 
Limiting 
Standards 

  

& Shall be treat — the 

effluents of 752 KLD in 

the ETP and the treated | 

effluents shall ~— be 

further treated through 

Reverse Osmosis (RO) 

Plant and the RO 

Permeate shall be 

recycled back into the 

process (660 KLD), The 

| RO rejects (92 KLD) 
shall be evaporated in 

Multiple Effect 

Evaporator (MEE) / 

Triple Effect 

| ‘ Evaporator (TEE) 4 

Kl/day of mother 

| liquor generated from 

ME operations shall be 

disposed to M/s IL & 

FS Environmental 

Infrastructure and 

Services Ltd., 

Process 660 KLD 

Washings 

Process 

Washings 

Boiler Blow 

Down 

  

nN & | 90 KLD 

  

2KLD 

      

pH - 5.5-9.0, 

Total 

Suspended 

Solids - 200.0 

mg /1,Oil & 
Grease - 10.0 

mg /l & 
Biochemical 

Oxygen 
Demand (3 

days at 270 C 
) - 30.0 mg /1 | 

      
After treatment in 

STP, shall be used for 

| jon land application/ 

| irrigation within the | 

factory premises. 

Domestic 84 KLD     
  : | 

1 

4     
mg /| & 
Biochemical 

Oxygen 
Demand (3 
days at 270 C 

) - 100.0 mg 

| il 

pH - 5.5-9.0, 
Total 
Suspended 

Solids - 200.0 | 
mg /1, Oil & 
Grease - 10.0   
  
      

¢ Further, the industry has obtained CFO Expansion of the Board vide order 

dated 12.06.2018 for installation of 1 x 3 TPH husk fired boiler with 

validity upto 31 12.2021. 

e The industry consumes water for Process & washing effluents, Boiler feed, 

Cooling, Gardening, and domestic purposes. The industry has consumed 

an average of 390.04 KLD against 

during the period from November, 2019 to March, 2020. 
the permitted capacity of 1040 KLD 

e The industry generates wastewater of about 836.0 KLD from Process & 

Washings - 750 KLD, Boiler Blow Down - 2 KLD and Domestic - 84 KLD. 

e The industry has provided above ground level GFS tanks - 1 x 500 KL, 1x 

100 KL capacity for storage of effluents. The industry is also using existing 

below ground level raw effluent co 

and pumping to above ground level 

e The industry has installed Digital water flow 

collection tank and maintaining records. 

Ilection tank for collection of effluents 

GES tank for final storage. 

meter to the Raw effluent 
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rstem consisting of biological ETP «i 
The industry has provided ZLD sy 

for the treatment of the wast, 
capacity -750 KLD followed by, RO (4 Stage) 
water, followed by MEE, ATFD. ; 

During the inspection, ETP, RO, MEE and ATED were in operation. . 

The biological ETP consisting of Equalization/ Stabilization Tank, Reaction 
Tank, Primary settling tanks - (DECANTER / MONOBELT), Supernatant 

tank, Aeration tank, Secondary clarifier, Natural pond (oxidation), 

Pressure sand filter, Sand filter, Cartridge filter < 10, Ultra filtration/ 

Nano filtration, Reverse Osmosis, MEE/ Triple Effective Forced 

Circulation Evaporation System(TEFCES)-100 KLD followed by ATFD -4 

KLD. The RO permeate, MEE condensate and ATFD condensate is 

reusing into the process / utilities. The resultant ATFD salt is lifted to 

M/s TSDF. 

The samples were collected from Inlet of ETP, Outlet of ETP (RO Feed), 

RO permeate, RO Reject (MEE Feed), MEE Reject (ATFD feed), MEE 

condensate and ATFD condensate and submitted to the Central 

Laboratory for analysis. The results are awaited. 

As per the records submitted by the industry, during the period from 

November, 2019 to March, 2020 the industry has evaporated total 1025 KL 

in the MEE followed by ATFD. 

The industry has provided STP of capacity 80 KLD for treatment of 

Domestic effluents. After treatment the treated domestic waste water is 

being utilized tor onland gardening. The wastewater samples collected 

from Inlet SEP and Outlet of STP used for Onland gardening and 

submitted at Centre! | aboratory for analysis. The results are awaited, 

The industry has tisiilled 2 Nos. of Husk fired boilers of capacities 6 TPH 

& 3 TPH respecuseds for such industry has provided individual separate 

dust collector iohovee. oy Day filters to each boiler as APCEs to control 

boiler emissions Tho utustr, has provided individual separate chimneys 

  

of height 30 Mtrs. te each bouler tor dispersion of flue gases. 

The industry has Thernue tluid heater of capacity 1x 15 Lakh Keal/hr. 

The industry has prowated individual closed sheds for storage of husk and 

husk ash. The industry has closed the openings of the sheds with Gul. 

Sheets. 

The industry penerates solid / Hazardous waste such as ETP Sludge - 1 

TPD. Used ail / waste oil - 200 LPA, Boiler ash - 0.5 TPD and Lead Acid 

Batteries - 8 nos/annum. 

The industry has obtained Membership from M/s TSDF, Dundigal for 

disposal of Hazardous waste. The industry is being lifted ETP sludge to 

M/s. TSDF / Cement industries, used / waste oil. During the period from 

ie. from November, 2019 to March, 2020, the industry has lifted total ETP 

Sludge of 242.47 Tons (141.51 Tons to M/s. Enviro Waste Management 

Services, 100.92 Tons to TSDF) and ATFD salts of 247 Tons to TSDF. The 

industry has stored about 2 Tons of ETP Sludge, 10 Tons of MEE salts 

within the premises. 

The industry Board Officials inspected the compound wall near the Vagu. 

The industry has closed the openings of the compound wall. No discharge 
of effluents was observed outside the industry premises.



  

The compliance_on the Temporary Revocation of 

conditions are as below: 
Ve 

Closure Order dated 26.11.2019 

  

  

+ [ §. No. Conditions of Temporary 

Revocation of Closure Order dated 

26.11.2019 

Compliance Status 

  

“
2
     

The industry shall comply with all 

conditions stipulated in the CFO 

order issued by the Board. 

The conditions wise compliance 

status is reported below. 
| 

    The industry shall dismantle all the | 

| below ground level storage tanks 

| except for collection of effluents. 

| 
| 

| 
| 

The industry is collecting raw | 

effluent in existing below ground | 

level collection tank from there | 

pumping to above ground level | 

GFS tanks - 100 KL & 500 KL 

capacities for final storage. act 

  

The industry shall ensure that husk & 

husk ash shall be stored in sheds to 

avoid dust pollution in the 

surrounding areas. 

The industry has provided | 

individual closed sheds for | 

storage of husk and husk ash. 

| 
1 

  

The industry shall regularly operate 

the ZLD system to treat the effluents 

generated and shall maintain records 

regarding operation of the system. 

The same shall be submitted to the 

Regional Office on monthly basis. 

Complied. 
| 

              

| 

The industry treating domestic   

— 

The condition wise compliance of Schedule - B of CFO O 

follows: 

Ss. 
: No. | 

  

The industry shall regularly operate 

STP for treatment of Domestic 

' effluents, After treatment the treated 

| domestic waste water shall be 

utilized for onland gardening duly 

meeting the pre: cribed standards.   
| 

| 

ee 

The industry shal! regularly lift. the 

solid waste/sludge/ Hazardous 

| waste to M/s. TSDF and shall submit 

| the details to EE, RO-Hyderabad. 

  

  

' 

| 

wastewater in STP. The treated 

domestic wastewater is used for | 

_onland for gardening within the | 

| premises. The wastewater 

samples collected from Inlet-STP | 

and Outlet of STP used for. 

Onland gardening and submitted | 

at Central Laboratory for analysis. | 

_The results are awaited. | 

The industry is lifting Hazardous | 

waste to TSDF regularly and 

maintaining the records. 

  

{ 

    

+ 

| The industry shall maintain / 

provide flow meter before raw 

| effluents collection tank. 

~—TThe industry shall revalidate the BGs 

| before its expiry till further: orders 

‘ from the Board. 
| ee 

Condition 

The industry has installed Digital 

water flow meter to the Raw | 

effluent collection tank and | 

maintaining records. 

The industry has submitted BG of 

Rs, 16 Lakhs for period upto 

997? 
| 

09.02.2021. 
| 

    
  

  

  

rder dated 27.01.2017 are as 

Compliance 

  1 Tike 
| consumption to the extent poss 

| ' shall NOT exceed the quantities 

industry shall take steps to reduce water | The water consumption 

ible and consumption | is within the permitted 

mentioned below | capacity. The industry | 
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[ S1 No Purpose Quantity consumes water fer 

1. Process & washing 660.0 KLD Process & washin | 
effluents j cod 

5 P effluents, Boiler feed, | 
. rocess & washes 90,0 KLD ‘ i | 3. Boiler feed S00 KLD Cooling, Gardening and 

4. Cooling (makeup / 35.0 KLD domestic purposes. The 

humidification / water industry has consumed 
: spraying) an average of 390.04 
7 Gardening 100.0 KLD KLD against the | 

|__6. Domestic 105.0 KLD permitted capacity of | 

| 1 Tops, 1040.0 KLD 1040 KLD during the | 
——— period from November, | 

. 2019 to March, 2020. 
9 ; : —— 2, re industry shall file the water Cess returns in Form- | - | 

as required under section (5) of Water (Prevention | 
are Control of Pollution) Cess Act, 1977 on or before 

. 5th of every calendar month, showing the quantity | 
of water consumed in the previous month along with 
water meter readings. The industry shall remit water 
Cess as per the assessment orders as and when issued 
by Board. 

3. | The industry shall comply with all the Rules and | Directed to comply | 
Regulations specified in Water (P&C of P) Act, 1974, : 
Air (P&C of P) Act, 1951 and Hazardous Wastes 
(Management, Handling and — Transboundary 
Movement) Rules, 2008 ane their amendments issued 

thereof, 

4. |The industry should comply with the National 

ambient air quality standards as per MoEF, Gol 

notification dated. 1811.2009 along the premises of     the factory as prescribed below     

  

      

i| S. Parameters T ~Standardsin | | 

| |, Ne gdm | 
| |} 1 | Particulate Matter | 100 

| [| (PM) | 
i 2 | Particulate Matter | 60 

| | (PMs) 
, 3 | SO2 __ 

a __NOx 80 

| Noise Levels: Day time (6 AM to 10 PM) - 75 dB 

A) Night time (10 PM to 6 AM) - 70 dB (A). 

The industry shall not manufacture new products / 

| increase the capacity beyond the permitted capacity 

/ mentioned in this consent order, without obtaining | 

| CFE/CFO of the Board. 

  

    permitted capacity’ o 

Directed to comply | 

| 

As per __ production 

records submitted by 

the industry, the | 

industry is 

manufacturing consent 

products within the 

consented capacity. As 

per the production 

records, the industry 

has manufactured 

Processed Yarn (100 % 

Cotton) - 421.93 Tons 

i.e. an average af $4.38 

TPM against the | 
  

j 

f



  

fe 
The industry shall treat the eff (; ETP z » bite: ; 

| throws me treated effluents shall be further treated 
Permeat Neverse Osmosis (RO) Plant and the RO 
KLD) 7 shall be recycled back into the process (660 

blullle Bib See (92KLD) shall be evaporated in 
| : ect Evaporator (MEE Triple Effec 
| Evaporator (TEE). e ( ) P Beipte: Biter 

  
| 

  

\ 
{ 

1 

So 
- | The industry 

——— 
Qo. 

The industry shall operate the energy meter installed 

_ to the ETP, RO Plant, MEE, Air pollution control 

| equipment installed to the boiler and maintain the log 

| registers. 

  

shall regularly operate air pollution 

| control equipment ie., bag filter provided to the 5 

‘TPH coal / husk fired boiler and shall meet the 

of the Board i.e, SPM - 
emission standards 
|e ; 
)115mg/Nm°. 

effluents (752 KLD) in the, 

120 TPM and Grey | 
Gassed (Unprocessed) - 

125.5 Tons ic. an 
average of 25.1 TPM 

against the permitted 

capacity of 60 TPM 
during the from 
November, 2019 — to 

i, March, 2020. 

The industry has ETP of 

capacity = 750 KLD 

followed 4 stage of RO 

system, MEE of capacity 

100 KLD and ATFD of 

capacity 4 KLD. The | 

Ro reject evaporated in 

  

the MEE and RO 

permeate is reusing into | 

the process. The | 

resultant MBE salt is | 

lifted to M/s TSDF for 

secure land fill, 

The industry has . 

installed energy meter 

to the ETP and APCE | 

and maintaining the | 

records. | 

The industry has | 

provided separate air | 

pollution control | 

equipments i.e. dust 

collector followed by | 

bag filters to control air 

    

    

ETP Sludge and MEE 
the waste to M/s. HWMP (TSDF), Dundigal for safe 

disposal. 

  

10. The industry shall not discharge any waste water to 

| outside the factory premises. 

i i 

pollution. 

“The industry shal! collect the hazardous waste ie., |The industry is a | 

, Salts properly and shall send | member unit of M/s | 

TSDF and disposing | 

ETP sludge and MEE | 

salts to TSDF regularly. _| 

During inspection, no | 
wastewater discharges | 

were observed outside 

the premises. 
  
    

The industry shal] not cause any air pollution / odour | The industry has 

nuisance to the surrounding environment provided cyclone dust 

collector followed by | 

| The industry shall develop 33% of the total area as 

thick green belt all along the boundary of the unit and 

also in the vacant places with all tall growing trees 

with wide leaf area, 

Bag filter to the Boiler to 

control air pollution. 

The industry has 

developed green belt in 

an area of 5 Acres. 

  

  

    
13. | The industry shall maintain good housekeeping in the | The industry 

factory premises. maintaining good 

housekeeping. 

14. |The industry should maintain the following records | The industry is 

and the same should be made available to the Board     maintaining the records     
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17,   
18. 

| 

) 19. 

20. 

—e 

j——____| 

Officials during the inspection. 

Central Excise Returns. 

b) Quantity of trade effluents generated, 
ETP, reused and force evaporated 

in STP, reused and forced evaporated 
d) Log Books for pollution control systems 

ti " ater a) Daily production details, RG-I records and production wate 

c) Quantity of domestic effluents generated, treated | B&neration and its 

€) Daily solid waste generated and details of the 
disposal, 

pertaining to tha 

consumption, 
wastewater generation treated in . 
and solid waste 

disposal. 

  

Form V before 30th Se 
No.14 of Environment 

The industry shall take necessary measures 
fugitive emissions. 

The industry 
measures during process operations.   Quality standards in respect of noise, 
the Environment (Protection) Rules, 1986. 

The industry shall submit Environmental Statement in 
ptember every year as per Rule 
al (Protection) Act, 1986. 

shall take all precautionary and safety 
ne Ae The industry shall comply with the ambient air 

as stipulated in 

  
to control | Directed to comply 

  | the industry shall construct separate rain water 
| drains, 

| The industry st 

The industry has 4 
provided separate rain 
water drains. 

    tall comply with all the 
issued by the Board from time to time. 

   Concealing the factual 

directions |The Board has issued 
Extension of Temporary 
Revocation of Closure 
orders latest vide order 
dated 26.11.2019 for a 
period upto 29.02.2020.     

    

information / fabricated 

data or submission of false | -- 
ata and failure to comply 

. |The Board reserves its right to modify above 

- * . . . 
| | with any of the conditions mentioned in this order | 

| may result in withdrawal of this order and attract | : ‘ ; v3, | faction under the provisions of relevant pollution 
control Acts 

conditions or stipulate any further conditions in the 
interest of environment protection.   
    The conditions are without prejudice to the rights and 

contentions of this Board in any Hon‘ble Court of 
Law. 

  

  i 

Special Conditions of CFO amendment order dated: 19.04.2018: 

o ___ Conditions Somipllaiite | | The industry shall treat the effluents (752 
KLD) in the ETP and the treated 

effluents shall be further treated through 

Reverse Osmosis (RO) Plant and the RO 
Permeate shall be recycled back into the 

process (660 KLD). The RO rejects 
(92KLD) shall be evaporated in Multiple 

Effect Evaporator (MEE) / Triple Effect 
| Evaporator (TEE). The industry shall   

The industry has ETP of capacity 750 
KLD followed 4 stage of RO system, 
MEE of capacity 100 KLD followed | 
by ATFD. The outlet of ETP is sent | 
to 4 stage RO System. The RO Rejects | 
is further sent to MEE followed by | 
ATFD for evaporation. The RO} 
permeate, MEE condensate and | 
ATFD condensate is reusing into the | 
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dispose 4 KL /day of mother liquor | process / utilities. The resultant | 

generated from ME Operations to M/s | ATFD salt is lifted to M/s TSDF. 

y IL & FS Environmental Infrastructure 
f and Services Ltd duly meeting the inlet 

y Standards of CETP prescribed by the 
f Board for a period of One year from date 

|__| of issue of this order. 
The industry shall obtain membership | The Industry has lifted mother liquor 

from M/s IL & FS, Environmental|to M/s [L & FS, Environmental 

Infrastructure and Services Ltd. For | Infrastructure and Services Ltd July, 

disposal of effluents. 2018. Presently, they have installed 

ATED and operating the same from 

August, 2018. The industry has 

submitted representation for 

| amendment of CFO for ZLD system. 

The report was submitted to the 

Zonal Office, Hyderabad and it is 

under process. 

The industry shall operate the energy | The industry has installed separate 

meter installed to the ETP, RO Plant, | energy meter records pertaining to; 

MEE, Air pollution control equipment | the ETP & APCE and maintaining Jog | 

installed to the boiler and maintain the | registers. | 

log registers. — 

| 4. | The industry shall have minimum of 7 |The industry has provided above | 

| days storage capacity of effluents on | ground level GFS tanks - 500 KL, 1 x | 

| above ground level, with-in-the premies. | 100 KL = capacity for storage of | 

| effluents. The industry is also having | 

  

  
    YJ

   
| 

below ground level raw effluents | 
: | / collection tank of capacity 500 KL.   

In view ef the above, the issue of revocation of closure order to the industry may be 

placed before Task Farce Committee for taking suitable decision. 

This is submitted for kind information and necessary action. 

Yours faithfully 

=e pase Encl: As above Pe [ . 

ENVIRON {ENTAL ENGINEER 

Copy submitted to: 

1. The Joint Chief Environmental Enginéer, TSPCB, Zonal Office - Hyd, 
Begumpet, Hyderabad for kind information. 

2 2. The Senior Environmental Engineer (UH-lI), TSPCB, Board Office, 

Sanathnagar, Hyderabad for kind information and necessary action. 
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(am, 

(72) 

  

  

  
  

a o— 
~ —Annexu ye—VI}) 

| “Boonen TELANGANA STATE POLLUTION CONTROL BOARD ; 
| —Seoite | ASR hiv tleos POU nel OFFICE: HYDERABAD | 

> Ath Floor, PODUPU BHAVAN, Hyderabad Coll Complex NS. Road, Hyderabad-500 001 

yy Phone No.:040-23208367, e-mail: eechyd.tspeb(@telaneana.sov.in | 

Lr. No.2/TSPCB/ROH/MBNR/2020- \\Ao Date:07.12.2020. 

To 

The Member Secretary, 

T.S. Pollution Control Board, 

Board Office, Sanathnagar, 
Hyderabad. 

Madam, 

Sub; TSPCB - RO - Hyd - M/s. GTN Engineering (India) Limited, (Unit: 

Yarn Processing), Sy. No. 51,52,53, Gundlapotlapalli (V), Balanagar 
(M), Mahaboobnagar District- Latest status report - Submitted - Reg. 

Ref: 1. Board’s Closure Order No.MHB-122/TSPCB/ U-1/2017-2984, dated 

09.12.2017, 
. Board’s Extension of Temporary Revocation of Closure Order 
No.MHB-122/TSPCB/U-I/TF/2019, dated 26.11.2019. 
Inspection of the industry by the Board Officials on 01.06.2020. 

4. T.O. Report forwarding the request of industry for extension of 
Temporary Revocation of Closure Orders dated 05.06.2020. 

5. Board Office mail dated 04.11.2020. 
6. A complaint was filed through Prajavani by Sri Syed Jainulabuddin 

r/o Agyaharam, Potlapally and other villagers regarding pollution 

being caused by the industry on 02.03,2020. 

Board Office mail dated 26.11.2020 forwarding the complaint dated 

03.06.2019 against the industry. 

8. Inspection of the industry by the Board Officials on 27.11.2020. 
eee 

2 

™
 

With reference to 1s! cited above, the Board has issued Closure Order to 

M/s. GTN Engineering (India} Limited, (Unit: Yarn Processing), Sy. No, 51,52,53, 

Gundlapotlapalli (V), Balanagar (M}. Mahaboobnagar District with regard to the 

Complaint filed by Sri Mohan Naik and others, R/o B.B. Nagar Thanda, 

Gundlapotlapally (V), Rajpur (Mj, Mahaboobnagar District regarding discharging of 

effluents by the industry. The Board office has directed the EE, RO, Hyderabad to 

launch prosecution against the industry for the violations. Accordingly, the EE, RO, 

Hyderabad has launched the prosecution against the industry in the Hon'ble Court of 

the Hon‘ble Judicial Magistrate of First Class at Jadcherla, and the case Registered with 

C.C.No.186 of 2018. The same was communicated to the Board Office, Hyderabad vide 

letter 13.06.2018. The case is pending. 

It is to submit that, this office has received a Hon’ble HRC Case filed vide H.R. 

Case No.2359/2018 filed by Sri Jatavath Ravi Kumar, Rangam Bhavi Thanda, Rajapur 

(M), Mahaboobnagar District regarding the water pollution caused by M/s GIN 

Engineering (India) Limited on 16.08.2018 and directed the Environmental Engineer to 

submit report and case was posted on 22.10.2018. This office has submitted status report 

to the Hon'ble HRC on 01.10.2018. The case is pending. 

Further, it is to submit that the Board Office forwarded complaint filed by 

Sri Jatavath Ravi Kumar, Rangam Bhavi Thanda, Rajapur (M), Mahaboobnagar District 

against the industry on 27.08.218 regarding ground water pollution and discharge of 

effluents by M/s. G.T.N. Engineering India Pvt. Ltd. into the Vagu and also the Board 

Office forwarded the Legal Services Authority letter by enclosing representation filed 

by Sri J. Ravi Kumar on 17.09.2018 and with a direction to submit a report. This office 

has submitted detailed report to Board Office (Legal Cell), Hyderabad on 28.09.2018. 
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i i s vide order dated 3 .. 

Se ef ceo a ae iN Fields / vile 2018 to the su Ree at collect the water samples from ; anal o 

i t water pollution Y Mis orm 
indus ith regard to the complaints against 1 - 

Raid (india Limited, (Unit: Yarn Processing), Sy. No. 51,52,53, Gundlapottapat; 
(V), Balanagar (M), Mahaboobnagar District. 

Subsequently, the District Collector, Mahaboobnagar District has _— ae 

Petition filed by Sri M. Brahma Chary & Others, r/o Gundlapoilapally (V), ae “ se 
Mahaboobnagar District regarding ground water pollution. T hie GE -l[a ong, with 
Asst. Scientist of this office has inspected the industry and its surroundings on 

05.07.2019 and collected Borewell samples and report submitted to the Head Office, 
Hyderabad on 10.07.2019, 

Subsequently, the Board office has addressed a letter to the Collector & Dishiet 
Magistrate, Mahabubnagar District on 17.04.2019 with requesting to constituted a Multi 
Disciplinary Committee with comprises Revenue, Agriculture, Ground water and 
TSPCB to carryout assessment of Crop damages, ground water pollution and to fix to a 
Compensation to the affected farmers under “Pay Principle”. Accordingly, the Collector 
& District Magistrate, Mahabubnagar has constituted a Committee. The Committee has 
inspected the industry and its surrounding areas on 13.08.2019 and 16.08.2019. The Report submitted to the District Collector, Mahabubnagar on 11.09.2019 and Board Office, 

The Board has issued Extension of Temporary Revocation of Closure Order to the industry vide order dt:26.11.2019 for period upto 29.02.2020 stipulating certain conditions to comply vide reference 2" cited. 

Vide reference 3" cited, the AEE - | of this office h 
its surroundings on 01.06.2020. During 
Dundubhi vagu, which is dows-stream of the industry premises. It was observed that, the Vagu is in dry condition. nu eff!uent stagnation was observed. It was observed that, the Vagu is in dry condition, no effluent stagnation was observed. Hence, the could not be collected fiom the Vagu. 

as inspected the industry and 
inspection, the Board Officials inspected the 

samples 

Subsequently, a report was forw. arded to Board Office informing the status and observations vide reference 4" cited, 

Vide reference 5" cited above, a mail was receiv ed from the Board Office 
directing to submit the | atest status reports of certain industries for further review and 
for taking necessary action. M/s GTN Engineering (India) Limited (Unit. Yarn 
Processing) is one amongst them. 

Vide reference 6" cited, a complaint was filed through Prajavani by Sri Syed 
Jainulabuddin r/o Agraharam, Potlapally and other villagers regarding water pollution 
being caused by the industry. 

Vide reference 7 cited, the a mail received from the SEE (TF), Board Office, 
Hyderabad forwarding complaint filed by Sri Nandeshwar Reddy 
Gundlapotlapally. 

rf/o 

In this regard, the AEE - 1 and Asst. Scientist of this office have attended the 

complaint on 27.11.2020. The Board officials have contacted complainant through 
hh e. He iniforniied that, a person will accompany for showing their problems. But, no 

oe ni is met the Board officials to inform about their pollution problems due to person has a 

ar and surroundings. 
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| lowever, the Board Officials have inspected the industry. 

industry was in operation. Sri Durga Prasad, Plant operations Head 
Ceneral & inspection details of the industries are as given below: 

¢ M/s GTN Engineering (India) Limited, (Unit: Yarn Processing) 

During inspection the 

was present. The 

located at 

Sy. No. 51,52,53, Gundlapotlapalli (V), Balanagar (M), Mahaboobnagar 

District which is involved in production of Processe 

and Grey Gassed (Unprocessed). 

¢ The industry has obtained CFO of the Board vide 
- 120 TPM and 

lid upto 31.12.2021. The 

m the period from 

27.01.2017for production of Processed Yarn 100 % cotton 

Grey Gassed (Unprocessed) - 60 TPM which is va 

industry has submitted production details fro’ 

November, 2019 to October, 2020. 

° As per the production records, the industry 

Yarn (100 % Cotton) - 764.61 Tons i.e. an average 

permitted capacity of 120 TPM and Grey Gassed ( 

Tons ie. an average of 17.35 TPM against the per 

TPM during the from November, 2019 to October, 2020. 

disposal of the effluents as given below: 

Outlets for discharge of effluents: 

Outlet | Outlet Max Daily | Point of Disposal 
| 

| No Description | Discharge — 
| 

(7) Process & 1600 KLD Shall be treat the 
| Washines effluents of 732 KLD in 

> T Process & 90KLD | the ETP and the treated 

| Washines ‘effluents shall —_ be 

———— Bail . Ble © OKLD —— further treated through 

' eet plow pee Reverse Osmosis (RO) 

| Mateo Plant and the RO 
Permeate shall be 

recyeled back into the 

process (660 KLD), The 

RO rejects (92 KLD) 

shall be evaporated in 

Multiple Effect 
Evaporator (MEE) i 

Triple Effect 
Evaporator (TEE) 4 
KI/day of mother 

liquor generated from 

ME operations shall be 
disposed to M/s IL & 

| FS Environmental 

| Infrastructure and 

| Services Ltd., 

The industry has obtained Amendment of CFO order on 19. 

dd Yarn 100 % cotton 

order dated 

has manufactured Processe
d 

of 69.51 TPM against the 

Unprocessed) - 190.84 

mitted capacity of 60 

04.2018 for the 

Parameter 

Limiting 

pH - 5.9-9.0, 

Total Suspended 

Solids - 200.0 mg 

/|, Oil & Grease 

- 100 mg /I & 

Biochemical 

Oxygen 

Demand (3 days 

at 270 C ) - 30.0 

mg /1   
  

S4KLD After treatment in 

| STP, shall be used for 
on land application/ 

irrigation within the 
| | factory premises. 

4+. | Domestic 

| | 
| | 

if 

pH - 5.5-9.0,   Total Suspended 

| Solids - 200.0 mg 
| /1, Oil & Grease 

- 10.0 mg /l & 
| Biochemical 
| Oxygen 
| Demand (3 days 

| at 270 C ) - 100.0 

img /I   
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Further, the industry has obtained CFO Expansion of the Board Vide orde.” dated 12.06.2018 for installation of 1 x 3 TPH husk fired boiler with validity upto 31.12.2021, 
As per the details submitted by the industry from the period from November, 2019 to October, 2020, the industry’s water consumption is an average of 327 KLD against the permitted capacity of 1040 KLD. As per the details submitted by the industry from the period from November, 2019 to October, 2020, the industry has generated wastewater of about 123 KLD from Process & Washings - 149 KLD, Boiler Blow Down -2KLD and Domestic - 52 KLD. 
The industry has 
100 KL cap 

below g 

provided above ground level GFS tanks - 1 x 500 KL, 1x acity for storage of effluents, The industry is also using existing round level raw effluent collection tank for collection of effluents and pumping to above ground level GES tank for final storage. The industry has installed Di 
collection tank and maintaining records, 
The industry has Provided ZLD s 
capacity -750 KLD followed by, RO 
water, followed by MEE, ATED. 
During the inspection, ETP, RO, MEE and ATED were in operation. The biological ETP consisting of Equalization/ Stabilization T ank, Reaction Tank, Primary Settling tanks - (DECANTER / MONOBELT), Supernatant tank, Aeration tank, Secondary clarifier, Natural Pond (oxidation), Pressure sand filter, Sand filter, Cartridge filter < 10, Ultra tiltr Nano filtration, Reverse Osmosis, MEE/ Triple Effective Forced Circulation Evaporation System(TEFCES)-100 KLD followed by ATED - 4 KLD. The RO permeate, MEE condensate and ATFD condensate is reusing into the process / utilities. The resultant ATED salt is lifte M/s TSDF 

The samples were coliocted 

gital water flow meter to the Raw effluent 

ystem consisting of biological ETP of 
(4 Stage) for the treatment of the waste 

ation/ 

d to 

‘rom i) Inlet of ETP, ii) Outlet of ETP (RO Feed), iii) MEE Feed ww} MEE concentrate v) RO permeate vi) RO Rejects Vit) MEE Condensate viii} ATFD Concentrate ix) STP Inlet and x) STP outlet and submitied to the Central Laboratory for analysis. The results are awaited. 

As per the records submitted by the industry, during the 
November, 2019 to October, 2020 the industry 
KL in the MEE followed by ATED. 
The industry has provided STP of capacity 
Domestic effluents. After treatment the treate 

Period from 
has evaporated total 9513 

80 KLD for treatment of 
d domestic waste water is being utilized for onland gardening. The stagnated water sample from Potlapallivagu(Dundubhi) used for Agriculture 

Central Laboratory for analysis. The results are awaited, 
The industry has installed 2 Nos. of Husk fired boilers of capacities 6 TPH 
&3 TPH respectively for which industry has provided individual separate 
dust collector followed by Bag filters to each boiler as APCEs to control 
boiler emissions. The industry has provided individual separate chimneys 
of height 30 Mtrs. to each boiler for dispersion of flue gases. ' 

collected 

and submitted at 

The industry has Thermic fluid heater of capacity 1x15 Lakh Keal/ hr. 
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¢ The industr Stry has provided indivi 

husk ash. The eee ed individual closed sheds for storage of husk and 

Shests. stry has closed the openings of the sheds with Gi. 

® The indus Stry generate ‘ 

TPD, Used ‘dfecoains ae / Hazardous waste such as ETP Sludge - 1 

. vaste oil - 200 Tor 4 head 
Batteries - 8 nos/amnum, 0 LPA, Boiler ash - 0.5 TPD and Lead Acid 

The industry has obtai 

disposal of sheeeiingeriirht from M/s TSDF, Dundigal for 

M/s. TSDF / ental okie The industry is being lifted ETP sludge to 

ie. from November ‘nis _ used / waste oil. During the period from 

ETP Sludge of ees 0 October, 2020, the industry has lifted total 

Management Serv 4 Tons (353.44 Tons to M/s. Enviro Waste 

aeuks TSOP then 100.96 Tons to TSDF) and ATFD salts of 296.19 

sone ot MRE . The industty has stored about 15 Tons of ETP Sludge, 4 

ons RE salts within the premises. 

The Board Officials inspected the compound wall near the Dundubhi 

Vagu which is down-stream of the industry premises. The industry has 

closed the openings of the compound wall. No discharge of effluents was 

observed outside the industry premises. It was observed that, the Vagu 

was flowing. Flowing water sample collected from Potlapalli vagu 

(Dundubhi) and submitted to Central Laboratory for analysis. The 

analysis reports are awaited. 

The compliance on the Temporary Revocation of Closure Order_dated 26.11.2019 

conditions are as below:   

Compliance Status 
  

i; S.No. | Conditions of Temporary 

Revocation of Closure Order dated 

J 264.2099 te 
1, The industry shall comply with all | The conditions wise compliance | 

CFO | status is reported below. | 

| conditions stipulated in the 

___ order issued! by the Board. ___ 
2 "The industry shall dismantle all the 

below ground level storage tanks 

+ collection of effluents. 

  

ee — 

The industry is collecting raw 

effluent in existing below ground | 

level collection tank from there 

pumping to above ground level 

GBS tanks - 100 KL & 500 KL 

ee 
capacities for final storage. 

a | The industry shall ensure that husk & | The industry has provided 

husk ash shall be stored in sheds to individual closed sheds — for 

dust — pollution in the | storage of husk and husk ash. \ 

| except fo 

avoid 

| surrounding areas. 

| 

The industry Complied ee 

shall regularly operate 

the ZLD system to treat the effluents 

| generated and shall maintain records 

| | regarding operation of the system. 

| |The same shall be submitted to the 

| Regional Office on monthly basis. 

“industry treating domestic 

in STP. The treated 

treated | 
er is used for 

be | onland for gardening within the 

remises. The wastewater 

ry shall regularly operate 
The 

of Domestic wastewater an | The industr 

domestic wastewat 
| / STP for treatment 

effluents. After treatment the 

domestic waste water shall 

utilized for onland gardening duly 

prescribed standards. samples collected from Inlet STP 

meeting the 

| \ 7 
land Outlet _of STP used for 
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" rf 
at Central Laboratory for analysis. ; 

| The results are awaited. 

| | Onland gardening and submiticd | 

| 
_ 

| 6. The industry shall regularly lift the | The industry is lifting Hazardous 
| 
| 

  

solid waste/sludge/Hazardous | waste to TSDF regularly and 

waste to M/s. TSDF and shall submit | maintaining the records. / | 
the details to EE, RO-Hyderabad. During the period from i.e. from | 

November, 2019 to October, 2020, 

| the industry has lifted total ETP 

i Sludge of 454.4 Tons (353.44 Tons | 

to M/s. Enviro Waste | 

Management — Services, 100. 96 | | 

Tons to TSDF) and ATFD salts of 
296.19 Tons to TSDE. The iadustry | 

has stored about 15 Tons of ETP | 

| Sludge, 4 Tons of MEE salts |     
  

    
{ | within the premises, 

|  ? (The industry shall maintain / | The industry has installed Digital | 
| provide flow meter before rawj|water flow meter to the Raw. 
| effluents collection tank. leffluent collection tank and , 
hess maintaining records. 

| 8, The industry shall revalidate the BGs | The industry has submitted BG oF 
| before its expiry till further orders| Rs. 16 Lakhs for period upto | 
L | from the Board. 09.02.2021.   
  

The condition wise compliance of Schedule - B of CFO Order dated 27.01.2017 are as 
follows: 

[ s. Condition : | Compliance 
  

  

  

| The water. 

consumption is within | 

| the permittecl capacity. | 

1. The industry shall take steps to reduce water 
, consumption to the extent possible and consumption 
| Shall NOT exceed the quantities mentioned below _ 

  

    

  

  

    

  

  

  

  
  

    

| SINo | Purpose a8 sods Quantity | The industry | 
1. Process & washit Ww 660.0 KLD | | =f Ethane | consumes water for 

iT 2 |, ~ Prox cess: dawa! ashes - 0.0 KLL Process & washing | | 3 Boiler feed _ 50.0KLD | effluents, Boiler feed, 
| [4 Cooling (makeup / 35.0 KLD Cooling, — Gardening 

i humidification / water and domestic | 
fe spraying) | | purposes. The industry | 

5. Gardening L 100.0 KLD has consumed an | 
—& Domestic |_— 105.0 KLD |average of 327 KLD 

TOTAL aD RED | against the permitted   
i nahn | capacity ot 1040 KLD 

| | during the period from | 

| 

{ 

November, 2019 to} 
| 

| October, 2020. 
  

- cone] 
, The industry shall file the water Cess returns in Form-l | 

| as required under section (5) of Water (Prevention and ; 
| Control of Pollution) Cess Act, 1977 on or before the | 

| 5th of every calendar month, showing the quantity of | 
i water consumed in the previous month along with 

water meter readings. The industry shall remit water 

Cess as per the assessment orders as and when issued _ 

by Board, | 

12
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| 
| 
t 
| 

| 

| 

| 
i 
\ 

A) Night time (1 

6. 

di re dusty shall comply with all the Rules and 

is ations specified in Water (P&C of P) Act, 1974, 

  

| Regul bo lair (P&C of P) Act, 1981 and Hazardous Wastes 

(Management, Handling and — Transboundary 

Movement) Rules, 2008 and their amendments issued 

thereof. - 

4. | The industry should comply with the National ambient 

H quality standards as per MoEF, Gol notification 

| dated. 18.11.2009 along the premises of the factory as 

  

  

  

  

prescribed below, 

&: Parameters Standards in 

Lo. | g/m 
|} 1 | Particulate Matter ~~ 100 

PM) 
2 | Particulate Matter 60 

ff (PMas) 
3 SO2 __ 80 

4 NOx 80 
(6 AM to 10 PM) - 75 dB 

‘Noise Levels: Day time 

0 PM te 6 AM) - 70.48 (A). 

nufacture new products / 

d the permitted capacity 

der, without obtaining 

The industry shall not ma 

increase the capacity beyon 

mentioned in this consent on 

CFE/CFO of the Board, 

Directed to comply 

Directed to comply 

The industry has | 

submitted production 

details from the period | 

from November, 2019 to | 

October, 2020. 

As per the production 

the industry records,   
aga 
capacity of 60 TPM 

during the from 

November, 2019 to’ 

ee ee 
| October, 2020. 

~The industry shall treat the effluents (752 KLD) in the | The industry has ETP of | 

ated effluents shall be further treated | capacity 750 KLD 

ETP and the tre 

through Reverse Osmosis 

| Permeate shall be recycled bac 

| KLD). The RO rejects (92K1.D) 

| Multiple Effect Evaporator (MEE) 

Evaporator (TEE). 

(RO) Plant and the RO 

k into the process (660 

shall be evaporated in 

/ Triple Effect 

  

manufactured | 

Processed Yarn (100 “% 

Cotton) - 764.61 Tons 

ie. an average of 69.51 | 

TPM against the | 

permitted capacity of 

420 TPM and Grey 

Gassed (Unprocesse
d) - 

190.84 Tons ie. an 

average of 17.35 TPM 

inst the permitted 

has 

followed 4 stage of RO 

system, MEE of capacity 

100 KLD and ATFD of 

capacity 4 KLD. The 

Ro reject evaporated in 

the MEE and RO 

permeate is reusing into 

the — process. The 

resultant MEE salt is 

lifted to M/s TSDF for | 

secure land fill. | 
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7. The industry shall operate the energy meter installed to T he industry has | 

| ;the ETP, RO Plant, MEE, Air pollution control | installed energy meter ! 

| | equipment installed to the boiler and maintain the log ‘to the ETP and APCE | 

registers. and = maintaining — the | 

|__| records, 
8. The industry shall regularly operate air pollution; The industry has | 

| control equipment i.c., bag filter provided to the 5 TPH | provided separate air 
coal / husk fired boiler and shall meet the emission | pollution control | 
| standards of the Board i.e,, SPM - 115mg/Nm'. equipments ic. dust, 
\ collector followed by | 

| bag filters to control air 

— | pollution, 
9. | The industry shall collect the hazardous waste ie, ETP) The industry is a! 

| Sludge and MEE Salts properly and shall send the; member unit of M/s , 
waste to M/s, HWMP (TSDF), Dundigal for safe | TSDF and disposing 

| disposal, ETP sludge and MEE 
—— __| salts to TSDF regularly. 10. | The industry shall not discharge any waste water to | During inspection, no 

outside the factory premises. wastewater discharges 

| were observed outside 
| ; the premises. | 

11. The industry shall not cause any air pollution / odour | The industry has : 
nuisance to the surrounding environment provided cyclone dust | 

collector foilowed by 
Bag filter to the Boiler to ; 

ee ee ee _ control air pollution. _] 
| 32. | The industry shall develop 33% of the total area as | The industry has 

(thick green belt all along the boundary of the unit and developed green belt in 
i also in the vacant places with all tall growing trees with | an area of 5 Acres. 

| wide leaf area. 

33 ‘he industry shall maintain good housekeeping in the | The ndusure” 
| | factory premises, maintaining good 
\ | _ housekeeping. \ 
[ 14. | The industry should maintain the following records The industry is 
| _and the same should be made available to the Board | maintaining the records 
| | Officials during the inspection. | Pertaining to the 

a) Daily production details, RG-I records and Central | production, water | 
Excise Returns. | consumption, 

‘ - “r : ed im | wastewater generat b) Quantity of trade effluents generated, treated in astewater generation 
ey 5 and soli vaste EYP, reused and force evaporated ® . solid _ iste 

t \ "i eneration ae c) Quantity of domestic effluents generated, treated a cee i Ne Us 
disposal. in STP, reused and forced evaporated 

d) Log Books for pollution control systems. 
e) Daily solid waste generated and details of the 
__ disposal. 
  

15. 

16. | The industry ‘shall take necessary measures to control | Directed ta comply 

The industry shall submit Environmental Statement in | -- 
Form V before 30! September every year as per Rule 
No.14 of Environmental (Protection) Act, 1986. 

| fugitive emissions. 
    1,   The industry shall take all precautionary and safety | -- 

| measures during process operations.   Lj = —____ 
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jneluslhy shall comply with the ambient air quality [-- 

jards in respect of noise, as stipulated in the " 

  

phe 
/ gant 

  

   

  

| pnvironment (Protection) Rules, 1986, 

be eg ~ 

| 

rhe industry shall construct s vony — 
\ 

y nstruct separate rain water drains. The industry has -| 

7 

provided separate rain | 

20. i industry shall comply wi oo | water drains 

by the Board fram inate line all the directions issued) The Board has june! 

| 
‘ 

| fixtension of Temporary 

| 

Revocation of Closure | 

| 

orders latest vide order 

| 
I dated 26.11.2019 for a 

| period upto 29.02.2020. 

| Subsequently, 
the 

| industry has applied for, 

| Extension of Temporary 

Revocation of Closure 

Orders and repo was 

forwarded 
10 Board 

| Office, Hyderabad 
on 

Oat 
data oF submis ____ | 05.06.2020 __—_— 

71. Concealing, the factual data or submission of false | -- 

information / fabricated data and failure to comply | 

with any of the conditions mentioned in this order may | 

result in withdrawal of this order and attract action | 

under the provisions of relevant pollution control Acts. | 

22 The Boarel reserves its right to modify above conditions [= 

or stipulate any further conditions in the interest of | 

nyirorment 
protection. 

oe The carulitionts are without prejudice to the rights arid > 

antentions of tn Reard in any Flon‘ble Court of Law. | 

2 
ee 

ee 
ae _—— 

special Conditions of CE arn ent order dated: 19.0
4.2036: 

_ 

Soe Condon a Com a 

The industry shall treat the effluents (752 The industry has ETP of capacity 

ETP and the treated effluents 750 KLD followed 4 stage of RO 

MEE of capacity 100 KLD | 

Reverse | system, 

Permeate | followed by ATFD. The outlet 

gs (660 | of ETP is sent ta 4 stage RO 

System. The RO Rejects is further 

_sent to MEE followed by ATFD 

lige — evaporation. 
The RO 

condensate and 

g into 

KLD) in the 

shai] be further treated through 

Plant and the RO 

into the proce 

(92KLD) shall be 
Osmosis (RO) 

shall be recycled back 

KL). The RO. rejects 

evaporated in Multiple Effect Evaporator 

mph / Triple Effect Evaporator (TEE). The 

shal! dispose 4 KL /day of mother 

rom ME Operations to 

mental Infrastructure
 the process 

and Services Ltd duly meeting the inlet | resultant AT 

glandards of CRIP prescribed by the Board | M/s TSDF. 

for a period of One year from date of issue of 

permeate, MEE 

_ATFD condensate is reusin 

/ utilities. The 

FD salt 1s lifted to, 

industry 

liquor generated f 

‘M/s IL & FS Environ 

this order. _ 
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' 

<< 
The Industry has lifted mother |   

  

2. | The industry shall obtain membership from 
M/s IL & FS, Environmental Infrastructure | liquor 

and Services Ltd. For disposal of effluents. Environmental Infrastructure and 

Services Ltd till July, 2018. 

Presently, they have installed | 

ATFD and __ operating from | 

August, 2018. The industry has 

submitted representation for | 

amendment of CFO for ZLD'! 

system. The report was submitted | 

to the Zonal Office, Hyderabad. _ 

The industry has — installed 

to M/s IL & FS,| 

  

3. The industry shall operate the energy meter 
installed to the ETP, RO Plant, MEE, Air | separate energy meter to the ETP, ° 
_ pollution control equipment installed to the | RO Plant, MEE & APCE and they 

:_ boiler and maintain the log registers. are maintaining log registers. 
4, | The industry shall have minimum of 7 days | The industry has provided above 

Storage capacity of effluents on above | ground level GFS tanks - 300 KL, 
ground level, with-in-the premises. | 1x 100 KL capacity for storage of | 

effluents. The industry is also | 
| having below ground level raw ! 

| effluents collection tank of; 

| capacity 500 KL. 

    

Submitted for kind information and necessary action. 

Yours faithfully 

Encl: As above Ot Ps os f 
FNVIRG {MENTAL ENGINEER 

Ot. 
Copy submitted to: 

1. The Joint Chief Environmental Engineer, TSPCB, Zonal Office - Hyd, 

Begumpet, Hyderabad tor kind information. : 
2. The Senior Environments! Engineer (UH-IL, TF), TSPCB, Board Office, 

Sanathnagar, Hyderabad tor kind information and necessary action.



ANNEAUBE~     
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= TELANGAWA STATE POLLUTION CONTROL BOARD] — 
faa SGIONAL OFFICE: HYDERABAD , 
Se 0 . Gy 4th Floor, PODUPU BHAVAN, Hyderabad Collectorate Complex S.Road, Hyderabad-500 001. 

Phone No.;:040-23205367, e-mail: ee-hyd-tspcb@clangana.gov.in 

Lr. No.2/TSPCB/ROH/MBNR/2021- ab C Date:20.10.2021 

To — 
The Member Sceretary, 
T.S. Pollution Control Board, 

Board Office, Sanathnagar, 
Hyderahad. 

Madam, 

Sub: TSPCB ~ RO - Hyd Complaint filed by Sri D. Nagaraju r/o Guntlapotl ally, 
Rajapur (M), Mahabubnagar District against M/s GTN Engineering ( hidia) 
Limited, (Unit: Yarn Processing), Sy. No. 51.52.53, Guhdlapotlapalli (Vv), 
Balanagar (M), Mahaboobnagar District regarding water pollution caused by 

; the industry — Report submitted - Reg. 
Ref: 1. Complaint filed by Sri D. Nagaraju r/o Gundlapotlapally received on 

12.08.2021. 
The Board Officials inspected the industry on 06.09.2021. 
Analysis reports received on 07.10.2021. Ss

 
be

 

tk ate 

It is to submit that, the Board has issued Closure Order to M/s. GTN Engincering (India) 

Limited. (Unit: Yarn Processing), Sy. No. 51,52,53, Gundlapotlapalli (V), Balanagar (M). 

Mahaboobnagar District with regard to the Complaint filed by Sri Mohan Naik and others, R/o 

B.B. Nagar Thanda, Gundlapotlapally (V), Rajpur (M), Mahaboobnagar District regarding 

discharging of effluents by the industry vide order dated 09.12.2017. The Board office has 

directed the EE, RO. Hyderabad (o launch prosecution against the industry for the violations. 

Accordingly, the EE, RO, Hyderabad has launched the prosecution against the industry in the 

Hon'ble Court of the Hon'ble Judicial Magistrate of First Class at Jadcherla, and the case 

Registered with C.C.No.186 of 2018. The same was communicated to the Board Office, 

Hyderabad vide letter 13.06.2018 The case is pending. 

Further. it is to submit that, this office has received a Hon'ble HRC Case filed vide H.R. 

Case No.2559/2018 filed by Sri Jatavath Ravi Kumar. Rangam Bhavi Thanda, Rajapur (M). 

Mahaboobnagar District regarding the water pollution caused by M/s GTN Engineering (India) 

Limited on 16.08.2018 and directed the Environmental Engineer to submit report and case was 

posted on 22.10.2018. This office has submitted status report to the Hon'ble HRC on 

91.10.2018. The case is pending. 

The Board Office forwarded: complaint filed by Sri Jatavath Ravi Kumar, Rangam 

Bhavi Thanda, Rajapur (M), Mahaboobnagar District against the industry on 27.08.218 

regarding ground water pollution and discharge of effluents by M/s. G.T.N. Engineering India 

pvt. Lid, into the Vagu and also the Board Office furwarded the Legal Services Authority letter 

by enclosing representation filed by Sri J. Ravi Kumar on 17.09.2018 and with a direction to 

submit a report, This office has submitted detailed report to Board Office (Legal Cell, 

Hyderabad on 28.09.2018, 

‘The Board office has constituted special teams vide order dated 29.12.2018 to collect 

the water samples from the surrounding Agriculture Fields / villages of the industry with regard 

to the complaints against water pollution caused by M/s. GTN Engineering (India) Limited, 

(Unit: Yarn Processing), Sy. No. 51,52,53, Gundlapotlapalli (V), Balanagar (M), 

Mahaboobnagar District. 
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Subsequently, the District Collector, Mahaboobnagar District has forwarded Prajavani 

Petition filed by Sri M. Brahma Chary & Others, r/o Gundlapotlapally (¥), Rajapur (MY; 

Mahaboobnagar District regarding ground water pollution. The AEE - | along with Asst. 

Scientist of this office has inspected the industry and its surroundings on 05.07.2019 and 

collected Borewell samples and report submitted to the Head Office, Hyderabad on 10.07.2019. 

Subsequently, the Board office has addressed a letter to the Collector & District 

Magistrate. Mahabubnagar District on 17.04.2019 with requesting to constituted a Multi 

Disciplinary Committee with comprises Revenue, Agriculture, Ground water and TSPCI to 

carryout assessment of Crop damages, ground water pollution and to fix to a compensation to 

the affected farmers under “Pay Principle", Accordingly, the Collector & District Magistrate, 

Mahabubnagar has constituted a Committee. The Committee has inspected the industry and its 

surrounding areas on 13.08.2019 and 16,08.2019. The Report submitted to the District Collector, 

Mahabubnagar on 11.09.2019 and Board Office. 

A complaint was filed through Prajavani by Sri Syed Jainulabuddin r/o Agraharam. 
Potlapally and other villagers regarding water pollution being caused by the industry and also a 
complaint was forwarded by the Board filed by Sri Nandeshwar Reddy r/o Gundlapotlapaily. 
This office has submitted report to the Board Office, Hyderabad on 07.12.2020. 

A complaint was received from Sri D. Nagaraju r/o Guntlapotlapally, Rajapur (Mb), 
Mahabubnagar District against M/s GTN Engineering (India) Limited, (Unit: Yarn Processing), 

Sy. No. 31,52,53, Gundlapotlapalli (V), Balanagar (M), Mahaboobnayar District regarding water 

pollution caused by the industry. The complainant has stated that, the industry has paid 
compensation towards damage of agriculture field earlier. Now, the industry has stopped 

payment of compensation. The complainant has also informed that, the industry management 
has closed the industry and started selling machinery of the industry to the outsiders and also 
requested to stop shifting of the machinery till Justification to the farmers vide reference 1“ 
cited. 

  

In this regard, the AEE-I along with AES — II of this office have inspected the industry 
on 06.09.2021. During the inspection, the industry was not in operation. The Board officials met 
the complainant and enquired about the prablem. The complainant has informed that, the 
industry has stopped paying the compensation to the farmers as the industry has stopped its 
activities. He claimed that, the Borewell water of their field is still contaminated, which making 
the agricultural cullivation not possible, The complainant has also informed that, recently they 
have digged a Borewell in his Feld in month of February, 2021 to use its water for agricuitural 
activities, but unable to use the same for ayricultural purpose as the water is observed to be 

different compared to normal water. Hence. the complainant requested to instruct the induswy to 
pay compensation as it is not possible to use the contaminated water for agriculture purpose. The 
Board officials have inspected the Agricultural Field of Sri Nagaraj, complainant and observed 
that, a new Borewell was digged in the agricultural field which was located at a distance of 
about 0.9 km from the boundary wall of the industry and at a distance of about 1.2 km trom the 

ETP of the industry and no cultivation was carried in the agriculture land of the complainant. 

The Board officials have collected samples from the following points and submitted to the 
Central Laboratory, Board Office for analysis. 

«© Balaiah, Father of Sri Nagaraj, complainant's new Bore well at Sy.No.79, 
Gundlapotlaplly village 

e¢ GundlaPouapallivagu (Dundubhi). 

¢ Sample collected from the stagnated water located near the UT? ef the industry, 

The Analysis results are as follows: 

Borewell sample collected from field of Balaiah 
  

  

  

            

Parameters Unit Results IS 10500 : 2012 

Acceptable Limit Permissible Limit 

Praise : 727 6.5-8.5 No Relaxation 

Total Suspended Solids | mg/L | 59 : -   
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me Solids | mg/L 10.541 500 2000 

| Chlorides as CT mul | 4772 250 1000 

| -uiphates as SO," me/L sso tC to C~*S 

Total Alkalinity as me/L 496 200 600 

[cac03 
Total Hardness as{ me/L 2030 200 600 

CaCO3 . 

Calcium as Ca’ me/L, 768 75 200 

Magnesium as Mg” mg/L 493 30 100 

Fluoride me/L 0.6 1.0 1:5 

| Nitrates me/L 15 45 No relikition | 

Phosphates mg/L <0.1 . OO 

Boron mg/L <0.1 0.5 10 

%Sodium % 51 - ” 

SAR . 12.9 * ° 

Sodium mg/L 1879 = . 

Potassium me/L 3 * 

Chemical Oxygen me/L | 261 - ° 

mg/L. i ND 0,02 No relaxation 

Copper as (as Cu) mL | <0. 0.05 i) 

Zinclas?m) «| OmpSD 5 15 

lLead (as Pb) io meg/L “ND 0.01 No relaxation 

Arsenic (as As) ome <0.1 0.01 0.05 

Mercury(asMgyS”s—~=éiCCSC(t;*:;i;é«SNCD 0.001 No relaxation 

| Cadenium (asCd) Cum’ ND 0.003 No relaxation 

Total Chromium (as mg | ND | 0.05 No relaxation 

Cr) |     
  

ND: Not detected 

Reniarks: 

execeding as per the prescribed standards. 

Analysis results of sample of Potlapallivagu Dundhubi 

The TDS. Chlorides, Sulphates. Total Hardness, Calcium, Magnesium and COD are 

  
  

  

  

op alec   
  
  

  

  

  
  

        

Parameters Unit Results 

_ - 8.01 

"Electrical conductivity 
uS/em 1036 | 

Foral Suspended Solids 
mg/L <5 

| foal Dissolved Solvents (TDS) ——- het 

| Total Hardness as CaCO3 mg/L 290 

| Dissolved oxygen mg/L 4.1 

“Chemical Oxygen Demand me/L 24 | 

_ 
__ 
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Free ammonia — — | mpl. 

CalciumasCa” SS ng/L 
ja aap —- 

Magnesium mg - | mg/L. 
Se —————. __. _— 
_ Nitrates “me/l 
————- 

o 

| Boron mg/l 

be — m 
/ ea Soin — | 0 A 

SAR 

Sodium me 03 

— _ Bis ° 
Potassium - — t 7 ; 

L. oe maf J 

BOD, at 27°C 
~ 4 —— 

a 
my/b i 5 

Tatal Coliform ea —— sos cash ~ 

| _ mg/L. 1600 

Feeal Coliform . i . 
j———____ ; mg/h | 140 

Niekel (as Ni) SS - at oe 
_ _— my. G1 

Copper (as Cu) as - — + = 
ee 7 mg/L, Gs 

. Zine cas Zn) Se ————- ~ = - 
_. oe my/L | a 

{gad Gas Ph) alli asian one 
_ 7 _ mg/L. i ND 

Arseme (as As) _ mel on 
: =. ee 

WL | pL 

Mercury (as Hg) — oe + ng An 

Cadmium (Cd) - mgt 01 

~ : | 
Total Chromium (as Cr) . my/L | o2 

i - 

Eee a CPCB Water Quality Criteria — ~ 

_ Parameters A 
po 5B. | 6.0-9.0 | 
biccirical - ~ rs 

_conaier 

  

   
t Sars | Sore dor<d 

| 

  partis Ot a : { <3 4 jors3 | zs . 

tree Ammonia to sd — | Poco 
  

  

| 

[SAR 7 
(Boron) | - ot | Man? 

Total Coliform | 500r<50 | 500 or <500 soduor |: Te 

— ssu00 | | 
  

  

CPCB Water Quality Criteria: 

4 - Drinking Water source withoul conventional treatment but ater disiatection 

1s Outdoor bathing (Organised ) 

C — Drinking water source aller conventional ieatent and disinfection, 

> — Propagation of Wild life and Kisheries, 

k:-brigation, Industrial cooling Controlled Waste disposal. 

Below E: Not meeting A, B,C.DJé criteria 

Remarks: The sample belongs to C Category us per the CPCB Water Quality Criteria. 

Analvsis results sample collected near to TP. 
      

    

  

      

Parameters rir Rest 

Fat 25°C : 10.32 _ 
Ppa gC fg

g 
_ 

Total Suspended Solids mg/L . na — 

Total Dissolved Solids | mg/l _ 2582 _ — 

‘COD my/L _ : 209 |   
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BOD, at 27°C mg/L 4 
_ Oil & Grease mg/L 0.4 [ Nickel (as Nip mg/L <0.1 
_Copper (as Cu) mg/L <0.1 
Zine (as Zn) mg/L <0,1 
Lead (as Pb) me/L <0.2 
Arsenic (as As) me/L <0 02 

| Mercury (as Mg) me/L <0.01 
| Cadmium (as Cd) me/L <0,1 

[Total Chromium me/L <0.2 
  

Remarks: The Sample is Alkaline in nature with high TDS value. 

However, it is to submit that, during the inspection, the industry was nol in operation and 

submitted a letter on 15.04.2021 stating that they have suspended the operations wel, 

15.04.2021. 

During inspection, the industry was not in operation and they started dismantling 

machinery and no effluent water was found in ETP. 

This is submitted for kind information and necessary action. 

A Yours faithfully 

dhe 

Encl: As above ME E-| 
al 

ENVIRONMENTAL ENGINEER 

Copy submitted to the Joint Chief Environmental Engineer, TSPCB, Zonal Office - Hyd, 

Begumpet. Hyderabad for kind information. 

Pave Sots 

 



  

TELANGANA STATE POLLUTION CONTROL BOARD 

      

Jeora wes 

et rae Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad - 500 018 

Sana ly 
Ph: 040-23887500 

~” 
CENTRAL LABORATORY 

Analysis Report 

Collected by: AES-II, RO-Hyderabad 

Reg. No. SR/0S/TSPCB/HO/ROO/LAB/2021/21/09/123 
Collected on: 06/09/2021 

Test method: Standard Methods of APHA, 23" Edition 
Issue date: 13/09/2021 

Source : Balaiah Borewell, Sy.No 79, 

Sample code Sample details / collection poiut 

Gundlapotlapally Village. 

Received on: 07/09/2021 

Quantity of the sarple: 

Page No.: 1 of } 

1Ltr. sample each 

            

  
      

  
    
    
  

  
        

                  
  

      
    
  

    

            

  

        
              

  

  

  

  

  

  

  

      

  

    

  

              

      

        
      

      

      

    

   

    

  

            

  

  

  

‘/09/123 ~~~ Borewell Sample Collected from field of Balaiah. 

—"s 

~ } 

| 

IS 10500 : 2012 | 

‘ Results 
aio 

Parameters 

i 

| © vit 21/09/123 Acceptable Limit | Permissible Limit | 

[pH at 25°C 
|: 1.21 6.5-8.5 No Relaxation 

Total Suspexiied Solids mg/L 39 - 

Total Dissolved Solids (TDS) 10,541 500 2000 | 

Chlorides as CI 4772 250 1000 | 

sas SO." 
580 200 a0u | 

\kalinity as CaCO3 
496 200 600 | 

poet Aid heist _ A906 

| Total Harduess as CaCO3 
2030 j 200 | 600 ' 

Calcium as Cav? 
768 | B 1200 | 

ae ne 
foo OT 

| Magnesiuin as Mg? 
_ 19 cl 300 

Fluoride 
0.6 1.0 15 

Dg oss nee EOS seca | a 

Nitrates 
15 45 No Relaxation | 

"Phowphatee ai | 
| Boron ; <0,1 0.5 1.0 

% Sodium | 51 - - 

SAR 
- 12.9 - < 

Sodium 
mg/L 1879 - 

| Potassium 
i mf | 3 - - 

i Chemical Oxygen Demand me/L 261 - | 

ickel (as Ni) 
mg/L ND 

0.02 No Relaxation 

Copper(asCu) 
myl | <0.1 0.05 1S 

| Tomek [02 |S 
i 

| 
| m | ND \ 0.01 | ‘No Relaxation J 

 . | _ | ee 

"Arsenic (a3 AS) / | mg/L | <0.01 | 0.01 
ee 

| Mercury (a8 Hs) [met | ND ogi |_NoRelexaton _| 

; 1) | mg/L ND 0.003 No Relaxation 

No Relaxation         

  

  [Cadmus ne 
; Total Chromium (as Cr) {mg/L ND 0.05 

Results related to sample as received. 
Note: \ 

detected. ND; Not 
t 

Remarks; The T 

exceeding as per the Prescribed Standards. 
DS, Chlorides, Sulpbates, Tota) Hardness, Calcium, Magnesium and 

      
(Dr. M.S. satyanara, 

  

COD Values are 

      na Ra. 

Joint Chief Environmental 
Scientist FAC)



TELANGANA STATE POLLUTION CONTROL BOARD 

Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad = $500 015 

Ph: 040-23887500 

  

CENTRAL LABORATORY 

Analysis Report 

Collected by: AES-U, RO-Hyderadad 

Reg. No. SROSTSP CB/MOROOLAB/20
21/21/09/124 

Collected on: 06/09/2023 
Received on: 07/09/2021 

‘Test method: Standard Methods of APHA, 23" Edition Quantity of the sample: ILtr. sample each 

Page No.: 1 of l 

Issue date: 13/09/2021 

Source : Gundin Potlapallivagu (undubhi). 

Sample code Sample details / collection point 

sed from Poclspallivase Dundub
ai 

Oli 2t - Sample Collec 
ee 

OY 

  

. 
Results 

okt / 209/124 
Parameters 

      

  

   

       

pit: 
“Selec 
Total Suspenced 

“Total Dissolved 

Tata) Hardness ws C203 

) Seon 

  

. 
es 

C T | 

; 
- 

_ 
= 

i . . 
a | 

a 
- - 

| Mi 

- - : | - TMax2 

- 

- 
* 

colic 
st or < 50 $00 or < $00 5060 or < 5000 i i 

~ _T
*e
 eee rr 

~ B Water Qeali in: 
7 

sana) tregemeat but after disinfection    rhing Wate 

+ baring (Organised) 
. 

water source after conventional eszment and dismfection 
‘ 

\ 

r Wid tife and Fiske \ 

  

   

    

c Ned Waste dispose! 
A 

ag A > D, B cnteria 
o; é _ . 

~ nus Sarat ” ei 
sviteria MYIAAN Ie ia 

Momarks: ThE Sample belongs te C Category 2s per CPCB Water Quality Criteria. NA 
} he MA A) Gilde 

(Dr. MLS. Sityanaray ain Ras) 

| Seieatist (FAC) 
Joint Chief Environmental
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| 

| Cadiainm (as Cd) 

T 

| pH a 25°C 4500-B “ ___—0t 

[ tox Suspended Solids 25408 mae | 

| COD 
5220-8 | mg/L 

209 

BOD 3 at 27°C 1s 3025, 1993 | mg/L 4) 

we enna 
sa lL | 

od 

Oil ond Grease |__ 5520-8 ' mg/L 
5 

Nickel (as Nid 3111B mg/L ; <0.1 

Conner (ns C - 2 
<0.1 

, Copper (as ow) 

  

° see TRLANGANA STATE POLLUTION CONTROL BOARD 
OnE. 
Le Paryavarana Bhavan, A-3, Industrial Estate, Sanathnager, Hyderabad — 500 018 

Wain 
Ph: 040-23887500 

“ee 

CENTRAL LABORATORY 
_ 

  

Analysis Report 

Collected by: AES-IJ, RO-Hydcrabad 

Received on: 07/09/2021 

Quantity of the sample: 1Ltr. sample each 

Page Na.: i of | 

Reg. No. $R/05/TSPCB/HO/ROO/LAB/202.1/21/09/125 

CoJlected on: 06/09/2021 

Test method: Standard Methods of APHA, 23" Edition 
Issue date: 13/09/2021 

Source: M/s. GTN Engineering (India) Limited, Cudlapottiapalli (V); Balanagar(j, Mahaboobnagar 

District, 
Samplecode : Sample details / collection point 

  

| 

21/09/125  - Sample collected irom near to ETP. 

| Results 

| % | 
oo 

Parameters | mea) , Unit 
| 0. | 21/09/125 

| 
10.32 

24 _—_—. | 

Total Dissolved Solids 2540-C | my/L | 
2582 

    

        

          mo/L . 
_——_————_———- 

  

  

Leud (as Po) 

Agsenic (as AS) 

Mercury (as Hg)    
    

    Total Chramum (98 Cr). | 
Lege TO OS 

Nate:  Resplts related to sample as received. 

Remarks: The Sample is Alkaline in nature with high TDS value. 

A ial 2 peer 
(Dr. MS. Si tyanarayanid Rao) ‘ 

Joint Chief Euvironmental Scientist FAC)




